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[Sh. Laxmi Narayan Pandaya)
Business in the Rajya Sabha, | am
directed to returmn he. with the
Rajasthan Appropnation (Vote on
Account)  Bill, 1993, which was
passed by the Lok Sabha at ils
sitting heldon the 29thMarch., 1993,
and transmitted to the Rajya Sabha
forits recommendations andto state
that this House has no recommen-
dations to make to the Lok Sabha in
regard to the said pill.”

(x) “In accordance with the provisions
of sub-rule (6) of rule 186 of he
Rules of Procedure and Conduct of
Business in the Rajya Sabha, | am
directed to it retion herewith the
Rajasthan Appropnation Bill. 1993,
which was passedbythe Lok Sabha
at its sitting held on the 29th March,
1993, and transmitted to the Rajya
Sabha for its recommendations and
to state that this House has no
recommendations to make to the
Lok Sabha in regard to the said Bill".

(xi) “In accordance with the provisions
of sub-rule (6) of rule 186 of the Rule
of Procedure and Conduct of Busi-
ness in the Rajya Sabha, | am di-
rected to return herewith the Appro-
priation (Vote on Account) Bill, 1993,
whichwas passedbythe Lok Sabha
atits sitting held on the 30th March.
1993, and transmitted to the Rajya
Sabha for its recommedations and
to state that this House has no
recommendations to make toc the
Lok Sabhain regard to the said Bill.”

(i) “In accordance with the provisions
of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of
Business in the Rajya Sabha. | am
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directed o returmn herewith the Ap-
propriation Bill, 1993, which was
passed by the Lok Sabha at its
sitting held on the 30th March, 1993,
and transmitted to the Rajya Sdbha
forits recommendations andto state
that this House has no recommen-
dations to make to the Lok Sabha in
regard to the said Bill."

RAILWAY BUDGET, 1993-94 GENERAL
DISCUSSION; RESOLUTION RE.
APPROVAL OF THIRD REPDRT OF
THE RAILWAY CONVERSION
COMMITTEE; DEMANDS FOR
GRANTS (RAILWAYS), 1993-94;

AND

SUPPLEMENTARY DEMANDS FOR
GRANTS (RAILWAYS) 1992-93

|English]

MR. DEPUTY SPEAKER: Now we will
continue discussion on Railway Budget Shri
Manjay Lal.
| Trarvsiation)

SHRI MANJAY LAL (Samastipur): Mr.
Deputy Speaker, Sir, | nse to oppose the

- Railway Budget presentedbefore the House.

It is a budget that tends to increase the gap
belween the poor and the rich, create
dispanty among the poor and in the back-
ward areas and encourage regional imbal-
ances. The hon. Minister of Railways seems
to avail an opportunity to cheat the common
people through this Budget, therefore | op-
pose it. )

Mr. Deputy Speaker, Sir, in the railway
budget for the year 1992-93 the hon. Minis-
ter made a proposal for privatisation of
many departments under his control, prob-
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ably intemational Monetary Fund was be-
hind it. This year also, there are signs of the
involvements of IMF with regard to the
increase in passenger fare and fieght
charges in the Budget presented for the
current year by the hon. Minister. The sbsidy
given with regard to food grains, pulses,
sugar, diesel elc. in the Budget for the year
1992-83 has been withdrawn. it will certainly
cause a burden on famers and labourers,

Mr. Deputy Speaker, Sir, ten percent
increase in the fares upto 500 km, and 12
percent for the distance more than that will
certainly increase the inflection. Anincrease
of 5 percent in surcharge on coal would
create a great deal of burden on the poor
sections of the society. Besides, an in-
crease of 50 paisa in the second class
passengerfare for 10kmand 50 paisain the
second class passenger fare for 10 km and
50 paisa moreif the distance exceeds 10 km
thus having a total of 1 Rs. increase in the
fare for the distance of 15 km will also have
an adverse effect. Similarly, increase in the
charges of monthly tickets is also a matter
of decait tothe low salarges of monthly tlicket
is also a matter of deceit to the low salaried
employees. The ticket charges for a second
class sleeper have been increased from
Rs.7 to Rs. 10/- surcharge on the ticket for
a second class compartment has been in-
creased from Rs. 3/- to Rs.5/-, The Govemn-
ment may please clarify its intentions. The
hon. Minister of Railways has imposed new
taxes worth Rs. 1848 crores in the Budget
for the current year. The Government could
~ have avoided this situation. However, it is
anti-people budget, that is why taxes worth
Rs. 1848 crore have bean imposed. The
hon. Minister of Railways has already given
the work of cleaning and food arrangements
i trains in private hands which has led to
increase in unemployment and no new ap-
pointments have been made so far.

Dem. for Grants (Riys.), 1992-93

Mr. Deputy Speaker, Sir, 75 percent
amount yvas given from the Cental budget
as an allecation for Development work in
Railways in the Fifth Five Year. Under the
seventh five Year Plan, this allocation was
about 42 percent. Whereas this year this
provion was of 20 percent but the Railways
hastaxes only 14. 7 percent and has burden
on the people to follow the directions of
Intentional Monetary Fund.

Mr. Deputy Speaker, Sir, there is a wide -
spread corruption in the country. Railways is
no exception to this effect. | would like to
submit to you that a Naiional Convention
was held in Delhiin 1990 when Shri George
Ferandes was the Minister of Railways. |
remember that ! was the fortunate persons
to conduct the opening ceremony of the
coveison. Railway employees and repre-
sentatives of all organisations whether
recognised or not, the officers from the
Ra#lway Board from the Division level, Vigi-
lance officers, Officers of Home Ministry
and the Director of CBI were present in the
meeting and extensive discussiontook place
astohow to save about Rs. 200 crero which
was being lost every year due towide spread
corruption in the Railways. Had the hon.
Minister implemented that scheme, there
would not have any need to put so much
burden on farmers and workers.

Now, | would like to present belore the
hon. Minister some problems of my con-
stituency. | being to Samastiopur whichis in
Bihar, and which happens to be the first
place to have a locomotive Engine factory.
That factory is quite oid and | would like it 10
be modified and extended. 50 diesel sets
were approved to be manutactured in
Samastipur in the Budget for the year 1990-
91, but no allocation has been made for the
purpose so tar. The Government may kindly
aflocate funds for il.
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MR DEPUTY SPEAKER ManjayLalp,
many hon Members are yet to speak You
please conclude )

SHRI MANJAY LAL | am just to con-
clude More and more diesel engines should
be provide under Samastipur and Sonpur
Railway zone The provision of selhng tick-
ets at Harpur Vochaha Railway Station that
falls between Hajpur beachwear under
Sonpur Zone, has been withdrawn and con-
verted into a mere half whereas about 5000-
25000 tickets were sold at that station should
be restored Moreover Samastipur-
Darbhanga Railway line should be cost con
verted into broad gauge The narrow gauge
of Beachwear-Sonpur route should also be
convened into broad gauge The project of
he construction of a rallway bndge on the
Ganga nve in Patna has been lying pending
for a long time and IL would hke it to be
constructed with immediate effect Inter-city
passenger train which starts in the morming
from Siwan and reaches Mazulfarpuy at 10
AM and then dearest from muzaffarpur at 5
PM should be extended to Sampoastipour
The frequency ol Tata Express from
Samastipur-which atpresent I1s twice a week
should be increased at least to tour imes a
week

above all, wooden over bndge should
be constructed at Dhoh Station which falls
between Muzaffarpur and Samastipur for
the convenience of passengers Patna 1s
the capital of Bihar MY demand s to con-
nect our capital with the national caprtal
through Rajdhami Express Shaheed Ex-
press which goes to Muzaffarpur should be
extended to Samashpur

The name of “pitaujhia™ Rallway Sta-

tion near Samastipur has been changed to
karpoungarm however tickets are still being
sold there under the old name New tickets
should be issued under the new name”
Karpungram’ ’

In the end | would ke to submit that
Banktarpur Rajgur Railway hne should be
extended tll Gaya With these words | am
thankful to you forgiving me an opportunity
to speak

[English]

SHRIP C THOMAS (Muvattupuzha) A
point of order Itis already 10 15pm and |
am sure many or us will have to go without
speaking So | suggest that, now onwards
let us confine ourselves to imited points If
all the hon Members cooperate and hmit
themselves onlytothe points, we willbe able
to finish It 1s just like a small train with a few
bogies If itis done, | think, we will be able to
conclude

MR DEPUTY-SPEAKER Mr Thomas
has made a very good point You can make
constructive suggestions, by taking into
consideration the converience of the elderty
persons Of course the have to really go to
their homes by the tme But we are here |If
you confine yourselves by taking five min-
ules each, most of the hon Members have
covered the entire thing If there are any
problems in the yours constitutcenices, you
can bnng them to the notce of the hon
Minister

THE MINISTER OF RAILWAYS (SHRI
JAFFER SHARIEF) Ifthey hke, | would hke
to suggest to them on eatng Whatever
cnticisms, they want to make, let them
separately meet me and cnticise If they
want to speak for thewr contingencies or for
their States let them speak now
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SHRI LAKSHMI NARAIN MAN|
TRIPATHI (Kaisorgan]) Mr Deputy
Speaker, Sir, hon Members who are sitting
inthe front ine have since speken But when
the tum of Members siting on back benches
comes, you are asking them to make a brief
speech or not to speak | fail to understand
why we are being asked 1o speak in bnef
This rule does not apply to leaders sitting in
the tront ine

|Enghsh)

MR DEPUTY SPEAKER The pomnt s
that the Charir has been insisting this from
the very beginning Those who gel their
chances carly the make lengthy speeches
ad hose whogettheirchances atthe and the
haveto confinedthemselves foratewmints
| agree that defintely gropes intuits as been
done The chairis full aware of all these
things But, anyway, we with have to decide

[ Transldtion]

SHRI RAJENDRA AGNIHOTRI
(Jaocansi) Mr deputy Speaker Sir, the
hon Speaker has given an assurance lous
that as 1| the past, we wil get 12 houis to
speak on nill Budget We are prepared to sit
upto late hours also

the Railway Budget has a directbearnng
on the ke of general uviuic of th country
that 1s why | would lie to say that this
discussion should bot be made time bony at
any rate The hon Members who names
have been sent by different parties and
receded by the you must be given a change
to speak and the discussion should continue
tll such time (/nterrupfions)

MR DEPUTY SPEAKER You may
please sit down You will also get a chance

Dem for Grants (Rlys ), 1992-93

(Interruptions)
[English)

MR DEPUTY-SPEAKER Mr Agruhotn,
mosl of the ints have been covered elabo-
rately The policy have been cnticised Ev-
crything has been cniticised Nothing is left
out Thereol my request is that, you kindly
confine yourselves to five mimatures each

SHRI MUHI RAM SAIKIA (Knowing) |
thank you very much for giving this opportu-
nity speak on th e Railway Budget after
waiting for seen hours

| nse to oppose the budget introduced
by the Rallway Ministry because it 1s unable
edd budget There i1s a grain disonentation
between north south and particularly north
eastein region because monthly has been
done for removal of regional imbalances?

North eastern region 1s a resourceful
region in the country There are natural
resources such ascoal valuable imber, oil,
teagardens The people demand for smooth
movement of goods and passengers from
one place to another for the economic deyel-
opment of the area but nothing has blen
done

Tne Railway Budget introduced by the
Railway Ministry does not reflect any con-
cern on the part of the Central Government
for improving regional imbalance Though
this area is full of natural resources, there 1s
a vast scope for development of the area
but aue to lack of means of communica-
tions, nothings been done so far even atter
45 years of our independence

There is no extension of our railways in
tully States such as Megnalya Mozporam,
Nagalana and Arunacnal Pradesh A few
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minutes ago, the Ministrv of Railway stated
that the railway hne is the life ine of the
nation May | ask a question from the Minis-
try of Railway? Where 1s the life hne of the
nation In those areas He also claims that
rallway 1s the cheapest mode ot transporn
People of those areas have been denied so
far this benefit

Again, we are demanding for conver-
sion of metre-gauge hne into broad-gauge
hine Butl even uptothis day, there s nosuch
broad-gauge line from one end of the State
tothe other end not to speak of other branch
Ines Again, we the people of N E R have
been demanding since long for introducing
the Rajdhani Express in our area to have a
disert ink between Delhi and bauhatt This
has been dene in case of all other important
cittors except NE R

Sn, we have also demanding tor intro-
ducing the electric tra.ns in Assam bt till
today not a single mlk of railway line Is
electnfied All these things elearly indicate
that the Raillway budget does not reflect any
congers of he Government for removing
imbalances

Due to lack of means of communica-
tions, most of the articles, aimost all the
articles including essentialcommodities have
been camed by road transport resulting in
high cost of essential commodities and as a
result the poor people have top bear the
burnt of higher prices of their commodities

Again, all womsout bogies are sent to
north eastern region We demand forimme-
diate replacement of those bogies

in the north-eastern reqion there ic
only a rallway cumsorad bndge in Assam
But, tilitoaay oniy one railway ine-cum-roaa

bndge has been provided over the River
Brahmanpurta at Saraighat

Another eall-cum-road bndge i1s com-
ing up at Jugighopar We demand for con-
struction of rail-cum-road bridge over
Bhumrapukan at Sight

We have been demanding for construc-
tion of cver-bridge in the rallway crossing at
National Highway to avoid frequent acci-
dents and inconveniences to the people

I would like to remind the hon Minister
that such regional iImbalance creates social
tension which sap vital energy of the nation
It generate frustration, anger and anxiety
You have got no nght to claim that you have
been trying forthe development of the coun-
try as a whole How there can be develop-
ment of the country as a whole if of such sort
for regional imbalances exist even today?
Can you take the country at the path of
progress as a whole in the face of the
existence of such regional imbalances?
Therelore, | appear to the Government of
India to take steps for removal of regional
imbalance tfor all round development |,
progress peace and tranquillity of the coun-
try

In view of these things | oppose this
Hailway Budget

SHRI BALIN KULI (Lakhimpur) Sir, |
nse to support the Railway Budget pre-
sented by Shn C K Jaffer Shenff On this
occasion | wish to speak a fwd words be-
cause | am also trad waiting for any turn

Sir, in the Railway Budget the political
philosophy of the Government is fully re-
tliected | want to congratulate the Raillway
Mimisier because of the unique reie be has
piayed in the Konkan Railway Project con-
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tinuation of railway lines, decrease of bud- water, etc. So | urge the Railway Depart-

getary support, guague conversion and other
development works, etc.

Sir, due to time constraint, | would like
to miltmyself but | wish to fihlight a problem.
| belong to the North-Eastern Region which
is deprived of some rallway facilties, al-
though the North-Eastern Region is a natu-
rally rich State. But due to lack of infraction
like railway lines not well covered so this
State is lacking for industrial development.

| would like to deal with some points
specifically regarding the safety and ameni-
ties tothe passengers, in Assam and North-
Eastern Region. There are a few long dis-
tance trains origination from Assam,
Tinsukhia and Guwahatil. One is from
Guwahati to Dadar; One from Guwahati to
Bangalore-Cormondal Express; One is
Tinsukhia to Delhi and there is one more
express from Guwahati to Delhi. These long
distance trains are not supertast trains. The
time taken by them is from 36 hours to 48
hours. This is meaningless to say thatthese
are express or superfast trains. The North-
Eastern people demand a superfast train
like Rajdhani Express. But he Railway De-
partment in stead of giving Rajdhani Ex-
press or a superfast frain, have decreased
the express trains from Assam to other
places.

Sir. there is no safety of the passengers
ano there are no amenitiss proviged to the
passenger in the trains. There are looters
and there is harassment to the passengers
who travel by those trains. There are moles-
tation of women in these trains and loot of
propenrty is also there in the trains,

Sometimes there is no mea! at all,
sometimes there i1s no electricity for hours
together, sometimes there is no dnnking

ment to increase the amenities and provide
for the safety of the passengers who travel
by those trains.

Sir, regarding the railway station im-
provement | wouid say that there were
stations during the British period and after
the British period when aiine from Guwahati
to Dhuari was the most important line. But
after independence this line was neglected
like anything. Later on tha train was also
stopoed.

There is another frain from Bongaigaon
to Rongapar. Aiter the Chinese aggression
the line was built from Rongaopar to Jonnai.
This line is now rieglected now. The people
of that region actually thanked he Chirese
Government, because due to the Chinese
threat this line was built. But after the war
was overthe line is noi maintained properly.
A train by name Arunachal Express runs
from Bongaigaon to Munganouli but on the
plea of the law and order situation this train
was stopped. The peopie of the' region
allege that there is an understand dealing of
he Railway officials with the private opera-
tors of the omnibus line. so, the people are
barricade and they are frdd to travel by bus
spending more money irstead of going by
train. | demand that ihese two trains from

.Guwahati to Dubri and fro Bongaigaon to
‘'mudakandala should be restoered immedi-

ateiy. This is the damned of the peopie.

There is no time-table now for the
local trains running from Tin Sukia to Lide,
Tin Sukia to margarita and Merani to
Jorhat and other places. For these local
trains thrills no time-table. The people wait
for the trains ‘and the trains wait for he
people also. There is lot of confusion. If
there is a fixed time-table for these local
train s the passengers will be betitted ana
the Railway Department also yiilt earn
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There 15 a long pending demand of the
Assumes people for Railway Division at
Romia Dunng the time of Shn kamlapati
Tnpathi an assurance was given and a
committee was also appointed by the Rail-
way Department But what is the fate of this
Committee, i1s still not known Due to the
bureaucratic tendencies of he high officials
of the Railway Department this Rormia Divi-
sion 1s not coming up

Another long pending demand 1s tfor
another bridge over the nver Brahmaputra
connecting the south and the North banks ot
the Brahampaura which will cannot
Dibruagarh and Lakhimpur and also help
Arunachal Pradesh, Mizoram and Nagaland
It 1s also very important from the pont of
view of Defence also‘Because, the defence
personnel have to cross the nwver
Brahamputra by ferry which takes-hours
together, for to five hours If the bndge 1s
there then both the banks of the nver can be
developed hke anything The people ot ail
these States will be benefited from this
bndge So the people of this area demand
that there should be another bndge

Regarding employment in the North-
Eastern region, on the NF Raiway, the
people there are deported from employ-
mentalso So, the people of the North-East,
parucuiariy Assam are gemanding one hur-
dred per cent reservation inthe Ciass Il anc
Class IV categones in the Railway Head-
quarters and m the other Rallway Stations

They also demand the upgradation of
railway stations in Assam, ike Lumping, Tin
Sukia, Bodarpur, Lamdir as model stations
These are all very important ralway stations
and due to the increase of traffic and pas-
sengers there 1s a demand for the

upgradation of these stations as model sta-
tions

Assam is neglected There was a pro-
posal for Demanding t¢ be a moael station
This propose was abandoned We do not
know *he reason for that Only the railway
officials should know it

We also demand trains of the Rajdhan
Express type face Delhito Guwahatiand Tin
Sukia after completion of the bored gauge
ine

Lastiv the contractforconvention work
developmental work in raillway hnes ang
catenng constraints are not given to the
localpeople of the North Eastem Region The
odd experience IS misnomer to the North
Eastern people because railway officials
deprnve the local people in giving any con-
tractas they are not expenced enough Ifthe
local people do not get a chance then how
they will get the expenence Therefore, big
contracts developmental work and catenng
contracts should be givento the local peopie
of he North Eastern Region, so that the
feeling of nationalism can be injected to
those people

Withthese words, | support the Railway
Budget and | congratulate the hon Railway
Minister for presenting a very good Budget

Thankvou

i Translation}

SHRARINITISH KUMAR we will not pra-
vent the non Member from speaking but
today the Members who have been sithng
since maérming must get prionty

SHRI MOHAN RAWALE (Bombay
South Central) We were disappointed to
iisten tothe speech delivered by the Mimister
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* the Minister of Raillways refiects the direc-
tives of the | M F and the World Bank

The Minister of Rallways did a coura-
geous iob by increasing passenger fare and
freight charges The Mimster of Railways
has withdrawn the subsidy that was being
given to foodgrains, sugar, diesel and khal
It will increase inflation The freight charges
on these items was never hiked But this
time the Minister of Railways has surpassed
all earher records Last year the same
Shanef Saheb had announced at the time
of presenting Raillway Budget that he had
exempted all essential commodities from
freight hike There were thunderous ap-
plause in the House for this But this time he
has increased freight charges of all essen
tial commodities Even then they are clap-
ping thewr hands | cannot understand the
rationale of applause this ime

In 1970 Railways were given 75 per
cent from the general Budget Now it has
been reduced 10 14 7 per cent In this way,
the Minister of Finance 1s also responsible in
bnnging the Railway to its present state All
the countnes of the world give support 1o
ralways But in India this support is being
reduced by the Government This amount
should be increased because it 1s facing
difficulty in mobilising funds through Railway
bonds Now it1s taking loan at the rate of 19
per cent interast fromthe U T |

The Ministry of Ralways has made
more provisions in the Rallway Budget for
the year 1993 for the conversion of
metergauge lines nto broadgauge ones |f
we foliow the system adopted in Europe,
unnecessary expenditure to be incurred on
conversion of metergauge to broadgauge in
India can be avoided In France and Spain
poth the types of ines are in use In France
when the trans runnng on metergauge

and Suppl 814
Dem for Grants (Rlys ), 1992-93

comes on broad gauge, is wheels become
bigger When the same tran goes lo
metergauge its wheels become smaller |
would ke to request the hon Minister to
introduce this type of trains A committee
compnsing good techmicians should be
constituted for this purpose so thatincurnng
of unnecessary expenditure could be
avoided

Sanitary condition of trains is very bad
It needs more attention In Mumbal, except
Church GateandV T stations, there are no
two-way traffic to cross the over bndges All
the stations should be prowvided two-way
traffic to cross over bndges Mumbai has
been named after Mumba Devi No train
running from any part of the country has
been chnstened Mumba Dewvi Express The
name of new air-conditioned train to be run
from Delhi to Bombay should be called
Mumba Devi Express A new local trainfrom
Virar to Paldhar should be introduced High
power bulbs should be provided at all plat-
forms of stations it will prove convenient to
the passengers and provide secunty tothem
In the same manner, provision of tubelights
in place of bulbs should be made in trains

25percent concessionin rallway fares
given to senior ciizens of the country But
this concession is not given to them in local
trains This concession should be made
available to them n local trains also Tne
practice of i1ssuing tickets - ‘Travel as you
please In buses dunng Sundays and other
gazetied holidays should also be extended
to trans It will enhance the income of
railways and the number of passengers who
travel without ticket will be reduced On
Sunaays and nolidays the fare of 1st class
ticket should be reduced

Every day 53 lakh people travel by sub-
uman trains Tne ncrease mat nas been
maae i moniniv ral passes ot gallv com-
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muters whotravel by sub-urban trams 1s Rs
Stor 1 km to 50 km distance and Rs 10 for
51 kms 10 100 kms It 1s a gross injustice to
those passengers who go to attend to their
duty at a distance of 5 kms 15 kms or 20
kms All of them wnll have to pay Rs 5 exira
whether they travel 1 km or 50 kms The
stations of sub urbar: local trains fall even
after every one kilometre Their fare should
be calculated on the basis ot every km

Keeping in view the beavy tra*fic in sub-
urban trains, the number of bod:es in these
trains should be increased and one bogie
shouldbe reserved forladies There should
be cushion seals in place of wooden secats
in 2nd class bogies The number of fans
installed in bogies 1s very less They look hke
show-pieces and often remains out of order
Il seems that the Government has never
paid attention to it In the sama way, heavy
rush 1s found at booking windows The
number of booking windows should be
increased so that people could purchase
tickets quickly Fear of pickpocket 1s always
there There should be a separate booking
window for ladies and handicapped chil

dren In addition platforms should be ex-
panded These basicfacilities should,atleast,
be made available

The land has been acquired from the
people for the Konkan Railway at a cheaper
rate Proper compensation should be paid
to them Land should be allotted to dis-
placed persons at other places and employ-
ment should be provided to thern under
Konkan Railway Project There 1s a man-
agement tee charged at the rate of 15 per
cent on bonds sold for Konkan Railway
Prowisions of payinginterestshould be there
The rate of interest has been fixed at 9 per
cent It should be mcreasedto 15 percentso
that Rallwav bonds could be mage attractive
and the Government coule mandeg

funds | had raised this 1ssue in the House
carler

As per Government's report, a theft of
petrol worth Rs 1 5 crore to RAs 2 crore took
place dunngMay 1991 and September 1991
What action has been taken by the Govern-
ment to check these thefts? Who are the
officials against whom action has been
taken? Goods worth crores of rupees are
slolen after destroying rail wagons on the
track and the Government has been making
payment of claims for that If the Raillways
could stop such type of thefts, there would
be no need of hiking passenger fare and
freight charges and its financial position will
becomc betier

There i1s no stadium available near
Raillway Parel Workshop in South Central
Bombay A stadium should be constructec
there keepinig In view its need Complaints
have been recewved about 1ssuing of duph-
cate ral passes from railway counters at
Kalyan It nas caused a loss of Rs 25 laxkh
totne Rallways Issuing of duplicate passes
has been going on even now But no action
has been taken agamnst any railway official
oremployee so far for this malpractice Why
151t 507 )

Only after getting sanchon of Rallways
for balance cost of sub-urban rail transport
bv the Ministry of Rarllways th's scheme
could be senttotne Government ot India so
that assistance could be recevea from the
Worlo Bank The Government should take
50 per cent funds from it Arrangements
should be made for meho ralway The
Government should consult good contrac-
tors and advisersin this regard In Singapore.
metro railway has been constructed within a
penod ot three years Trains should bé
ntraduced from Church Gate to Thane and
BonpandertoBonwah Thelocaltrains which

“entral Rauway at an interval of four
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and a half minutes should be run at an

interval of three minutes. In 1978, a sum of
Rs. 51 crore had been spent on Bandra
Kuaria Rail Link Project. But no progress has
been made so farin this regard. It should be
given a serious thought.

Railway passes are issued for a period
of one month and three months. These
should be issued for a period of 15 days and
€ months as well. The name of V.T. station
should be renamed after Nana Shankar
Seth, who has contributed a lot for the
Bombay city. A Railway coach factory for
manufacturing coaches should be set up in
Maharashtra. Overbridges should be con-
structed at railway crossings where fre-
quentaccidents take place. There shouldbe
an ambulance and a van to camry dead
bodies at every five kilometers. Most of the
stalls at Bombay Railway Stations have
been departmentalised during lastfew days.
What are the norms of allotting stalls in the
Railways? These stall should be allotted to
local people. A committee should be set up
to dispose of the cases of alloting stalls in
Railway Stations. Certain rules should be
framed in this regard. Distribution of stalls
should be made at Bombay and not at Dethi.

[English)

MR. DEPUTY SPEAKER: He is under
the impression that you are all encouraging
his speech and he is continuing with it.

(Interruptions)
[ Transiation)]

SHRI MOHAN RAWALE: The number
of stalis at railway platforms is continuously
increasing and it is causing enommous diffi-
culties and inconveniences to passengers.
The number of stalls at railway platform
should be reduced. The three language

Dem. for Grants (Rlys.), 1992-93

formula is nowhere implemented in rail-
ways. The three-language formula should
be Implumented in toto. Besides English
and Hindi, the local language Marathishould
berecognised in the examinations and inter-
views conducted by the Railway Recruit-
ment Board. A separate waiting room should
be provided for women on platforms at
railway stations.

Unauthorised slum-clusters are com-
ing up on the railway land on a large scale.
Immediate action should be taken to re-
move them. The work to remove
unauthorised huts from railway land imme-
diately should be done at the regional level
and not at Central level. Unauthorised con-
struction of a lownship on railway land at
Baharampada at Bandra in Bombay is going
on, That township should be removed from
railway land and stem action should be
taken against those railway officials who
were hand in glove in this racket.

Bombay makes a significant contribu-
tion In raising the income of railways. Bombay
should be provided special facilities by the
Railways. There is a big racket in making
reservations in Railways. The genuine rail
passengers fail to get reservation tickets
whereas touts pocket the reservation tickets
and sell them at high price. This practice is
in full swing in Bombay. The railway officers
and staff are involved in this racket who
make money from passengers. Such em-
ployees should be transferred-periodically
and this racket should be checked firmly.

The breadth of the overbridge at Dadra
Railway station is very short and passen-
gers have to face great difficulties in their
movement. Thbbridgemadstobewldened
immediately.

Lastly. | request the hon. Minister of
Railways to increase the estimated amount
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of Rs. 2248 crore for the B .U.T.P. 2 project.
The Bombay city is being commercialised.
If it is done it will fetch lakhs and crores of
rupees. The Government naed not be wor-
ried aboutit. 60 to 75 per cent of the income
made in this way should be utilised for the
deveiopment of Bombay city. Bombay is a
city with vast suburban areas around it. As
such attention must be paid to its develop-
ment.

With these words | express my thanks
for giving me time to speak.

SHRI NITISH KUMAR (Barh): Mr.
Deputy Speaker, Sir, let t be Zero-Hour
now. All are getting bored. So, t should
Zero-Hour now. What is happening in
Maharashtra? Some stricture has come.
Somebody wants to give information in this
regard.....(Introduction) . We should not be
in a haste to discuss the Railway Budget.
The overnight joumey by train is very com-
fortable these days. Therefore, there should
be a ovemight discussion on the Railway
Budget.

MR. DEPUTY SPEAKER: Interruptions
during discussion do not look nice.

[English)

There is a big fist of Members who have
to speak. We shall have to take it with all
seriousness. | request Shri Ramashray
Prasad Singh to speak for just five minutes
and to bring forth any new points or prob-
lems of his constituency and to make valu-
able suggestion to the hon. Minister. There
is no use in ringing the bell for half-a-dozen
times. Shri Ramashray Prasad Singh to
speak now.

MARCH 30, 1983 and Suppi. Dem. for Grants 820

(Rlys.) 1992-93
[Transiation]

SHRIRAMASHRAY PRASAD SINGH
(Jahanabad): Mr. Deputy Speaker, Sir, be-
fore speaking, | express my thanks for the
time given to me. The first thing in my
opinion is that this Budget is not going to
achieve social objectives. The entire society
has been neglected while presenting this
Budget. Theincreasae in fares and freights in
this Budget has increased the prices of
various commodities and consaquently, it
has put a huge burden on the poor. There-
fore, we can call it an antipoor Budget. The
poor are at the receiving end in this Budget.
The poor who purchase their commodities
of daily use like foodstuffs daily will be under
its heavy burden because the prices will nse.
The hon. Minister must understand that this
Budget is very harmful to the poor. The
Government does always talk about the
welfare of the poor, but intemally it always
induige in ruing the poor. It is not a new
phenomenon for them. It has been the
congress-culture.

Sir, it has been a regular feature with
the Congress Party to boast of doing welfare
for the poor who become the victims of its
anti-poor policies. | want to point out that the
railway is a very big source of development
in the country. We can boost the economy
of our country with it. But the first and
foremost problem is as to how can we
strengthen the financial position of the In-
dian railways.

Sir, the second thing that | want to point
out is that the Gaya-Patna rail line in my
constituency dates baek 1o the year of the
very inception of railways 4n the country.
This line has not been converted into double
line as yet despite the fact that | have been
demanding it in every Railway Budget pre-
sented. since 1984. Be it the times of our
former hon. Minister Shn Geomge Femandes.
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Shri Janeshwar Mishra, Shri Madhavrao
Scindia or the present incumbent, i have
placed my demand before every one of
them. | have been demanding it in the
committeas too thatits conversioninto double
like is very necessary because it is an old
railway line whereas many new railway lines
have been converted into double lines.

Sir, the third thing that | would like to
submit 1s that there was a Martin Company
which ran trains between Fatwato Islampur.
There is no other means of communication
there. The people travel by bus these days.
But it is very expensive for the poor. The
poor are benefited mostly from the trains,
because joumey by trains is cheap. The but
fare from Islampur to Patna is Rs. 25. Now
it is worth noting that the poor cannot afford
Rs 25/-to perform this joumney. itis aburden
for them. | would therefore, like to suggest
that since that company has been
nationalised and its employees posted at
various places, this train should have been
extended from Fatwa to Bodh Gaya.
Bodhgaya s aninterational place for which
Germany and Japan have given an aid of
Rs. 300 crore. It can be said that funds for
the development of Bodhgaya, Vaishalihave
been made available from foreign countries
only and even then the Government is ne-
glecting it. Therefore, this train should run
between Fatwa and Bodhgaya via Islampur.
There may be shortage of funds with the
Government, but it must provide the re-
sources because it 15 not going to bnng
about any ordinary development. All youth
are taking to arms because development
could not take place there due to disparities.
This is the reason for which Bihar has been
neglected. What was the fault on the part of
Bihar for which it has been neglected Martin
company ran trains from Bakhtiyapur to
Raijgir. This railway line was converted into
broadguage bythe Govemment. Youpiease
extend it upto Bodhgaya so that the maxi-
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mum number of people could be benefitted
by it. Members from all the parties have
demanded to double the rail-line between
Patna and Gaya and a new line should be
constructed from Fatuha to Bodhgaya. So,
Mr. Minister should fulfil this demand of the

people.

After this | would like to say something
about corruption. You say that the Deparn-
ment has scarcity of resources but | would
like to say that if you will reduce even tha 50
per cent of corruption prevailing in the de-
parnment, you need not to take loan from
anywhere, but you cannot stop corruption. |
would like to cite an example regarding how
you provide shelter to the corrupt officers
and honest officers are supressed. At
Danaheracommercial officereams 10to 15
thousand rupees daily, he was caught and
charge sheeted and was putbehind the bars
but after his release from the prison he has
been again posted thera and not suspended.
But if a junior employee commits any such
mistake he is straight away dismissed from
the service. There are somany cases which
do not come to the light and cases which
come in the light as | have cited the ex-
ample, shows that you are supporting the
corrupt officers, there can be prime-facie a
case against you also that how and why that
man has been posted there again. You
should categorise the honest and corrupt
officers separately and should consider the
honest officers patriot, then only you will be
able to get the maximum work from them
and only then any department can make

progress.

Mr. Chairman. Sir on Patna-Gaya Rail-
way line there is a station named Tergana.
Since the time of Britishers there had been
a'Gunty’ atrailway crossing at one km. south
of the station. but now it has been demol-
ished. Recently a family was coming in a
jeep, n collided with a train and all the
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personsdiedonthespotl This ruilway ‘Gumtr’
1s necessary for the safety of people Imng in
nearby villages, where road has been made
and development work i1s in progress |,
therefore, request you to get this ‘Gumtr’
reconstructed

On examining“the vanous aspects of
the budget tis clear that it 1s an imbalanced
budget which will lead towards the
imbalanced development Our Bihar has
remained backward in this matter No one
has ever cared for this state Late Shn Lalit
Narayan Mishra j had started some devel-
opment work in Bihar but alter im none has
cared for this state |think the whole House
has same opinion in this regard, therefore
this budget should make provisions in the
budget to implement the four suggestions
given by me and | conclude my speech

SHRIMATI SUMITRA MAHAJAN
(Indore) Mr Chairman, Sir, in his speech
the Minister for Rallways has said many
things about the facilities given in the budget
but there 1s nothing hke that For example
you can see our goods trains Every year |
have been mentioning about the Goods
Trains dunng the budget But only God
knows how our goods trains are working
>Like that in the name of facilities the small-
est thing 1s the bedroll supphed by Rallways
It's charges have been increased from Rs
510 10 but these are very dirty and are not
easily available So, you please do nottalk
aboutfacilities itis hke ‘empty vessel sounds
much’ You have increased the passenger
fares and freight charges You have said
that the increase in passenger fares I1s ten
per cent only But in companson to 1990 if
you see the postion of today you will find that
this increase 1s about thirty per cent The
freight charges are also no marginal, if you
make nght classification of t you will findthat
it has been doubled but what we have got in
retum This budget s totally a deficit budget

(Rlys ) 1992-93

We have never thought about the reasons
for the delicit So many schemes are
launched, but these are never completed
due to improvidence and inefficiency as a
result rallway has to suffertheloss of crores
of rupees It is not necessary to go into the
datails, you can judge the situation through
one example only inmy area Mohow assur-
ances are given tospend lakhs of rupees but
pnonties keep on changing with the change
of ministers If a mnister shows his interest
in his area but when he 1s not in power and
someone else comes, he stops the work
there Inmy area Mohow a diesel shed was
constructed by spending lakhs of rupees, bit
tisnotbeingused Sufficientfunds were not
alloted for that, so even after spending lakhs
of rupees, proper thing could not be con-
structed The Indore terminal project at
Iindore Railway Station i1s still incomplete
even after spending lakhs of rupees butitis
not being used Sufficient funds were not
alloted for that, so even after spending lakhs
of rupees, proper thing could not be con-
structed The Indore terminal project at
Indore Rarlway Station 1s still incomplete
even after spending Rs 2 crore though it
was o be completedupto 30 9 92 Pnonties
changed and thus the whole scheme was
changed and the work came to a gnnding
halt EvenafterspendingRs 2crore nothing
could be achieved Similarly, platform No 1

at Indore Railway Station was to be ex-
panded towards north, but #t 1s still incom-
plete as the money alloted for it was wasted
on constructing water tank and other petty
jobs The estimate of the proposed indore-
Gohad railway Ime was Rs 300 crores and
Rs 15 crore has been spent and one crore
has been allotted for the current year, | do
not think that t will be completed , perhaps
the pnonties have changed now The public
has to suffer for this expenditure in the form
on Increase n passenger fares
and freight charges If you were
unable to complete this scheme atleast
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you should have completed the Devas-

Maksi project first, which could be utilised for
lessening the traffic on Ujjain-Maksi railway
line. It is all due to improvidence and ineffi-
ciency. There is a scheme for constructing
a fiyover on Ratlam Meter gauge line. Rs.
twelve crore were to be spent on that. But
due towork of Ratiam-Neemuch broad gauge
line this flyovercould not be constructed and
now again the work for this project will have
to be started. Thus, the schemes change
duetoimproper planning and remainincom-
plete.

[English)

SHRI P.C.THOMAS (Muvattupuzha):
Sir | am on a point of order.

MR. CHAIRMAN SHRIMATISUMITRA
MAHAJAN, please resume your seat. Point

 of orderis there. Point of order can be raised

at any time.

SHRI P.N.THOMAS: The sleeper
charges have been increased by 25 per
cent. But | do not know whether the sleeper
charges forsleepinginthe House have bean
increased. Many of the Members are sleep-
ing. | would like to know whether this is in
order.,

MR. CHAIRMAN: | am thankful to you
for drawing the attention of the House to it.
Those who are sleeping can go out and
sleep.

You can help them.

SHRI P.C. THOMAS: | was trying to
* drawthe attention not tothe sleepercharges
but to the sleeping charges.

SHRIMATI SUMITRA MAHAJAN: It

seems that the speeches by people have
become lullaby them.

Dem. for Grants (Rlys.), 1992-93

Mr. Chairman, Sir, | was telling lhat
there are so many schemes remaining in-
complete after spending crores of rupees.
In Marathi, there is a proverb-Eek na dhar
bharabaar Chindiyan’.

The thing tums into pieces but the
sufferers are the common people. With the
change of minister, priorities change totally.
There was a time when trains were running

MR.CHAIRMAN: Please do not repeat.

SHRIMATI SUMITRA MAHAJAN:
When the minister was from Madhya
pradesh, there ware many schemes, many
new trains were started and there were
schemes to start many new trains. But today
in such a big region only one train has been
given from Nagpur to Nizamuddin via
Jabalpur. The facilities we are demand-

ing.....

THE MINISTER OF RAILWAYS (Shri
C.K. Jaffer Sharief): All trains pass through
there.

SHRIMATI SUMITRAMAHAJAN: They
pass through there because they have to
pass through Madhya Pradesh but it should
also be looked into asto what actual facilities
are being provided there. It is very essential
to introduce Indore-Bhopal or Bhopal-
Gwalior-Jabalpur-Bhopal intercity trains. But
no attention is being paid to it. Indore-
Howarh passes via Allahabad twice in a
week. Trips of several other trains have
been increased. Trips of Rajdhani Express
have also been increased but itis of no use
for the general public. If indore-Howarh train
is run every day, it will provide some relief
and the people of Muzaffarpur and Patna
will also get some facility if this train is
extended upto the these places twice in a
week. Hazaribagh 15 mot linked with rail-
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ways, such parts of Bihar can be linked with
railways in this way

Amount spent on unplanned works can
be saved Economy in establishment ex-
penditure can also be made Gearnng up of
vigilance for checking the thefts can also be
frutful in reducing the expenditure In this
way the passengers would not have to bear
the burden of hike infares and more faciiities
can be provided to them

| would like to give one more sugges-
tion Railway passes have been provided to
the Ex-MPs but it 1s observed that they are
not allowed to travel in Raydham Express It
may be possible that the Govermnment may
provide this faciity by taking some addi-
tional charges Therefore attention should
be paid to these things

SHRI GOVIND CHANDRA MUNDA
(Keonjhar) Mr Chaiwrman, Sir, | nse to
speak a few words on the Railway Budget
1993-94 Sur, the Ministry of Raiulways will
make an investment of Rs 188 crores dur-
ing 1993-94 financial year 42% out of that
would be spent in Onssa My State had not
received such kind of treatment since Inde-
pendence Credit goes to Shn K C Lenks,
Hon'ble Minister of State for Railways Such
allocation has been made because of the
sincere efforts made by Shn Lenka So, |
thank him and also Shn Jaffer Shanef,
Minister of Railways for giving justice to the
people of Onssa

Sir. we have been demanding for the
early completion ofthe Jakhapura- Banspani
Railway hne | do not have time at my
disposal to discuss the history of this hine |
would only like to highhght the importance of
this line The Hon'ble Members of Parha-
ment from Onssa had been agitating since

(Rlys ) 1992-63

long over the issue of leglecte of that State
by the Ministry of Rallways | have used
different forums in the past to highlight the
urgent need of this ine This ine has divided
into three phases The first phase of this line
from Jakhapura to Dartan i1s 13 kms It
opened for traffic in 1979 Fifteen years
have passed since then But, no step has
been taken to construct the line any further
| was a Member of Parliament at that ime
when the first phase was opened for traffic

The construction of the second and third
phases were not taken up on the plea that
the first phase could not prove remunera-
tve Sir, this argument 1s absurd U less the
entire line 15 completed and opened for
traffic how can the line become economi-
cally viable The successive Governments
after 1979 slept overthe 1ssue for more than
a decade and ignored the genuine demand
ohhepeopleofabackwa_rdmgeonm()nssa

However, 1t 1s heartneing to note that the
present Govt under the leadership of Shn
P V Narasimha Rao has now noticed this
genuine problem Rs 25 crore has been
allocated forJakhapura-Banspaniline Since
this ine 1s very important adequate fund
should be prowided for this hne The con-
struction work should be started from both
Daitai and Banspani sides simultaneously If
the construction work started expediously

the line could be completed by 1995 This
will facilitate the speedy movement of iron
ore and other minerals to Paradeep Port
directly instead of in the circuttions and long
route as it 1s being done now So, | demand
the speedy completion of this ine

Sir,some Hon'ble Membersfrom Onssa
have spoken about Taicher-Sambalpur
Koraput-Rayagada and Lanygarh~Junygarh-
Junagarh line | do not wish to repeat those
points | want to speak- about Tatanagar-
Banomda Passenger Train which has been
extended to my constituency Barbil This
train does not have the basic amenities for
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the passengers. Therefore, the people are
losing their interest in this train. Therefore,
the basic amenities needed in that train
should be provided with. in this context, |
would like to say a word about Barbil Railway
Station. This station is located in the heart of
Barbil, an industrial town of the district of
Keonjhar. This station has no platform. |
request to the Railway Minister to provide
fund to raise a platform for Barbil Station.
Similarly, | demand to connect Barbil by rail
with Barsuan. There is a railway line upto
Barsuan from Rourkela via Bandamun. On
the other side there is another line which has
been extended upto Bolani. Now the dis-
tance between Barsuan to Kiriburand Kiribur
to Bolani is about 5 and 3 kms (total 8 kms)
respectively. If these two missing lines are
connected by trains a passenger train can
be introduced in future besides facilitating
the movement produced in that entire min-
ing belt. So, the survey should be under-
taken and estimate should be made on the
construction of this 8 kms of line. Funds
should be accordingly provided for con-
structing this missing hnk. The steel city of
Rourkela can be connected with the indus-
trial town Barbil by rail.

Sir, the Hon'’ble Railway Minister has
accounced the introduction of a new bi-
weekly superfast Train between New Delln
and Puri. |l urge the Minister tomake it adaily
train. At the same time, | request himtostart
this train after 4 p.m. from New Delhi. A.C.
two tier, Chair cars and First Class cdaches
should be attached in this train. So faras the
existing trains between New Delhi/Hazrat
Nizammuddin and Puri are concemed, these
trains do not have adeauate basic ameni-
ties. These trains are not maintaining
punchtuality. The passengers do not get
good food to eat. So there is a need to bnng
improvementin the catering system in these
three trains.

Dem. for Grants (Rlys.), 1992-93

Sir, the people coming to Delhi from
Keonjhar dasm have been facing serious
problem as they do not get reservation at
Jajpore-Keonjhar-road Chakradhar Purand
Rourkela. | request to the Minister to fix
quota in Neelanchal Express and Puri Ex-
press at Jajpore-Keonjhar Road and in
Kaling-Utkal Express at Jajpore-Keonjhar
Road, Chakradhar Pur and Rourkela. The
quota should be fixed in second class, Ist
Class and A.C. coaches.

I should be failing in my duty if | do not
say anything about the fare hike. The Minis-
ter has enhanced the fare for all classes. | do
not wantto say about A_.C. orfirst class. But,
| must make an appeal to the Minister to
consider the withdrawal of 10% fare hike
announced for the second class joumey.
Thepoor andmiddle class passengers mostly
travel in second class. So, the fare hike will
have a great hit to their purse. So, | demand
the withdrawal of the fare hike announced
for second class joumey.

Then Sir, | would like to bring to the
attention of the Govl. the need to provide
adequate safety measures in the long dis-
tance trains particularly the Orissa bond
trains. The cases of theft, unauthorised
entry and chain pulling etc have been in-
creasing in these trains particularly in
Neelanchal and Puri Express. | urge the
Govt to provide adeqauate safety to the
passengers and to stop all the irregulairites
that are taking place in these trains. | hope
the Minister will pay proper attention to my
suggestions.

Sir, the Hon'ble Minister of State Shri
K.C. Lenka is from Orissa. He is an Oriya.
He has soft comer for Oriyas. At the same
time he is aware of the need of Orissa in the
matter of Railways. He is very ef4cient
Minister. | am sure he will fulfil the need of
the people of Orissa. With his efficiancy and
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sincerety the long pending demands of the
State of Orissa will be fulfilled.

| thank you very much for giving an
opportunity to speak and conclude my
speach.

SHRINITISHKUMAR (Barh): Mr. Chair-
man, Sir, | am pointing out a difficulty. it had
happened last night too and there is every
possibility for its repetition today also. The
officers and employees of this Secretariat
face a lot of difficulties in retuming their
homes. The buses of D.T.C. do not ply after
half past ten or eleven o'clock. Therefore, |
urge you to direct the Government to make
such arrangements as the employees who
have been detained for the Government
Business may reach their homes easily.

MR. CHAIRMAN: | think that the hon.
Member has raised a right point. The hon.
Minister of Parliamentary Affairs should pay
attention to it.

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND MINISTER
OF STATE IN THE MINISTRY OF PARLIA-
MENTARY AFFAIRS (SHRI MUKUL
WASNIK): | have already gone to the infor-
mation about the problems faced by the
employees and officers of this Secretariat,
and we have already given directionto make
arrangements for their retum.

MR. CHAIRMAN: If we conclude a bit
earlier we can go somewhat earlier.

SHRI SHRIKANT JENA (CUTTACK):
George Sahebwill speak at 3 o' clock only
after that the proceeding will conciude. We
have to sit atleast upto 3 o' clock.
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MR. CHAIRMAN: There is no restric-
tion or anyone to stay here. You may act
according to your own wish.

SHRI MOTILAL SINGH (Sidhi): Mr.
Chairman, Sir, through you, | would like to
submit to the hon. Minister of Railways that
there is sparsity of railway lineds in Madhya
Pradesh. Although Madhya Pradesh is a
very big state. Yet the rail facilities are the
minimum there and in this connection |
would like to point out that there is no rail
lines particulariky even in those areas which
are the souce of income for the nation. For
example there are coal mines; electricity is
generated there and several other things
are also available there but railway has not
meted proper treatment with the people of
the State. The people of the state did not get
the due justice in respect of the railway
facilities. ;

There is a place named Singrauliin my
constituency in Madhya pradesh and a train
runs between Kalni and Chapan there but
the condition of the train is such that it is very
difficult to travel in that train. Through you |
would like to submit to the hon. Minister of
Railways that the route of the said train
should be extended upto Bhopal and its
speed should also be increased.

Besides this, there is no special provi-
sion in the Mahakaushal Express running
between Jabalpur and Delhi. The arrival
time of the train is not certain as to when it
will reach Delhi. Throughyou | requestto the
hon. Minister of Railways to make this train
punctual to avoid the unconvenience of the
passengers. Alongwith this, an A.C. two tier
bogie should also be added to this train
because passengers do not find seats in it
and they face a lot of difficutties in coming to
Delhi from Jabalpur.

There s aplace named Dhaliin Sargobja
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district in my constituency. The people of
this area face a lot of difficulties due to
absence of any rail facility because no train
has so far been introduced there. Pérsons
belonging to various districts of M.P. live and
work there and they have to come there and
have to retum their homes Through you, |
would like to tellthe hon.Minister of Railways
that there is a place named Anooppur in
M.P. from where a train which starts from
Sabalhalpur in Orissa passes through
Anooppur but it does not stop there. | would
like that the train should stop there so that
people coming from Chermeeh may take
that train.

Alongwith this the Pushpanialitrainwhich
runs upto Chopan should be extended upto
Singrauli so that people may get benefit of
this train.

Through you, | would like to say that the
survey of Lalitpur-Singrauli Railway line is
going on for some time back but the survey
has not so far been completed . Laying down
of that line is very essential. | would like to
submit to the hon.Minister of Railways to
include the survey work of that hine in this
budget and make necessary provision for
the construction of Lalitpur Singrauli railway
line.

The train Prayagraj Express runs be-
tween Delhi and Allahabad which reaches
Allahabad in the moming and stables there
throughout the day. If this train is extended
upto Satna and Rewa, the people of these
areas will also getthe benefit of it. Withthese
words | would like to thank you for giving me

time to speak.

SHRI SIVAJI PATNAIK (Bubaneswar):
Sir, | oppose the hike in fare and freight
charges. The Railway Minister has left noth-
ing. Platform tickets to essential commodi-
ties - everything is in his tax-net.

Dem. for Grants (Rlys.), 1992-93

- SHRI CK. JAFFER SHARIEF: How
can | leave anything when you demand so
much?

SHRI SIVAJI PATNAIK: For that, we
say that you get more subsidy from the
gneral exchequer.

It is heavily weighted against the poor
man. Unless the entire raitway finances are
remolded, and more subsidies are brought
from the general exchequer, the policy of
attacking the common man will continue.

What is required is construction of new
lines, not simply broad-gauging. But evenin
this also, Orissa as well as Eastern States
have not got their due in spite of the Prime
Minister's assurance last year.

We welcome the decision for the con-
struction of a new line. Dairy-Bansapori line
in"Orissa. This decision is taken mainly
because of the compuision for transporting
iron ore for export and also for the proposed
steel plant at Daitary. But that ones not
remove the regional imbalance, as assured
by the Prime Minister last year. This is
because Orissa is long neglected.

Ifwe look atthe financial allocations, we
find that they played a trick. Last year,
Sambalpur-Taicher line was allotted Rs.70
crore. But this year, only Rs. 30 crore is
aliotted. For Daitary-Banspori line, the allot-
ment is a very merge amount of Rs. 20
crore. That means that thera is no real
increase for construction work in Orissa.

imbalance with regard to development
in Orissa can really be reduced to some
extent, if only the Bolangir-Kundan Road
line construction is taken up. This line passes
through the tribal district of Phulbani and the
newily tormed distnct of Nyayagarh which s
quite backward. There is not even aninch ot
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railway line in these two districts. Earlieritis
stated that this line would be non-remunera-
tive. But for the people of this tribal area of
Phulbani, Bolangir and part of Nyagarh, the
only hope is the opening up of their territory
to this development line' as was stated by
Pande Commission. To give access o re-
mote areas, a line across Phulbani Districtis
the crying need. This is very much neces-
sary for developing this belt.

Now that the State Government has
offered to bear the cost of land acquisition
and earth work, | would urge upon the
Minister of Railways to decide in favour of
the construction of this line now itself. Since
construction work in this area will provide a
means of livelihood this year for the drought
and flood affected areas where starvation
deaths and sale of children are taking place,
| think the Prime Minister and th.a Planning
Commission will not stand in the way. |
request the Minister of Railways to kindly
look into it.

| wouid again raise the demand for the
electrification work between Kharagpur and
Visakhapatnam. | also request that both
Raps-Bsangnposhi and Naopada-Gurupur
lines should be converted into broadgauge.

Sir, last year nearly Rs. 33 crore could
not be spent out of.Rs. 70 crore for the
construction of SBP-Talcher line since a
permanent Chief Engineer (Construction)
and a Deputy Finance Adviser are not posted
in Orissa. | hope appropriate steps for post-
ing the necessary staff will be taken now at
least.

| again demand the reinstatement of
victimised loco workers.

SHRI V. DHANANJAYA KUMAR
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(Mangalore): Mr. Chairman, Sir, | rise to
oppose the Budget presented by the Rail-
ways Minister for the year 1993-94, It is very
harsh for one and all, including the common
man who, the Members from the ruling party
claimed to be very nearer to their heart.

An effort is made to raise additional
resources of the tall order of Rs. 1848 crore
consisting of revenue receipt from revised
passenger fares to the tune of Rs. 431 crore
andincreased freightto thetune of Rs. 1417
crore.

The Railways Minister in his speech
made a mention that he is only effecting an
increase of 10 per cent and 12 per cent in
passenger fares. But some of the Members
here, | hope made the Railways Minister
understand very well that the real impact of
theincrease in passenger tare is of the order
ot more than 25 per cent to 31 per cent.

Then, Sir, the Railways Minister has
created a history by breaking the old record
viz. the past record for the previous ten
years, wherein, he has imposed freight in-
crease on 16 essential items also. The fresh
increase of freight in respect of all these 16
essential items alone will feich Rs. 686
crore.

Then., the other rony is the exemption
from the freight increase in respect of sugar,
oil cake., diesel, grains and pulses is also
withdrawn to raise additional resources of
As. 423 crore.

Sir, in fact this freight rate hikeis infla-
tionary and it wouid hit industrial growth.
This would affect the generation of empioy-
ment opponunities and thus affect the over-
all growth. Even after doing all this what we
find hare is the total failure of the Indian
railways in mobilising funds. The Indian
Railways Finance Corporation was set up to
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raise Rs. 1200 crore by sale ofbonds whereas
even after increase in the dividend on the
bonds from 9 per cent to 10.5 per cent, the
iRFC was not able to raise even Rs. 10.5
* crore.

Sir. | will not dwell upon other aspects of
the Indian railways. | must thank the hon.
Railways Minister for making a tall claim that
he has got specially for Mangalore a new
train. He has made an announcementthat a
daily Superfast Express Train would be
operated between Mangalore and
Nizamuddin.

| would like to remind the Railway Min-
ister that such a train was in operation right
from way back from 1974 when the late Mr.
T A Pie was the Railway Minister; he got
such a train introduced. Of course, at that
time, the train as only bi-weekly. Then in
1977, Prof. Madhu Dandavate re-named
that train and made it daily. He named that
train as Jayant Janata Express. | do not
know why the Congress friends do not relish
the word ‘Janata’. Probably they want to
keep a distance from the common man.
Then they stopped the train; that train was
joined with the Kerala Express; then a new
train was named as Kerala-Mangalore Ex-
press (Interruptions) That 15 what | am
telling. The old train was in operation. The
Railway Minister wants to re-start the train
and make it a tall claim that a new tram he is
giving to the people of Karnataka from
Mangalore to Nizamuddin.

SHRI P.C. THOMAS (Muvattupuzha):
You must congratulate him for that.

SHRIV.DHANANJNAYAKUMAR: That
1s what | am doing at least. He has been
good enough to give a train and make a tall

Dem. for Grants (Rlys.), 1992-93

claim that a new train is being given.
-

That apart, during the presentation of
the last year's Budget, a promise was made
that the gauge conversion between
Mangalore and Arasikera section would be
taken up in the year 1993-94 | do not know
whether the railway would be abletotake up
that gauge conversion this year with the
available resources. Now, asitis, the opera-
tion of the train between Mangalore and
Mangalore is stopped because of the gauge
conversion between Mangalore and
Ararsikera section. The train is now operat-
ing from Mangalore to Mysroe. Unless the
gauge conversion betwseen Mangalore and
Ararasikere 1s taken up this year itself, the
ink between Mangalore and Bangalore can-
not be established.

Now, anbout the Konken Railway,
through the Railway Minister, through this
august House, | would like to say my sincere
thanks to the hon. Prime Minister, who has
taken the trouble of coming all the way to
Udipifor declaring open the Udipi-Mangalore
section of Konkon Railway. This inaugural
function took place on the 20th of March.
But, you are very well aware, now we want
to complete the project well within the time.
Again, dunng that function, on behalf of the
Indian Railway, tall claims were being made
that we were going to complete the old
Konkon Railway Project before schedule.
But, we are now told that on the 26th of
March, an order from the Prime Minister's
Office s being issued to stop the construc-
tion work of the Konkon Railway in the Goa
region. As per my understanding in the Goa
region, actually, the project has nottaken up
at all. The land acquisition process is at a
complete hatt. | do not know why the Prime
Minister should go out of the way to come to
the rescue of a Member ot this House. | do
not want to take out the name of the Mem-
per.
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THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): There is nbthing
like that.

SHRI V. DHANANJAYA KUMAR: Oth-
erwise, you must give an assurance that the
work will go on. As it is, the fact remains that
the work has come to a complete standstill
and we are sure that the prime Minister must
have interfered in the matter and he saw
that the work in the Goa region came to a
halt. There was so much of discussion in the
Goa Assembly also. | do not know if such
forces are encouraged. Everyday we are
hearing here about communal harmony,
about the integration of the country, etc. |
was very happy to go through the speech of
the Railway Minister, ShriC.K. Jaffer Sharief.
He has started chanting Ram nam. He has
started his speech making reference to
Ayodhya. | was very happy that Shri Jaffer
Sharief is also chanting Ram nam.

MR. CHAIRMAN : From Goa why are
you going to Ayodhya?

SHRI C.K. JAFFER SHARIEF: To do
chant Ram but do not misuse Ram.

SHRI V. DHANANJAYA KUMAR: That
is exactly whatwe want. Inthe name of Ram
please do not try to divide Goa. Now you are
trying to divide Goa. You want to create a
Christian Goa and a Hindu Goa.

it the Konkan railway line passes
through Goa their theory says that Goa will
be divided into two Goas. One Christian
Goa and one Hindu Goa.

The Chief Minister of Goa wants that
Konkan Railway Project. as envisaged.
should go on and the work should com-
mence there and it should be completed as
per schedule. But one hon.Member of this
House who aiso happens to be an hon.

Member of the Cenmtral Cabinet wants that
the work should be stopped. Everybody
knows how Shri George Femandes was
making reference to that. | am sure that Shri
George Femandes will further enlighten this
House on this aspect because he knows the
ins and outs of the whole story.

| would make an eamest request with
the hon. Railway Minister that he will give an
assurance 1o this House that the Konkan
Railway project, after independence which
is one of the longest every railway line that
wouldbe laid by the Indian Railways, should
be completed well within the time. So that
right from the Southern most tip of our
country one can travel upto Bombayand ....

SHRI C.K. JAFFER SHARIEF: And
support the Budget.

SHRI V. DHANANJAYA KUMAR: We
are left with no other alternative but to
support. But our request is even after impos-
ing such an enormous additional burden of
Rs. 1848 crores, if you are not able to
support the Konkan Railway Project by giv-
ing any money, providing any support in the
Budget then do not say that you were not
able to raise funds by sale of bonds. 1 do not
know whether on account of this the work
has come to a halt or on account of other
extgraneous matters which | have referred
to . So | would make an earmest request with
the hon Railway Minister to give a think-
ing.....

MR. CHAIRMAN: Please conclude.

SHRIV.DHANJAYAKUMAR: Yes, Sir.
| am concluding. ......Give afrash thinking in
this matter and see that the project is com-
pleted well within the time. We have abso-
lutely no difficulty for imposing new fares
and also increasing the freight in respect of
several items for which | have mentioned. in
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the beginning for the past ten years ail the
successive Railway Ministers have been
giving exemptions in raising....

MR. CHAIRMAN: You have said that.

SHRI V. DHANANJAYA KUMAR: | do
not know why Shri Jaffer Shafief made an
adventurous effort to impose the freights on
these itemsalso. So he would be very well
advised to with-hold this and withdraw the
hike announced. Thank you very much.

SHRI S.B. SIDNAL (Belgaum): Thank
you very much Sir. | nse to support the
Railway Budget.

| congragulate the Railway Minister for -

having presented a good Budget in the
available circumstances.

The Indian Railways is one of the
biggest organisations in the world and also
a profitable concem so far as the public
sector 1s concemed. That too now the diffi-
culty in our country I1s that if look at the
assistance of the Govemment to the Rail-
way Department, it has been totally reduced
and come to the 14 point today With this
how best we can gve a Railway Budget?
How developments can be made.

How can new railway lines be intro-
duced? How can facilities be given? How
can conversions of the gauge take place?
These are all the difficultires before the
Railway department. With all these
difficultires, the Railway Minister Shri
C.K.Jaffer Sharief has done his best and
provided a ‘No profit - no loss' Budget and
come up with new conversions, new lines
and so many other things.

| do notwant to enter into the detgails of
the Budget because many others have al-
ready mentionad them. The difficulty of the
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Railway Minister is when the freight rates
and pgssenger fares are increased he has
to provide the corresponding facilities to the
passenger, as also provide for development
and comforts to the passengers. These are
all the things which the passengers do ex-
pect evefy time in the Budget. Ina develop-
ing country when we want to expand, when
we want dividends, and also have unions,
along with the expansion wherefrom will the
money come? )

Shri Jaffer Shanef has tried the World
Bank also. But the World Bank insisted that
globaltenders should be called. He has tried
other sources also he went for collecting
funds through other corporations. There
also the expected encouragement has not
come. With these constraints how cond
done present a Railway Budget.

Our friends have no courtesy or sympa-
thy or appreciation for the Railway Minister

for having projected a good Budget condu-
cive to all.

| know that the Railway Ministry was
under a compulsion to withdraw some con-
cessions provided last year. There is a solid
reason for that. There have been.derail-
ments, there were other employee's difficul-
ties, railway strikes, problems of unions and
somany otherthings. One part wants some-
thing and another wants something else.

Afterthe 6th December, 1992, the coun-
try has been shaken and economic progress
of the country has been hampered. There-
fore, when ever a good Budget tries to
mobilise the resources difficulties come but
the country must endure them peacefully.
Then only we can expect some progress.
Here, after the 6th December everything
has bean totally disturbed. My friends onthe
other side were not accepting the situation.
It is not an allegation from any othar party.
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itis a fact that chactic conditions have been

created artificlally in this country by going in
for communal policies.

Just now Shri Dhanjaya Kumar, while
arguing his point., mentioned ‘Christian and
non-Hindu'. Always one should say some-
thing which is conducive to the society,
conducive to the nation and not against
anybody. He could have said, 'Dividing Goa
doesnot help economically or in other ways'.
Why should one take the name of a religion
and encourage such feelings? Thiskind of a
fiare up should not be there. He is my good
friend, His area has been benefited by the
Konkan Railway where 155 km of the line is
already in progress.

The Prime Minister has inaugurated
the line and Railway Minister also was there,
in his own district. He should not have said
that. He should have been, on the other
hand., grateful to the Railway Ministry.

The difficulties of the Railways are seen
in hiking the tariff rate, and also the charges
for the platform ticket and other things. It is
always true that unless we come to the
zenith we cannot get good results. because,
more taxation means more comforts

One point | want to mention. There
should becorresponding facilities to the pas-
sengers. Another aspect is that the Govern-
ment, according to some, should be com-
mercial; somebody says that the Railways
should not be commercial. in the given
circumstances and the concept of our demo-
cratic set up the Government has to provide
facilities to the passengers. it should not be
run as a commercial set up or any other
public sector unit. | do not propose to get lost
in the public sector. But is should not be too
much commercial as baniyas run business.

Therefore, itis not'possibie to give a Budget
which is required nor the Opposition Party .
Ihavesaen forthe lasttenyears they always
criticise for no reason and their arguments
have no base.

I want to restrict myseif to the minimum
points. The time at my disposal is very short
and most of the hon. Members have already
spoken on many of of the issues {Interrup-
tions).

The Kamataka was deprived of many
facilities to its people. | think the hon. Rail-
way Minister for having taken interest in
developmental actrvitm of the Railways in
Kamataka.

Now, | propose the following lines for

quick implementation of the pending projects
in Kamataka:

1. Quick implementation of pending
projects; .
2. Quick conversion on Arasikera-Miraj
Line into Broadguage
3. Additional new lines
Hubli Karwar
Hubli-Hospet
Kottur-Harihar
Chamrrajnagar-Sathamangala-
Mettupalyam
4, Bangalore-Mysore corrider on lines
of Bombay-Pune corridor
5. Bangalom Metro/Circular Railway
- Bangalore is one of the Asia’s
fasles! 9rowmgmetropolnancity According
101991 census, the population of Bangalore
is 5 million.

The hon. Railway Minister has provided
Miragi-Bangalore Knkan railway line. We
are very much thankful to the hon. Minister
because all these years we were deprived of
the opportunities, so far as the rallway is
concemed.
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The railway line is getting conversion in
my Conslituency that is from Darwar to
Belgaum Miraj. From Belgaum, Darwar is
roughly 140 kms. If it goles via Bailhongal, it
will be cutting short the distance. Therefore,
| request the hon. Railway Minister to divert
the line via Bailhongal. This will help the
pilgrimages coming from Maharashtra to
Yallamma Temple in which ten lakhs of
people come every year and that too more
from Maharashtra. This will facilitate the
pilgrimages comingto Yallammaiifthe line is
diverted Belgaum-Bailhongalto Darwar. This
will economise permanently and save the
time of the passengers and becomes pro-
ductive.

There are some other difficulties. When-
ever we pass through Madhya Pradesh and
other places, the long running trains have a
stop at every 30 to 50 km.s The time
consumed is very much and the people
travelling long distances will be disturbed
and they will lose their time. Therefore, |
request the hon. Railway Minister to dis-
courage such repated stops in any place,
more so in Madhya pradesh for the long
running trains.

With these words, | congratulate the
Railway Minister for presenting a good Bud-
get. | also thank you for gicing me an
opportunity to speak.

{ Transiation)

SHRIBHOGENDRA JHA (Madhubani):
Mr. Chairman, Sir, | would not like 1o repeat
those things about which my hon. Colleagues
have already spoken.

The first thing is that now there is no
need of Rallway Board. perhaps there was
a need of it in the past. | would like that the
Railway Board should be dissolved and the
Ministry of Railway should work in the same
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manner as the Ministry of Finance and other
Ministrids are working.....(Inferruptions)

In the present context, the Railway
Board should be dissolved. it is a legacy of
British rule and is useless in present circum-
stances. This Ministry should also function

The second thing | would like to say that
the Railways can be made profitable. Some
of the progress we have made is worth
appreciable. Specially the work done by the
Railway Engineering Corporation abroad
particularly in Baghdad, Africa and South
Asia is worth remarkable and still there is
much scope for progress. The Railways can
still be made profitable by adopting new
technology. new methods, and by increas-
ing production and productivity. This can't
be done in a day but the hon. Minister of
Railways must tell the House tomormow that
the Government would go ahead towards
self-reliance and he will increase the export
and reduce the import, only then this can be
possible. We have capable officers, firm
determination and good terchnology. By
using all these things in the work we can
achieved the good. A target of self diance in
Railways may be set to be achieved within
one year.

Mr. Chairman, Sir, | would like that the
Labour Unions should be formed on the
basis of secret ballot and as such elected
Union should be recognised. If any one
member of such elected union does not
want to be a member of the union he can opt
to the other one, but the union should be
formed in this manner only. Apan from all
these things there shouldbe a partnarship of
Unions and workers in the management of
Railways. The workers and the officers both
should share the responsibility of Railway
administration and they shouid ensure that
the train should run tmety and there should
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be no theft of the goods etc. from the
Railways. We always keep on stressing for
providing more and more facilities and jobs
for the workers but never pay any attention
to this crucial aspect.

Our party had been fighting for the
cause of labourers and for providing em-
ployment opportunities only and that is why
it could not pay attention to this problem.
Now itis not our responsibility alone. Labour
agitation is no more in its primary stage,
now it is a matured one. Labourers should
therefore be given the responsibility of run-
ning the Railway successfully. Similarly, the
labourers should also be given partnership
inmanagement. If we cannot startitthrough-
out India at a time, then we should start it at
certain places by entrusting the labourunions
with the work of maintaining punctuality in
rallways, and checking the incidents of theft
being committed in railways. Visiting this
responsibility in the labour unions can be
done at least in some railway zones. That
will ensure participation of the labourers in
the management. In this way we can carry
on in this field.

| would like to say one thing regarding
the incidents of tickeless travelling. This
may irk some of my colleagues. Neverthe-
less, in certain areas of Uttar pradesh, Bihar
and Bengal the number of ticketless travel-
lers is more than the number of ticket hold-
ers. Certain strictness in this regard is re-
quired to be made. There are areas where
even the railway officials encourage the
ticketless travelling. Particularly, the per-
sons of Nepal are charged double amount of
tickets in case they take due tickets. The
logic is as to why did they buy tickets.
Similarly, the labourers of Uttar pradesh and
Bihar who are in possession of due tickets
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with reservation are also snatched away of
their reservation tickets. | had the plan of
getting a first hand knowledge of such inci-
dents, but | was not able 1o know the exact
dates on which the labourers take joumney.
| would like to submit-that Patna is on
number one interms of such incidents; there
the ticket hoiders are harassed and money
is forcibly charged from them. | hope no
member of Parliament would be backing
such people. {Interruptions)This should not
happen. Such incidents should be checked
in order to benefit the Railway. The hon.
Minister of State in the Ministry of Railways
had said that Railway plays an important
role in unifying the whole country. This is
true. | would therefore like to submit to the
hon. Minister of Railways that he should
declare it tomorrow only that a Rajdhani
Express would be started between
Trivendrum and Delhi that would cover the
joumey in 24 hours. Keeping in view the fact
that it is a very long anmd tiring joumey, so
the said train may be halted at two three
stations in between. | would further like to
submit that Rajadhani Express should be
run from Delhi to Gauhati and Delhi to
Trivendrum..... {Interruptions) We all are
Indians; | won't go into further details.
Rajdhani Express to be run between Delhi
and Gauhati should govia Lucknow which is
the capfital of Uttar Pradesh and while cross-
ing through Bihar it should halt at
Musaffarpur. Between Hawarah and Delhi
Rajdhani Express runs on all the seven
days. Thetrain goes via Gaya and Dhanbad.
| would like to submit that it should also go
enroute Patna...{Interruptions} Rajdhani
stops at every
station......{interruptions} It may be argued
that it would take more time... such reply
would not work. '

MR. CHAIRMAN: You should not inter-
rupt {interruptions)
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SHRIBHOGENDRA JHA: Those places
must be linked with railway lines. The work
of linking Mathura with Alwar is commend-
able by all means; but the Govemment
should also see that no disturbance is cre-
ated by the miscreants in the way. It is very
important. | am not talking about Rajasthan
or Uttar pradesh. A similar issue is pending
in regard to Kathgodam hnking Kathgodam
with railay line which is a distant place
located in Himalayas willbe acommendable
work of development. | would further like to
submit that the Government should make it
a point to utilise the land on either sides of
railway track by planting mango and jumbo
trees or other similar trees so that the whole
of the country may convert into a gree
garden and which may ensure ecological
balance and moreover which may also add
to the source of Income for the Railways.
The Bagha-Chittanni rail bridge was inaugu-
rated in 1976. Late Indira ji was alive at that
time The matter related to it is still lying
pending. The condition was laid down that
the Railway board, the Govemment of Bthar
andthe Government of Uttar Pradesh would
provide money for the construction of the
bridge. | am not certain about the Govern-
ment of Bihar. But the Govemment of Uttar
pradesh is now in the hands of the Centre,
so the centre should release the amount of
its share since too much has already been
spent over the construction of the bndge.
Hazanbagh and Dumka are the two zonal
head quarters but these places have not
been linked with Railway so far. | would like
to submit that those places should be con-
nected with railway by the next year be-
cause those are backward areas and come
under the proposed Jharkhand
area...{Interruptions) Theissue of Balurghat
has also been raised. That is situated in the
western Dinazpur area near the border of
Bangladesh. There is a need to extend the
Rail line upto Balurghat in the interest ot the
country and the hon. Minister should an-
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nounce it. The net work of railway has
increased throughout the country, but the
railway facility has been reducedin Sitamarhi,
Madhbubani, Saharsa, Darbhanga and
Supaul areas where population density is
the highest.

Earlier, passengers could travel upto
Patna, Palema ghat. now they cannot travel
beyond Samastipur. The broad guage Is
only upto here and not beyond it. From
Darbhanga there are fouf railway lines going
to four different places in Indo-Nepal border.
Thbe first 1s Raxaul where the train goes
through East Champaran and Sitamarhi.
The second place is Jai Nagar and the third
andthe fourth being Lakha Bazarand Supaul.
33 villages were uprooted for making
hollipads dunng the Indo-China war. Provi-
sion of money for this purpose was made
during the budgets of 1973-74, 1980-81 and
1982-83. Even this time a sum of rupees
theree and a half crore has been allocated.
I trhink the authorities of Rallway Board are
also present; they should all declare that
this work would be done during the‘current
year. Several other Members, whose names
are nol known to me, have also opined that
the work that once started must be com-
pleted. If this work is started even from July
then the work would be over by the time we
startframing new time table. We can extend
the track upto Raxaul. |

The rise in fare and freight is troubling.
The Government can eam more money if
the suggestions given by me are followed. |
would like to submit that some relaxation on
fare should be gwven to lower category of
travellers and similarly there should be some
relaxation in freight on highly eseential com-
modities. Some announcement in this re-
gard should be made tomorrow. Opinion of
other peopie may be sought in this regard
and this work should be done keeping in
view the voice of the House and of the
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people.

With these words | conclude.
(English)

SHRI P.C. THOMAS (Muvattupuzha):
Sir, | am very happy that you have called me
in this Zero Hour when it is almost 0008
hours.

Sir, the Budget for 1993-94 which has
been presented has been applauded for
bringing good revenue to the railways andto
the Government. At the same time it has
also been criticised for not extending
adeqauate development activities to all parts
of the nation.

Recently there was a demand in a
seminar in which many people whol took
part had suggested a very important point.
Sir, recently in a seminar many persons
were given the opportunity to submit their
grievances. They were all saying that the
Members of Parliament - there were some
Members of Parliament including some of
us here - should travel in Second Class.
They were telling us like this. Then we told
them, ‘We dotravel in Second Class,. but we
will tell the Railway Minister also to travel in
Second Class in the train’. The general
grievance was that in our Second Class
compartments there are so many difficulties
and lack of amenities for passengers.| am
nol criticising this Budget but we have passed
very many Budgets. We have gone to very
many heights and we have reached a very
high stature,as compared to many of the
other developing countries. But can we just
think of whether our trains passenyers facili-
ties and amenities which are being given
here are at par even with some of the
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backward countries? We are toid, there the
bogies, engines and trains have been de-
signed in such a manner that they are used
for faster movement, for better facilities and
to connect places in ab etter mannerso that
passengers get more facilities in train. |
think, we have to think of very drastic changes
in the railway system for providing more
facilities for our passengers, ordinary citi-
zens who travel in second class may be by
way of import or by way of finding new

avenues.

The hon. Minister of State for Railways
while intervening in the Railway Budget has
said that raigvay is one of national network,
national integration. It is true when we think
of national integration, we cannot think of
leaving apart any portion. We hear from the
Northeast from many Members complain-
ing that Northeast has been neglected. We
hjave also heard that the South has been
given something. But | am also concemed
with South West where there is a small State
called Kerala, which has not been given the
due share. | am not going into other details.
But 1think, | will have to confine to one or two
aspects where the small State of Kerala
would have to be considered while the hon.
Minister gives his reply.

One of the main things is doubling of
lines from in Kerala from North to South.
Doubling is a very important aspect. if dou-
bling is done, then only there can be any
developmenttothe Rallways in Kerala. Even
when Konkan Railway is to function. Kerala
will get any benefit if there is doubling of line.
Kanya Kumari will be cofinected to Kashmir
only if doubling works are taken up immedi-
ately and constructions are baing done now
at this stage. | will draw the attention of the
Housa to the allocation that has been made.
In the Explanatory Memorandum at page
68, about Rs. 220 crfores have been allo-
cated but to Kerala which is always request-
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ately, just a meagre Rs. 3 crores has been
given. This is too low and | would very
humbly plead with the hon. Minister that in
the reply which he is goingto give before this
Housethatthis amount of Rs. 3 crores which
has been given for doubling may be raised.

As already pointed out by some of the
hon. Members who have spoken before me,
for the doubling of.line from Quilin to
Trivandrum a meagre sum of Rs. 1,000 has
been given whereas Rs. 86 lakhs was given
last time. Shoranur to Mangalore doubling
lineis alsothere. Mangalore is a place where
our frains end and we do not say, it is
because the place in Kamataka from where
our hon. Railway Minister comes that
Mangalore has been given preference.
Shoranur-Mangalore doublingline has tobe
done immediately.

Similarfly, when Rs. 163 crores is nec-
essary for electrification of line from Erode
to Cochin, only a meagre sum of Rs. 16
crores has been granted. With this amount,
electrification work is not going to function.
The hon. Minister may be pleased to declare
that something can be given in this respect.
| am going to conclude. | will just go as fast
as one of the Members was going, just like
Rajdhani. But | am not so conversant. | will
just mention one or two points.

With regard to the train to Kerala, we
hbad been clamouring and | am a person
who has received some beatings alsoin the
New Delhi Railway Station where Ul had to
go for an agitation along with some persons.
Anyway, | am happy that the hon. Minister
has taken this into very serious consider-
ation and has given a train which passes
through Keraia. | think Kerala will be ben-
efited by this train which is supposed to go
to Bangalore and will be diverted to
Trivandrum also. Some bogies go to
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Trivandrum also. The whole Kerala State
will be berecfited.

With regard to the Konkan Railway, |
would think that Konkan railway for which
bonds have to be sold, can be sold as such,
if the interest is raised and | think that the
hon Minister is already planning for increas-
ing the interest. ’

I would humbly suggest once again that
the allocation made to Kerala may be in-
creased a little more in the sense that at
least doubling and electrification may be
done to a good extent dunng this Budget
itself, leave alone the next Budget.

{ Translation) .

MAJ.GEN.(RETD.) BHUWAN
CHANDRA KHANDURI (Garhwal): Mr.
Chairman, Sir, | rise to oppose the Railway-
Budget of 1993-94. In compliance with your
orders | would bnefly point wise put some
major issues conceming my constituency.

The first thing | would like to know
whether the Ministry of Railways has given
its contribution towards the development of
the region which | represent after we-. got
independence. | come from the hill-area of
Uttar pradesh. Eight hill-districts of Uttar
Pradesh are together known as Uttranchal.
| would like to submit to the hon. Minister of
Railways that eversince independence no
developmentin the field of providing railway
facilities has been made in that area on the
part of the Ministry of Railway. After inde-
pendence till now the total planned expendi-
ture of Railway dunng the seven Five Year
Plans has been Rs. 27,745 crore. Dunng the
last four years, after that, the axpenditure ot
Railway has been nearly Rs. 18000 crore.
That is to say nearly Rs. 46000 crore has
already been spentby the railway for provid-
ing railway facilities. But | ask whathas been
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done in Uttranchal region in this regard.
When you look closely, you will find that not
even Rs. 100 crore has been spent in that
area. Such descriminations and injustice
give an impression in the mind of the people
that they are being neglected and this make
them raise the issue of creating a separate
Uttranchal State. | would like to submittothe
hon. Members that something should be
done in this regard also. We know that we
lack railway service in hill areas and we do
also know that providing railway service in
those areas is notvery easy. During the time
of British rule in 1930 a survey was con-
ducted tolay railway line between Rishikesh
and Kamprayag. Inthe lasttwo years, | have
submitted time and again that the Govern-
ment should think positively about the con-
struction of this line.

| think the Government does not have
funds but | request the hon. Minister that
funds can be arranged at least for carrying
out a survey. He may examine whether it is
possible or not. If a survey is conducted, the
people will feel satisfied that some work is
being done in this direction and if the survey
reveals something favourable, then the
Government should chalk out plans and
execute them in the next 10-15 or 20 years
but if some thing is done in this direction,
then the people will feel convinced that
Ministry of Railways is doing some work.

Secondly, | have made submission to
the hon. Minister repeatedly that from Delhi
to my area, Garhwal, there are hardly two
rallway stations in five districts of the area,
one is Dehradun and the other is Kotdwara
rail head in my area which is a very small
station. 7-8 bogies for Kotdwar are attached
to Mussorie Express and the train takes 10
hours to reach Kotdwar because on the way
bogies are detached for shunting whereas if

there is a direct train, it will take hardly 3-4
hours. | had requested him that technially it
was possible and also feasible from admin-
istrative point of view. | have also requested
him that a trial run was undertaken on 28th
June 1980 at the request of Late Shri
Bahuguna ji, who was a minister at that time
which was found feasible but | do not know
why the Railway Board and his Ministry is
not giving a thought to it. | further request
him that it is better if politics is not played in
this matter. He may kindly provide a direct
train for the development of the area so that
people may benefit from it and the revenue
to the railways may augment. Presently
people have to travel by taxies and buses in
that area. At least 50 to 60 buses from my
constituency to Delhi run daily. it is my
submission that this suggestion may be
considered.

Thirdly, | want to submit in this context
that the Mussorie Express between
Dehradun and Delhi starts from here at
10.20 P.M. and reach Dehradun at 8.15
AM. taking 10 hrs. Everybody knows that
there are many important offices like
O.N.G.C., F.R.l, Musséorie's raill head -
Dehradunand|.A.S. Academy in Dehradun.
Apart from this, number of people go there
as tourists but they often complain that
instead of undertaking journey for 10 hours
for Dehradun, they prefer taxis which take
less than 5 hours. The officials of his
department have told me that is superfast
train is introduced for Dehradun, that will
take only four hours to reach there. When
people go there by taxis, a lot of petrol is
consumed, whereas jouney by train can
save pefrol besides accruing income to the
Railways and people will get facilities and
tourism in my area will be promoted: There-
fore., | request you tokindly give due consid-
eration to it.

In this context, | also want to state that
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Rishkesh is also an important place from
tounsm point of view and it is very essential
to connect it with Delhi and other parts of the
country by rail In absence of a direct tramn
from there, sometimes people have to go
either to Dehradun to Handwar If he runs a
direct train from Rishikesh to Lucknow and
Delhi for the tounsts of visiting Himalayas
either for adventurous tounsm or for rel-
gious tounsm or for sight-seeing, that will
facilitate them ard the income of the Rail-
ways will also go up

Now | want to draw your attention to
two-three points in bnef When a meeting of
the Northem Raillway was called, |had made
submission to hum bringing to his notice the
piight of the passengers who travel on a
reserved ticket from Kotdwar to Howrah but
they havetochange the train at Mughalsarai
because they only get reservation upto
Mughalsara: and they do not get reservation
on the next train to Howrah while they are
already having reserved ticket up to Howrah
he was surpnsed The Charrman Railway
Board was also present there He said that
it wasnot possible but Mr Minister, the same
siluation prevaisl there even after elapse of
6-7-8 months The Northern Railways says
that it 1s therefore they cannot provide the
job of other Railway to issue reservation
from there itis a matter of shame for us that
two Railways b i1zarre rules force passen-
gers to get down at Mughatsarai where they
never get reservation for onward journey
and such a situation leads to corruption The
T T E’s there, take money from passengers
allot the same berths to other passengers

My next pointis about maintenance In
this connection, | had made a submission to
him I1n that meeting that Kotdwar and
Nazibabad stations are poorly maintained
and if a surpnse visitismade he willind the
reality because none can uso waiting rooms
Although | had submitted to rum earher in

Dem for Grants (Rlys ), 1992-93

this regard but unfortunately nothing has
been dong

1 had also requested him that if he did
not provide any direct train from Nazibabad
to Kotdwar, he might at least provide diesel
engmes forthatsmalltrainwhich is still being
hauled by steam locomotives causing diffi-

culties to passengers

The next point s nof related to my area
but it relates to my other field as | had been
there in army and as such | want to make a
submussion on behalf of military personnel
About two years ago | had requested him at
about 11 or 11 30 O' clock at night after
which he called me My point is that as the
Government s providing facility to freedom
fighters to travel in A C class along with a
companion without any restnction on dis-
tance Similarly, the military personnel who
fought for defending the country to protect
its freedom and who were given gallan'ry
droads ke Mahavir Chakra are given the
facility of travelling only in normal second
class and that too travelling as single per-
sons upto 500 kms beyond which they get
only 50 per cent concession Are they not
freedom fighters? When I talk to them | feel
very much ashamed Therefore it 1s my
submission to him that it will require little
money as the recipients of these Chakras
are few AMer the 1971 war only three
persons were awarded these Chakras and
onlyone is ahve and othertwo were awarded
posthumously if the Government provides
the facility of travelling to these personnel
ke freedom fighters, then whatever ex-
penses the Government will have to meet
will be quite neghgible Rather, t will bbost
the morale of these people which will be in
the larger interests of the nation

Mr Chairman, Sir. today they have
great resentment becausethey ask whether
they are not freedom fighters and what sort
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of this facility is that they are entitled to travel
in normal period class upto a distance of 500
kms. beyond which they are entitied to 50
per cent concession only. Therefore, itis my
humble submission to him that if he makes
an announcement in his speech about this
facility, then it will have better impact. More-
over, it will not require huge funds.

With these words, Mr. Chairman, Sir, |
thank you.

SHRIBHERU LAL MEENA (Salumbar):
Mr. Chairman, Sir, thank you for giving me
time to speak. | have listened the views of
the hon. Members of this House and after
listening the views | feel a little agonised.
Rajasthan is such a state where one cannot
even dream of double line, superfast trains,
electric line broad gauge line. Only two
trains run from there, one is for Delhi from
Udaipur and the other is for Ahmedabad
which run so slow that it 1akes 24 hours to
reach here. Therefore, | request the hon.
Minister to connect Udaipur with Delhi
providing double line, broadguage line, and
superfast trains on this section.

Mr. Chairman, Sir, | am laying stress on
it because udaipur is such a place in
Rajasthan which is next to Kashmir as re-
gards tourism because domestic and for-
eign toruists visit this place in large number
but they feel inconvenience as there are no
proper facilities for reaching Udaipur. Since
foreign tourists visit Udaipur in small num-
ber, we eam less foraign exchange whereas
we can eam more foreign exchange. There-
fore, | want that better rail services are
provided for Udaipur.

Mr. Chairman, Sir, not only in Udaipur
but throughout In Rajasthan rich minerals
like zinc, lead, phosphate, lignite soft stone.

marble and many other stones are available
and if mined, it can accelerate the pace of
development in the State. But means of
transport are not there. For want of means
oftransport in Rajasthan, development can-
nottake place. Therefore, | request the hon.
Minister to connect Udaipur with broad
guage. At present, there is only one train for
Delhi i.e, Chetak which causes a lot of
inconvenience tothe people. | want that one
more train should be introduced whereas at
other places people make demands for
more trains despite the fact that there are
already anumberof trains. Therefore, | would
demand the introduction of two trains from
Delhi to Udaipur.

Mr. Chairman, Sir, Pink City Express
runs during daytime and this causes incon-
venience to passengers. It has sitting facili-
ties but it does not have sleepers. There-
fore, | would demand the introduction of two
trains one from Udaipur to Delhi and the
other from Udaipur to Ahmedabad, and a
few more goods trains should also be intro-
duced so as to facilitate the transportation of
metals and minerals and travelling of pas-
sengers.

Mr. Chairman, Sir, | have travelled both
in Ahmedabad train and the Chetak Ex-
press. The number of unreserved compan-
ments in the train is very small and it causes
inconvenience to common passengers.
There are only two or three unreserved
compartments and people pack like sar-
dines in them, | would like that the number
of second class compartments should be
increased so that general public benefits.

Shri Bhogendra Jha has rightly pointed
out that some people travel without ticket

and railway employees woicome them. |
want to bring to your notice an unfortunate
incident that happaned with me. | was trav-
elling from Udaipur to Deihi day before



861 Rly. Budget, 1993-94CHAITRA 9, 1915 (SAKA)(R};&) 1993-94; and Suppl. 862
Dem. for

Gen. Diss.; Res. re. approval of 3rd

ﬂaportafﬂcc. Dem. for Grants
yesterday. | got my seals reserved by
telephone. Two tickets were free and | had
purchased one ticket. The ticket clerk had
written the name of my wife by mistake and
| was unaware of it. He informed me about
the number of the coach in which my three
seats were reserved. When the ticket collec-
torcame, he said that while one of the tickets
that | had purchased bears the name of a
lady how Is it that three gents were travel-
ling? | submitted that the name of my wife
had been written by mistake. If there 1s any
legal complication, | can give it in writing
Even then he reiterated that either | should
get down from the train or he would penalise
me. | was very much upset. He charged the
penalty. That is the way sincere and honest
people are dealt with by railways {/Interrup-
tions)

SHRIBHOGENDRA JHA: Please make
it a specific case and do not leave it half way.

MR. CHAIRMAN: Please, relate the
incident again.

SHRI BHERU LAL MEENA: | was trav-
elling from Udaipurto Delhi. | gotthree seats
reserved by tleephone. Two tickets were
free and | had paid for one ticket. When |
reached the station, | was asked toboard a
particular compartment in which my seats
were reserved. When the T.C. came for
checking he said that the ticket bears the
name of my wife. | submitted that the ticket
clerk might have done it by mistake. My wife
was not travelling. | can give this in writihg.
But he did not listen to me. He asked me to
get down from the train. | paid him the
penalty i.e, double charge of the ticket. |
have got the receipts.

Sincere people are treated in this way
and peopla travelling without ticket and
goondas go scot free.

Grants (Rlys.), 1992-93

With these words, l.conclude.

-

MR. CHAIRMAN: The hon. Minister
has noted the complaint. if you could pro-
vide otherinformation in this regard like date
etc, it would be better {intarruptions}

(English)

SHRI K.P.REDDAIAH YADAV
(Machilipatnam): They should take action.

MR. CHAIRMAN: They will take.

SHRI K.P. REDDAIAH YADAYV: Sir, let
him say and confirm. This is not the question
of only one hon. Member. This is the con-
cem of all the hon Members.

SHRI MUKUL WASNIK: | can only say
that as soon as the hon. Railway Minister
comes back tothe House, | will bring itto his
notice. | am sure that if Anything has been
committed wrongly by the railway
authoritgies, necessary action to see that
things are set right will be taken by the
railways.

[ Translation]

SHRI RAMCHANDRA MAROTRAO
GANGWARE (Wardha): Mr. Chairman, Sir,
| rise to oppose the Railway budget. The
hike in fares for common masses is objec-
tionable. Similarly, there has been an in-
crease of 10 to 12 per cent in the fraight
charges. This would further mncrease the
prices of essential commeodities and com-
mon people would be adversealy affetted.
Many Members have already spoken in this
ragard. Therefore. | would not like to go into
details. This is an anti-people budget since
it proposes to increase the passenger fares
and freight charges Rs. 1848 crores would
be mobiilsed through this. | think much more
than that would be collected. .
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| would like to point out towards a

discrepancy. In the para 32.2 of Budget
speech the hon. Minister has said:

(English}

‘The Railways have been exempting
certain commodities from freight in-
creaseinthe past. | propose tocontinue
the exemptions given in the past in
respect of the following commodities:’

{Translation)

Twelve commodities have been identi-
fied and in para 32.5 it is stated:-

‘The freight rates for all commodities
are proposed to be increased by 10%
for distances upto 500 kilometres (in-
clusive) and 12% for distances from
501 kilometres and above. These in-
crease will also apply to the twelve
exempted commodities mentioned ear-
lier.’

( Translation)

On the one hand it is said that the
commodities have been exempted and on
the other hand it is submitted that freight
charges would be increased on commodi-
ties. This is a discrepancy.

Similarly grains, pulses, sugar, diesel
and oil cakes had been exempted. Now this
exemption has been withdrawn. This would
adversely affect the common people. For
this reason | oppose the Railway Budget.

| would like to attract your attention
towards my constitutency. The Minister of
Railways deserves congratulations as he
has paid attention towayds the long standing

demand of the peopie of Nagpur. The people
had demanded the introduction of a new
Fast Express train from Nagpur to Delhi.
This demand has been met. This is a wel-
come step.

Secondly, when our Prime Minister was
contesting election from Ramtek in 1984
and 1989 he had given an assurance thata
new railway line would be laid from Amravati
to Narkher. It is a welcome step that some
progress has been made in this direction.
The hon. Minister has made a reference to
this railway line in his spesch and some
provision has also been made in the budget
for it. | would like to request that the work
should begeared up and survey should be
conducted so that the assurance given by
the hon. Prime Minister - though at that time
he was not the Prime Minister is imple-
mented. '

This 1s a very strange siuation that
even after 45 years of attaining indepen-
dence there are many rail-lines whose own-
ersare Brtishers The independence move-
ment was initiated in Wardha. There is one
company lick-Nixon and Company. This
company is the owner of the narrow gauge
ine from Pulgaon to for the last 45 years
There is a lot of corruption on this line and
the Govemment has come to this conclu-
sion that since this rail line is continuously
accumulating losses therefore it should be
closed. Actually, last year only they changed
the entire length of the rail line and ton-
structed it as per the requirement of adiesel
engine but now they want to close it down.
This 1s something very contrary. | want to
submit that you should check corruption as
this rail line is very useful forthe local people.
It covers a distance of 36 kilometres in 3
hours time. Even the bullock-cart can cover
this much distance in a lesser time. | want
that this line should be converted into broad
gauge and if possibie it can be connected
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with the Amravati-Jarkher line about which
an assurance was given by the hon. Prime
Minister Shri Narsimha Rao so that it can
also be useful for the forest and agricultural
produce as well as the forest department.

| also want to draw your attention to-
wards the fact that in our region narrow
gauge lines are called Shakuntala, this i1s
also in Vidarbha. This line passes from
Yevatmal to Murtilapur and Achalpur. It i1s
also essential to convert it into a broad
gaugeline. This line passesthrough densely
populated area and the areas having good
harvest but due to this, its speed is only 12
kilometres per hour. The people are facing
a lot of difficulties as a result thereof. So far
as the Marathwara line is concemed, it is
certain that Ministry of Railways has taken
inttiative to convert itinto a broadguage line.
The development of Marathwara region
depends on it, therefore, | request you to
accelerate the pace of work.

The major portion of the Konkan Rail-
way has been completed, the line has
already been made operative but what is
going on in Goa. There are some people in
Goa and | have nothing to do with it but |
have received complaints regarding dam-
aging environment and deforestation. The
farmers are opposing rail line because due
to this rail line there is water logging on both
sides of the line and in absence of proper
arrangements for the clearance of the water
the crops are destroyed. About the veracity
of the facts, | cannot guarantee but if the
complaints of the people are attended to.
the resentment among people of Goa can
be mitigated.

Another point, which | want to bring to
your notice 1s that Wardha has been the
residence of Gadhiji and Vinobaiji on time.
The local as well as foreign tourists visit this
place but neither Andhra Express nor

Dem. for Grants (Riys.), 1992-93

Tamilnadu express has a halt at Wardha.
This i, a main centre of the district and at
least 10 lakh people live in the city, therefére
| demand that either A.P. express or
Tamilnadu Express should have at least two
minutes halt here. | request you to provide
one or two minutes halt for Gitan jal express
at Wardha also. The people of Chandrapur
told me that they met you and other Minis-
ters as well. Chandrapur is also rapidly
changing into a big industrial town. A lot of
minerals, ron and forest produce are there
in Chandrapur, therefore, | humbly request
the Railway Ministar that one of the trains
should also be given a halt at Chandrapur
and the other at Wardha.

Further, | also want to submit that a
passenger train comes from Balarshah for
connecting Nagpur-Dadar train and its two
bogies are attached with Balarshah Dadar,
as a result oi which it gets late. Dadar-
Nagpur tram is thus missed by the passen-
gers. Then these two bogies are attached
with another passenger train which reaches
next day evening or n the night which
causes a lot of Inconvenience tothe passen-
gers. They are demanding a train. There Is
no direct train for Bombay. Therelore, their
demand for a direct train should be meted
out

| would ke to mention one more point.
Jha Saheb had already $poken about Rail-
way Board. This Board is a legacy of
Brtishers. This Board is simply a white
Elephant Therefore, Railway Board should
be wind up and instead Consultative Com-
mittee should be consulled. Consultative
Commuttee, Expert Committee and Ministry
of Railway can cumulatively solve the pur-
pose in an efficient manner. Therelore,
Railway Board should be wind up.

Vigilance Board is also a big headache.
The employees of the Board are synonymto
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terror. it has become the centre of corrup-
tion. If these people do not get a case, they
deliberately prepare a false case. They ha-
rass the employees and even take them in
custody. Such incidents have come to the
notice. | would like to cite one two examples.
Last year a team of teachers of Model High
School, Wardha went on a tour. When they
reached Kerala via Kanyakumari, one Vigi-
lance Inspector behaved with them in an
indecent manner and took them in custody.
They were having tickets but even then they
were put bahind bars. They requested to let
them make a phone or send a telegram but
they were refused. You may take action
against anyone found guilty. | have even
written to Shri Jatfer Sharief in this connec-
tion. He told that an enquiry was being
conducted. But what happened thereafter, |
do not know.

| want to make another submission.
Four T.T.E. were on duty. Suddenly, vigi-
lance officers pounced upon them and
charged them with taking a bribe of Rs. 100.
They dragged him by holding his neck.
When he inquired for their identity cards,
they started beating him in the presence of
passengers. Other people also gathered
there. Thereafter, he was taken to the sta-
tion Superintendent. On making an enquiry
the Supaerintendent found nothing on his
person except 20 rupees which were duly
entered. | want that an inquiry should be
ordared in this case. Four persons were
transferred and injustice has been done.
There is another case. A vigilance Inspector
abandoned his first wife and married an-
other woman illegally.

MR. CHAIRMAN: Piease give this in
writing.

(Interuption)

(Rlys.) 1992-93

SHRAI RAMCHANDRA MAROTRAQ
CHANGARE: | want that the Commission
given to bearers and commission vendors
should be revised because for the past
several years they are getting only 3,4 and
6 per cent commission. Therefore, | request
you to revise the commission of these em-
ployees and now. | conclude.

SHRI RAM PRASAD SINGH
(Bikramganij): Sir, | rise to opposa this Bud-
get. The hon. Minister has succumbedto the
pressures of IMF, and when he is genuinely
not at pains to understand the problarr:a of
the poor how can he understand their prob-
lems. | oppose this Budget, Mr. Minister,
because it is anti-poor.{interruptions} This
Budget does not safeguard the interests of
the poor because you have stated that poor
travel generally upto 100 kms only. This is
highly unjustified because poor travel any-
where for livelihood. They travel to Punjab
and Bombay for livelihood from Bihar. So,
how do they travel only upto 100 kms. | do
not want to dwell into your formulae for
computing things. However, | would like to
submit that this will hurt the poor quite a lot.
Itis the poor who generally purchase tickets
and not the gutsy affluent, who are not even
enquired about the tickets. People like you
and me, with lots of guts, never purchase
tickets.{ Interruptions}

Sir, though the poor are supposed tobe
benefited by the Budgets yet all the burden
invariably falls on them only. Freight on
essential commodities has been increased
and it will adversely affect the poor only. |
oppose this Budget because though the
poor have not been directty hit yet they will
suffer most. indirectly. As the time at my
disposal is short | would like to make a few
points only. Babu Kunwar Singh, a renowned
freedom fighter of 1857, belonged to Area
which is in my constituency who is not aware
of Sasram and Shershah Suri the two fa-
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used to be Aara-Sasaram light railway but
its tracks were dismantled for conversion
into broad gauge. However, | am somy to
say that stalwarts like Babu Jagjiwan Ram
who represented Sasaram in the House,
could not get a new railway line constructed
for this area. The survey work has already
been done and an assurance to this effect
has been given in reply to questions time
andagain. | would like tosubmit that Sasaram
and Aara-Sasaram railway line be renamed
alter the names of two prominent personali-
ties of this country. Even if it has to be
extended it should be got constructed upto
Bhavnatpur. This is my demand.

Secondly, Gaya is a famous historical
and pilgrimage centre frequented by indian

and foreign tourists. Allahabad, confluence*

ol rivers, is also a pilgnm centre. No fasttrain
operates between these two places on this
grandcard line between Calcutta and
Mugalsarai. All the old trains are running on
this line. There are only three superfast
trains, Bombay Express for Bombay, Delux
for Delhi and Rajdhani operates onthis route
for 3 days in a week and no other train
operates on this route. Therefore, | demand
introduction of a fast train between Dhanbad
and Varanasi. This route is hilly and it will
benefit the poor traders and miners. BDM
Express between Virvadi and Mugalsarai
halts for 11 hours'at Mugalsarai. If this train
is extended upto Varanasi it will benefit the
poor and will also save their time and en-

ergy.

MR. Deputy Speaker, Sir, fares have
been increased but no attention is being
of eatables like tea is not good. Bed roll too
is not clean. When fares have been in-
creased by 10 per cent, attention should be
paid towards quality of food, tea and bedroll
otc.
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Railway Protection Force has nowbeen
brandedtas Railway Loot Force. They also
feece poor passengers travelling with proper
tickets. Recently | witnessed RPF personnel
forcing passenger to pay Rs. 10-20. They
even extort money in the day time from the
helpless passengers travelling in the re-
served compartments. The hon. Minister
must also pay attention towards this.

Elecinc locomotives should be intro-
duced on Gaya-Mugalsarai route just like
the Patna- Budar route because there is no
such train on this route. Except for a pas-
senger train and BDM nlo othertrain runs on
this grand cord line. This is the most popu-
lated area of Bihar and passengers are
facing lot of difficulties. For the benefit of
passengers atleast two more trains need be
introduced on this route.

In the end | would like to thank you for
giving me an opportunity to speak.

{English)

SHRI K.THULASIAH VANDAYAR
(Thanjavur)" Mr. Deputy Speaker Sir, | rise
to support this Budget. Tamil Nadu is par-
tially industrial but it can be made a tourist
andpilgrim centre if the Railways caterto the
needs of the tourists. Rajdhani Express
should be there at least twice a week as
once a week will not serve the purpose. ltis
as good as not having #.

Madras to Trichy is the main line lead-
ing it to Rameshwaram. This line is to be
made broad guage. | know you will say that
there is a paucity of funds but at least there
shouid be a promise in this respect.

Tanjore-Nagapattinam route is an im-
portant line which leads to three shrines of
the Muslims, Christians and the Hindus.itis
an important line and should be converted to
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oroad gauge and there should be an
overbridge in Needamangalam which is a
must.

Retiring rooms in all the big cities are in
avery bad condition. The very infrastructure
should be improved and there should be a
periodical cleaning.

In all the Northem cities the platform is
full of roaming cows and dogs and of course
the liberty of travellers who are not bound by
any rule or law has made the platform their
hearth and home. This menace must be put
and end to on a war footing.

Chain pulling is hazardous and it should
be put an end to because it makes travelling
so inconvenient. The only way to check this
is toworkin a disciplined and dedicated way.

Whenever an agitation takes place. at
once the wild crowds rush to the railway line
andbum the trains andbuses In ordertoput
an end to this meance once for all. the
security sentinels should be strengthened
to guard our trains from being looted and
bumt.

| request the Railway Minister not to
bypass it by saying that there i1s paucity of
funds. The food which is supplied should pe
prepared hygienically so that the traveller is
safe in his travel.

The necessity and wants of our people
should not be denied for a comfortable and
civilized travelling.

Things thatcan be done in a day are left
undone for years. The Indian Railways can
become one of the world's best if it 1s
maintained properly. The Railway Minister
must make periodical surprise inspections

so that the Indian Railways may be
mademore profitable and comfortable.

{ Translation}

SHRI LAKSHMI NARAIN MANI
TRIPATHI(Kaiserganj): Mr. Deputy Speaker,
Sir, | rise to oppose the Railway Budget for
1993-94. Farmers and labourers constitute
80 per cent of the population in the country,
Their basic problems are food, clothing and
shelter. This Budget will further aggravate
these problems Increase in fares and freight
charges will adversely affect these very 80
per cent people. In addition increase in |
class and A.C. class fares have been made.
In these classes only 10 per cent seats are
occupied by traders and the rest are occu-
pied by Govemment officials of various states
and legislators. In a way the States will have
to bear the burden of these passengers.
Increase in freight charges on pulses,
foodgrains and potatoes will adversely af-
fect the interests of the poor as it will make
these commodities dearer.

The Govemment has increased the
freight on coal. Coalis an energy, coal helps
in electricity generation, steel manufactur-
ing and producing fertilizers, it 1s one of the
main sources through which houses are
built and bricks are prepared. Bricks are the
only available source left to a poor man with
which he manages to build his hut. But the
Govemment deprived him even of that. The
freight has been increased by 12 per cent
and 5 per cent surcharge has further im-
posed on it on the plea that since there was
ageneral tendency of delaying the payment
of freight which causes a considerable loss
of interest, therefore surcharge is being
increased to encourage the payment in
time. There are two methods of paying
freight - the first one is through credit notes,
the State Governménts purchase coal and
in turn ssue credit notes. The other method
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modity reaches the station, the private com-
pany makes the cash payment. Whatever
the outstanding amount is, that is against
the Government departments. If at all, we
agree to your point, then it shouid be
clarified as to where this freight has to be
paid because there is no as such provision
inthe Railways. Itis notpossible to make the
payment at the places where wagons are
weighed. Coal is sold by the Coal India Ltd.
and R.R. is made in its name. It takes the
advance payment and the industries are
shown as receivers. Industries do not get
invoices; they do not have any prowvision to
deposit the freight charges. Even if they
wantto deposit the freight charge, they have
to go to the Divisional Office and seek
special permissiontodoso.. Thenthe treight
charges will have tobe depositedin the Coal
India Ltd., which would be adjusted after-
wards. Then there is question as to how
much amount has to be deposited as freight
charges; because a rack may contain 1500
tonnes of coal or it may contain 2000 tonnes
also. There is no provision to deposit the
charges for varied quantity. | would like to
suggest that the Govemment may take any
step it likes against the departments which
do not pay the freight charges in time but do
not impose the surcharge on those persons
or companies etc who are very prompt in
making the payment. If the Government is
bound to increase the freight rate then it
should make some provision to deposit the
freight charges. It must be clear as to where
the freight charges should be paid by a coal
merchant or an industrialist.

The Government has announced as
increase of 12 per cent in freight rate and
also 5 per cent surcharge. However the
actual increase accrues to 18 per cent. The
total of 12 per cent direct increase in the
freight plus 5 per cent surcharge in tact
accrue to 18% because rounding to the next
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higher rupee will also increase the amount.
Thus Rs. 12 and Rs. 5 plus Rs. 1 makes the
total 6 thus making the total increase to Rs.
18. This price increase on coal would result
in the increase of 15 p. per brick. Thus it
would have far reaching consequences. |
would like the Government to review the
matter.

| do not know as to why the hon. Minis-
ter has referred to the Ayodhnya incident in
his Budget speech as a cause of railway
deficit. However, if we take into consider-
ation the Railway figures of all over the
country the effect of Ayodhya incident does
not come fo even one percent. The Govern-
ment cannot make excuses, the Congress
Party, inits election manifesto had promised
to bring down the prices and it cannot with-
draw from it on the pretext of Ayodya inci-
dent. Rather the Government will have to
work in the interest of the natioon and will
have to go deeper to the cause of the loss.
It can eam even a greater profit without
increasing the freight if the corruption and
other malpractices prevaling inthe Railways
could be prevented.

Sir, | would like to relate an incident. |
was to go to Dhanbad. | had already bought
a ticket but | did not have reservation. |
requested the TTE to give me reservation
but he refused.In the meantime some other
persons having bought platform tickets got
into the train to go to Dhanbad. The TTE
gave them the berth numbers and the per-
sons laid down on their respective
berths while | spread a newspaper on the
floor of the train and laid down. At Gomo
station the TTE took Rs. 50 from each of the
persons and gave them ticket for Dhanbad.
This 1s the way nhow corrupt prachces are
going on in the Railway. Even the officers at
higher posts are involved into such malprac-
tices. If they do not get bribe they hold up
racks or attach broken bogies. Sometimes
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these broken boggies are useless for load-
ing purposes and even if loading is done
then the wagons are held up in the yard in
case the hush money is delayed. Evenifthe
wagons start from the yard then they are
held at some other station within the way on
the pretext of some defect in them. In this
manner people are harassed and wagons at
large are kept idle. The Government will
have to give a serious thought over this
problem. If the hon.Minister goes into the
root cause of cprruption and tries to check it,
he can eam a revenue of worth thousands
of crores of rupees and would have no need
to incrfease the freight.

Mr. Deputy Speaker, Sir, | would like to
point out that on one side the Government
claims that it would encourage the rural
industries but on the other hand it is giving
an indirect blow to it. Recently the Govemn-
ment has increased the basic rate of coal to
Rs. 35 while actually this increase is of Rs.
40-50 and after the freight charges are
revised this increase would come to Rs. 60
per metric tonne. Thus the total increase
would come to Rs. 105/- per metric tonne.
The entire material goes at the owner’s risk
and a lot of it is stolen within the way causing
loss of at least 200-300 metric tonnes of coal
worth lakhs of ruppes to the industries.
Therefore, if the Government does not take
the matter seriously, lakhs of people work-
ing in small scale sector would be rendered
unemployed. The hon. Minister of Labour in
his reply in this House had stated that about
90 lakhs out of the total workers employed
inthe V.R.K. brickindustry through outof the
country are from the rural areas, and the
closure of such rural industries would render
ahuge number of rural workers unemployed
thus making it difficult for the Govemment to
control the situation. In these circumstances,
any increase In freight charges whetheritis

(Rlys.) 1992-93

5% or 17% or even 50% would be of no use
unless the Govemment check the prevailing

corruption in the Railway.

Mr. Deputy Speaker, Sir, | am thankful
to you for giving me an opportunity to speak.

SHRI TEJ NARAYAN SINGH (Buxar):
mr. Deputy Speaker, Sir, | would like to
express my views before the hon. Ministerin
a very brief and within the time you have
allotted to me. Railways work at a wider
scale all over the country and it takes about
3-4 days to take the passengers to a distant
destination. It takes about three days to the
passengers to go to Kerala. Catering ser-
vice in the trains is in a very bad shape.
Therefore, my submission is that the Gov-
emment should keep an eye on the quality
of food supplied intrains. Food items which
are sold at the rate of Rs. 12/- to the
passengers arenot worth even Rs. 6/ If
MPs make complaints in this regard, | think,
no attention is paid to it. Therfore, my sub-
mission is that the hon. Minister may kindly
look into it.

Secondly, casual labourers have been
waorking in the Railways for a long time. In
1987, the Supreme Court issued orders to
prepare a list of their names by 31.3.87 but
| think that the Railway department has not
prepared any list to this effect so far, and
thus no casual labourer has been appointed
on permanent basis. Therefore, my submis-
sion is that the Government should make
provision to provide employment to the ca-
sual labourers who are about 4-5 lakhs in
number all over the country. At the same
time | would like to submit that the rate of
accidents per day was quite low when there
was no contract system in Railways, but with
the introduction of contract system in Rail-
ways, there is almost one accident every-
day. Therefore, this system should be re-
moved and all this work shouid be entrusted
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employment and the Railway may over-
come their difficulties.

1 would also like to submit that Buxar is
animportant place. People from the eastem
region of Uttar pradesh have to come to this
place to catch traing, however fortunately or
unfortunately ail the trains on thg route of
Ranchi, Howrah, Tata are operated from
Patna.l would like to request to the hon.
Minister that the Patna-Ranchi train should
be operated via Buxar. The Danapur-Howrah
train should be extended upto Ranchi and
the Tata-Patna train should be extended
upto Buxar. This will facilitate the people of
both the States-Uttar pradesh and Bihar.

1 would like to submit that the increase
made in the second class fare shouid be
withdrawn because it will put more burden
on the poor.

Another point, which | would like to
submit is that proper security arrangements
shouild be made in the trains. Due to the
inadequate security arrangements, thefts
and robberies take place and R.P.F. and
G.R.P remain unware about them. So, |
would request the hon.Minister that from
Mugalsaral to Barahia, adequate security
arrangements should be made invariably.

The survey of Arrah-Buxar and Arrah-
Sasaram railway line was got conducted by
late Shri Kedar Pandey. All the records are
available. Only the hon. Minister has to
approve these schemes. After that, work
can be started on these schemes. So. |
would request the hon. Minister that Arrah-
Sasaram railway line should be constructed
immediately. It is backward area and this
line will provide a lot of facilities to the
residents of this area.

1 would like to submit that the increase
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inthe rates of platform tickets should also ba
. Another point, which | would like
to submit is tha the monthly passee of daily
passengers travelling from Aligarh to Delhi
araallowedhlhoMagagm Express but the
monthly passes of daily passengers travel-
ling from Buxar to Patna whose distance is
equal to the distance between Aligarh and
Delhi, are not allowed in Express trains.
There should be the same law applicable
throughout the country. If the people of
Aligarh are allowed to come to Delhi on
Tinsukhia or Magadh Express, the Buxar
people should also be allowed to travel to
patna on these Express trains. So, the same
rules should be implemented there aiso.

The Rajdhani Express, which goes
through Mugalsaraishould be routed through
Buxar. A large number of Biharis live in
Maharashtra and Kamataka, but there is no
train from Patna to Bangalore or to
Maharashtra. It is being alleged that the
Railway Minister s spending all the funds of
South. There is no need for him to tolerate
this allegation. This is not an uncommon
thing. Every Minister had spent funds onthe
area to which he belonged. There is nothing
to ide in it. Shri Lalit Narayan Mishra wa s
the Railway Minister of Bihar. He did a lot of
work in Bihar and this tradition has been
followed by the Congress. He is also in the
Congress and if he maintams this tradition,
| do not criticise him. But | would like to
request him that as he wants to develop
Bangalore, a direct train from Patna to Ban-
galore should be introduced, so that with the
development of Kamataka, it can give some
benefitto the people of Bihar al;so. Similarty.
a direct train from Patna to Bombay should
be introduced, which will bnng development
in both the States. A lot of Bihari studems
live and study in these States. They have to
change four-five trains 1o reach 10 Banga-
fore or Maharashtra from Patna. As a result,
their entire luggage gets lost during their
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joumey. So, | would like to request the
hon.Minister that from the security point of
view, two new trains from Patna to Banga-
lore and Patna to Bombay should be intro-
duced, s0 that the people can get facility of
travelling.

| would like to submit another point.
There are several electric trains from
Mugalsarai to Howrah via Gaya. Although,
several annoucements have been made,
yet not a single electric train has been
introduced from Jhajha to Mugalsarai. So, |
would requestthe hon.Minister that he should
expedit this work as early as possible so that
the residents of that area can also get some
tacility.

Inthe end, | would like to submit that the
Delux train, which runs between Howrah to
Delhivia Mugalsarai, should be runon ali the
seven days of the week. It should be run via
Mugalsarai and Buxar, so that, we can
atleast come to Delhi. Similarly, Rajdhani
Express should also be run on all seven
days of the week.. so that the people of
Buxar and Mugalsarai can avail this facility.
With these words | oppose the Budget.

{English)

MR. DEPUTY SPEAKER: Shri
Muniyappa to speak now.

SHRI SRIKANTA JANA (Cuttack): Sir,
| have a submissiontomake. Whenthis was
decided that we will sittill iate in the mght and
next day also contnuously, there was an
agreement that the leaders of different po-
litical parties must be present in the House.
In the zero hour of today. at least the back-
benchers who are prfesentnowinthe House
shouid be allowed to participate as the
leaders come only for zero hour for press

purpose. You should consider this. {Inter-
ruptions}

MR. DEPUTY SPEAKER: Let-us see
Shri Muniyappa may speak now.

{ Translation}

SHRIGHOGENDRA JHA (Madhubani):
| would like to request all those who are
sitting here, should control their leaders for
a day. All of you should control their own
leaders.

SHRI KRISHNA DUTT SULTANPURI
(Shimla): He will become ill, if he has to sitfor
the entire night. That is why he has gone to
take rest for the nigh {interruptions}

SHRI K.H. MUNIYAPPA (Kolar): Mr.
Deputy Speaker, Sir, | welcome the Railway
Budget for the year 1993-94.

The Hon'ble Minister Shri Jaffer Sharief
deserves our congratulations for the inno-
vative steps he has taken to convert the
railway lines into broad gauge. Few days
ago the Hon'ble Prime Minister inaugurated
the railway line between Udupi and
Mangalore which is a pan of Konkan Rail-
way Project. This work has been completed
within the prescribed time limit. In fact, the
Hon'ble Railways Minister has given an
assurance o complete the entire Konkan
Railway Project before the scheduled time.
The people of Kamataka are grateful to Mr.
Jaffer Sharief our thanks are due to the
Railway officials. labourers and others who
have contributed their might to complete the
railway hne between Udupi and Mangalore.

Our Govermment have an ambitious
proposal to convert 6000 km. railway line
into broad gauge during the 8th Plan penod.
In fact. the Hon'ble Minister has already
achieved success during the first year of the
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8th Plan period.

Mr. Jaffer Sharief's contribution o the
development of Railways is unique. At the
same time | will be failing in my duty if | do not
mention that South India, particularly,
Karnataka has been neglected by the Rail-
way Ministry.

Electrification between Kuppam and
Bangalore has been completed. In fact this
is the only electrified line in my nState.
Rajdhani Express has been introduced by
the Hon'ble Minister between Bangalore
and New Delhi. | request him to make this
Rajdhani Express a daily train as this is a
high density route.

| urge upon the Centre to tzke up the
conversion work between Bangalore and
Secunderabad as it is a very long pending
demand of the people of Kamataka and
Andhra pradesh.

Implementation of Reservation policy
in the Railway Ministry is not satisfactory.
My humble request to Sharief Sab is to see
that the backlog is cleared immediately and
SCs, STs got all help from the Ministry.

The Railway line between Yelahanka
and Bangarpet is hundred years old. This
line was laid during the period of Mysore
King. This line has to be converted into
broad gauge as early as possible. This line
covers the constituency of my senior col-
league Shri V.Krishna Rao. | am thinkful o
the Centre for sanctioning five lakh rupees
during 1993-94 to conduct the survey. |
hope the actual work of conversion would
commence in the near future. The farmers
would be saving about 80 lakhs of rupees
every yearifthis conversion is completed. At
present they are paying heavy transporta-
tion charges to the truck owners. The total
transaction is about twenty five crores every
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year including silk. Transporting silk .man-
goes, vegetables to places like Bomb ay,
Nagpur, Poona, Madras, Hyderabad efc. is
a regular feature from my area. In addition
to farmers, the above mentioned line would
be a boon to students, merchants’ pilgrims
and many others. Henvce this line has to be
completed on top priority basis. | also re-
quest the Centre to see that trees are grown
on both the sides of Railway Roads. | am
happy to mention that the Railway Sports-
man and Sporiswomen are aheadin most of
the sports events. Tjhe encouragement to
sports persons should continue.

South Western Railway Zone should be
set up in Bangalore without any further
delay. .

| pray God to bless our Railway Minister
with strength, courage and will power. | wish
him grand success in his ventures.

Sir, 1thank you for giving me this oppor-
tunity to speak and with these words |
conclude my speech. :

SHRIMATI BHAVNA CHIKHLIA
(Junagarh): Mr. Deputy Speaker, Sir, | am
happy to know that the women are still
respected in our country. | rise to oppose the
Rail Budget, 1993-94 presented here. This
is against the interest of the commion man
and will only create problems for him. In
these days of price-rise. this increase in
fares will add insult to injury for him.

| would like to ask the hon. Minister
whether there is any State named Gujarat in
our country. Throughout'the entire rail bud-
get. there is no mention of Gujarat. itis quite
regretful. Gujarat has always been facing
such injustice in every field - whether it is
rail,..coal, gas or royalty on crude ail. If the
hon. Minister makes some changes in the
Budget in this regard, we will be grateful to
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him. The western railwayline covers 5000
kms. of Gujarat, 1500 kms. of Rajasthan
and 349 kms of Bombay. Aithough, this rail
line covers a lot of distance in Gujaral, yet
the head-quarter of western railway is situ-
ated at Bombay instead of Gujaral. This
creates a lot of difficulties for us. So, | would
request the hon. Minister to pay his attention
in this regard.

Secondly, a proposalto convert several
metergauge lines into broad gauge lines in
going on since long in Gujarat, My constitu-
ency Junagarh is also covered underit The
work on Rajkot-Viraval ine in Junagarh was
to be taken up dunng the Seventh Five Year
Plan, but due to some reasons it was not
taken up in the Seventh Plan. Now, it will be
taken up during the right five year plan, but
nothing has been mentioned about it In the
Budget of 1993-94. If it is not started this
year too then nobody as to when it will be
completed The cost will also continue to
increase So, the work onthis line should be
started in the current year and it should be
included in the budget also.

Junagarh is an industrially backward
area. If the above mentioned line is con-
verted into broad gauge line, it will develop
our Junagarh area and this will in tum de-
velop the entire Saurashtra region. The hon.
Minister should consider this issue.

Thirdly. western railway is the biggest
source of income for the railways. Even
“then, Guijarat is in worse situation. We lag
behind in many issues. The hon. Minister
should pay attention in this regard also.

The general publicis experiencing hard-
ship duetoincrease in railway fare. | request
you to withdraw it. Mahatma Gandhi had
taken steps to make the country free. He

also hailed from Gujarat. It seems tome that
the people of Gujarat will not tolerate it if this
trend continues We know the path that was
shown by Mahatma Gandhi at the time of
freedom movement. Before any such move
1s taken by the people of Gujarat, the Gov-
emment should think about the State and
take some slepe for Rajkot and Virbal.

SHRI R. JEEVARATHINAM
{(Arakkonam)- Hon'ble Deputy Speaker, Sir,
| welcome and support the Railway Budget
for 1993-94 as moved in this august House
by the Hon'ble Railway Minister. | would like
to make certain observations and submis-
sions 1n this connection.

| urgent upon the authonties concemed
to introduce a scheduled train between
Arakkonam and Madras. It should depart
from Arakkonam at 8.05 in the moming and
must reach Madras at 9.15 AM. ikewise the
return train should leave Madras at 5.40 PM
and must reach Arakkonam at 6.30 PM As
part of the ongoing gauge conversion
schemes, Arakkonam to Chingleput line
should be converted a broadgauge line. At
the same time | would like to draw your
attention to expand the Railway Platform as
Arakkonam Railway Station. Granite con-
crete roof-structure is a must for Arakkonam
railway station as it 1s used by more ‘and
more people including military personnel.
An underground sub-way could be con-
structed in Arakkonam station.

Arakkonam Railway workshop naeds
to be modemised and with the expanded
capacity it could provide more job opportu-
nities to the local people. The strength of
Railway Protection Forces personnelshould
be increased to provide adequate sacunty
to railway property and to obviate accidents.
Taking into consideration the industrial de-
velopment aroundthe area, new railway line
should be laid from Walajeh to Trivandrum
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Vandavasi. While laying this new line it
should be laid as a broadgauge railway line
right from its inception. The survey work in
this regard may be completed at the earliest
for its being included in Vill Plan. South
bound trains from New Delhi, Calcutta.
Howrah could be routed through Katpadi,
Bagala, Tirupathi, Renigunta, Gudur by way
of converting Katpadi-Tirupathi section into
abroadgauge Railway land that are lying as
dry land should be surveyed and they may
be auctioned and sold out lo increase the
resources at a time when paucity of funds
severely affect the implementation of sev-
eral schemes. If these lands could be devel-
oped for housing purposes, then they may
be sold to Railway empioyees at
concessional rates. Modern dwelling units.
may be constructed for railway men if the
Government allocates more funds to Rail-
ways to benefit the employees.

Coimbatore bound Choran Expresstrain
from Madras should have a stoppage at
Katpadi. This would benefit the area which
is a fast developing industrial area and a
renowned health centre with CMC Hospital.
Lal Bagh Express between Bangalore and
Madras should have a stoppage at
Arakkonam. With the military base at
Arakkonam and the increasing industrial
activity around the place, military personnel
and others coming from Bangalore and
Mysore would be benefited by this mea-
sure. In order to benefit the wards of the
Railway and military personnel in this area
an Engineering college should be set up by
the railways. This would help sowving the
problems of bright children who are now
going 1o Madras and Vellore to pursue
higher studies.

The buses run by transpor Corporation
of the Tamil Nadu Govt. charge less and the
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bus fare is cheaper when compared to
Railway fare. hence it is imperative that
railway must take adequate measures lo
benefit more people at a lesser cost with
reduced fare structure. hence you may re-
consider the recently announced fare hike
for both commuters and freight movements.

it will be worth congidering to employ
women Travel Ticket Examiners tobe puton
duty in Ladies compartments especially
during night travel.

Railway pensioners should be given
proportionate increase and when salary and
pensionpayments based on Consumer price
Index are enhanced to benefit other Gov-
ernment employees.

Freedom Fighters' families should be
provided with permanent First Class Rail-
way passes. Apart from that the wards and
dependents of Freedom Fighters and their
family members should be given aimost 5%
priority in employment opportunities avail-
able in Railways. Atatime when we struggle
hard to overcome the economic crisis and
paucity of funds. our Railway Minister and
prime Minister have come forward with a
commendable Railway Budget. We need to
congratulate them for their intensions and
measures aimed al benefitting the public at
large. But still | would like to add a word with
caution. Tamil Nadu could not get a share it
deserves. | fervently hope our Railway Min-
ister Shri Jaffer Sharief will take enough
care to render justice to Tamil Nadu. To put
it precisely, a Rajdhani Express Train should
be runbetween Delhi-Madras withincreased
frequency. With this | conclude my speech
supporting the Railway Budget for the year
1993-94 and Mr. Deputy Speaker, Sir, !
thank you tor providing me an opponunity to
speak on the Railway Budget.
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SHRI LALL BABU RAI (Chapra) Mr
Deputy Speaker, Sir, | oppose the Railway
Budget for 1993-94

The reason 1s that the Government 1s
neglecting rural backward areas and the
North-eastern region in the department of
Railways In the Railway Budget injustice
has been done to Onssa Uttar Pradesh,
West Bengal along with Bihar The Minister
“of Ralways has listed his achievements
while presenting the Raillway Budget These
are not the achievements but the failures of
the Minister of Ratlways During this year
there was a total of 338 million tonnes of
freight movement in Railways But the hon
Minister has forgotten that the target was
fixed at 354 mihon tonnes The revenue
received from railway passengers has been
reduced by Rs 352 crore as compared to
the revenue received in last year How the
revenue can fall when there has been an
increase of 5 per cent in the number of
passengers This Budgetwill cause 10to 15
per centinfiation Itis the poor who will be in
hardship Now-a-days, railway fare s higher
than bus fare In the new budget, provision
of new sleeper has been introduced | re-
quest the hon Minister of Railways to with
draw the sleeper class There would be an
increase of 25-30 per cent fare hike in
sleeper class Last year the loss due to
theft was to the tune of Rs 7 crore but this
year loss on this account was Rs 8 crore
The hon Minister has deliberately nottaken
interest in covenng non-profit making lines
nto profit making ines There has been a
loss of Rs 116 crore on 116 branch lines
The Railways has already invested an
amount of Rs 76 crore on these branch
nes It means that amount of loss I1s far
more than the amount of investment made

The Minister of Railways did not 1ake

(Rlys ) 1992.93

into account the nation 1s interest at the time
of issuing free passes He has considered
the‘ interest of a family He pad more
attention to Karnataka and Andhra pradesh
in the south In Bihar no work on doubling,
renovation and electnfication of railway lines
hasbeendone Inthis Budget, injustice has
been done to farmers also  Withdrawal of
concession from diesel, foodgrains, sugar,
pulses and oil cake 1s anti-kisan the Gov-
emment took many pretexts to withheld
development of Railways in North-eastern
States We have made several demands to
the hon Minister

The Shram Shaakt Express whichruns
from Muzattarpurto Bombay via patnatakes
much ttme It should be run dailly and via
Muzaffarpur, Chhapra and Varanasi There
has been a demand tor doubling the railway
ine from Patna to Gayax since long This
demand has not been met till date The
freight surcharge on coal has been increased
from five per cent to ten per cent | request
that it should be reduced There is also a
need to conshitute a Railway Zone in Bihar
The construction work between Chhapra
and Onhar 15 going on at a low pace It
should be completed at the earhest The
Gorkhpur-Chhapra line should be doubled
and electnfied Though Hazan Bagh 1s a
Distnct Headquarters, no railway line has
been provided there so far There 1s also
longstanding demand to construct a rail
bndge at Digha-Panaleja on Ganga nver Its
survey has already been done | have also
raised this demand in the-Consultative Com-
mittee But this rail bndge has not been
constructed even today in ink North Bihar
and South Bihar | have received a letter
from the hon Mnister in which he has
mentioned that the cost of the bndge 1s
estimatedat Rs 468crore Again,on4 3 92
| receved a letter stating that survey had
since been compieted But thus work has not
been done even now | wouid like to request
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the hon. Ministerto complete the work atthe
“ " earliest.

| would like to make one more submis-
sion. | have demanded severaltimes for the
beautification of Chhapra Junction but this
has not been done so far. In Sonepur a fair
of cattle and birds is organised. It is the
biggest fair in Asia. The railway platform at
~ Sonepur is the longest one in India. |
demand that beautification of Sonepur plat-
form should be done. apart from this the
D.R.M. head office is also located there.
There was some siding also. it was shifted
to barauni. | demand that this should be
again brought to Sonepur. All the tourism
centres in Bihar should be linked with rail for
the development of Bihar.

Sir, | would like to request the hon.
Minster not to neglect Bihar. The shuttle
train that ran from Chhapra to Bhatani
should be restored. One train runs from
Chhapra to Sonepura in the morning and
another train comes back in the evening. |
would like to request the hon. Minister to
introduce one train for noon also on this
route. An Express train from Patna to Puri

. to be called Puri Express via Gorakhpur,
Chhapra should be introduced so that the
people of the area could have a darshan of
Lord Jagannath.

Sir, the Rajdhani Express should be run
via Patnatwice a week. The cost of platform
ticket which has been increased from Rs. 1
1/2 to Rs. 2 should be reduced. The con-
struction of broad-guage line between

~ Chhapra and Orihar which is going on at a
low pace should be completed at the earli-
est. Doubling of Chhapra Gorakhpur line
should be competed immediately. A train
from Hazipur to Sujauli via should be intro-
duced. Vaishaliis a tourist spot. It was the
capital of Lichhavis. the hon. Minister ot
Rallways knows that railway funds were
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deposited in Canfina bank where bungling
took place. There is rampant corruption in
the railways. it should be wiped out. If you
can step corruption, there will be no need to
increase fare. The Railways increase farein
the budget every year whereas passenger
amenities in the railways are decreasing. It
is an exploitation. Thatis why | oppose this
Budget.

SHRIRAMPAL SINGH {Domariaganj):
Sir, | oppose the Railway Budget. it lacks
direction. It has caused burden onthe Poor.
The hon. Minister Railways had said in his
Budget speech fare wanted be increased
after 100 kms. only. But it is not so. Even
fare has been increased within a distance of
100 kms on the pretext of rounding. The
freight charges include from other item also
which is a burden on the poor.

Increase have been made in freight for
the essential commodities which is not jus-
tified. Twenty years back most of the goods
were transported through trains but due to
pilferage and delay enroute, people now
prefer trucks which enables their goods
reach safely and timely. If pilferage is
checked in railways and its efficiency is
increased, the income of the Railways can
aiso increase.

Mr. Deputy Speaker, Sir, when Rail
Budget was presented last year, many non.
Members had expressed their resentment
for regional imbalance. The Rail Budget of
this year also shows a sign of regional
imbalance. Even in the Rail Budget of this
year, no aitention has been givep to
eastern Uttar Pradesh. This year nine new
trains nave been introduced but no new
train has been introduced in Eastern Uttar
Pradesh. This year nine new trains have
been introduced but not new train has been
introduced in Eastern Uttar Pradesh
Gorakhpur is the headquarters of Northern
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Railway. But no train starts for Delhi from
Gorakhpur. All the trains come f{rom Sihar
etc. and they are already packea with pas-
sengers and peopie 40 not get any place
even for sitting. Passengers travel on the
roof of the trains which often causes casu-
alties. | demand the hon. Minister to intro-
duce a new train from Gorakhpur to New
Delhi.

Similarly, earlier the Vaishali Express
was a superfast train but it cases to be
superfast since 1.1.93 and consequently it
comes 3 or 4 hours late.

This train had come 3 or 4 hours late on
the 29th also. In this connection many hon.
Members of Parliament have written to the
hon. Minister of Railways to continue it to be
a super fast train. And in this case it willbe
under the control of the Railway Board and
will run in time. In case it cases to be a
superfast train, we have 1o tace a lot of
difficulties in reaching Delhi. | demand that
the Vashali Express should maintain its
position as a superfast train as it had in the
past. So that people can reach Delhi from
Lucknow in time.

Mr. Deputy Speaker, Sir, the hon. Min-
isterhasgivenmuchemphasisinthisspeech
on faciliies to be provided to the passen-
gers. In my constituency there is Sidhar
tangar on the Gonda. Gorakhpur loop line.
The trains running on this loop line do not
have light. fans, water and even doors of
the lavatories. S0 miserable is the condition
of these trains. | demand that the condition
of these trains should be improved. Simi-
larly, most of the railway stations do not
have hand pumps and it there are any had
pumps there, they are generally out of order.
Thus, there is no provision tor drinking
water facility. Watermen are posted in the

e

summer season, but they disappear when
the trains come there. Such is the state of
affairs which needs to be improved.

I tne trains coming from Goarkhpur
A.C. sleeper coaches efc. in upper class
have been borrowed from other divisions
which are also not in a very good condition
These to require improvement. Just now
while talking about the R.P.F. some hon.
Members revealed that instead of protect-
ing the passengers in the train, the R.P.F.
personnel, exploit them Even after pos-
sessing genuine tickets they extort money
from passengers andharass them. Security
arrangemenitsintheupperclassare also not
adequate. One or two days back the hon.
Members ShriRam Vilas Paswan had told in
the Lok Sabha that a person was murdered
at Kanpur. Thereiore. adequate security
arrangements should be made in these
trains. In the Railway Budget for the current
year out of the total prowision of Rs. 4500
crore, Rs. 900 crore are to be mobilised
through loans. If the efficiency of the Rail-
way is increased and pilferage checked.
Railway will not required any ioan.

02.00 hrs.

Our requirements will be automatically
met. Last year it was proposed to lay 319
kilometers new rail line and this year the
proposal is to lay 269 kilometers rail line.
Butoutottheselinesnota singleline isgbing
to oe constructed in Eastern Uttar Pradesh.
In Eastern Uttar Pradesh a survey was
conductedin 1989forDoharighat-Balrampur.
via Sajanwa. railine. But afterthethen hon
Minister of Hailways quit his post. the work
was stopped. Work on that line nas been
going on tor the last 14 vears. i raised this
issueseveraltimes intne Consuitative com-
mittee and wrote tatters to the non. Minister
oul No action has been taken so rar in this
regara. | gemand tnat this task shoulo oe
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accomplished at the earliest. Provision was
made for the conversion of 1200 kilometers
of railline in 1992-93 and 1600 kilometersin
1993-94.. (Interruptions) But so far as this
area is concemed not a single line has been
included for conversions. | demand that the
Gorakhpur Gonda loop line passing through
indo-Nepal border and the birth place of
Lord Budha Lumbini line nearby, should be
converted into broad-gauge. | had wnitten to
hon. Minister in this regard and he had
assured that due 1o shortage of funds this
yearthis matter will be looked into nextyear.
The Manakpur-Katra line which is linked
with Ayodhya, Faizabad and Allahabad from
Katra has been converted into brad gauge
line. If bndge is constructed over the Saryu
river, this line will connect Ayodhya and
Mankapur. Therefore, this bridge should be
constructed immediately. At present the
Kanpur Lucknow line is being doubled. This
150 kilometer railway route should be elec-
trified so that the Shatabdi and Gomati
express may run director which will save 40
minutes being spent in charging train's en-
gine atKanpur atpresent. With these words
| conclude.

SHRI VAILASRAO NAGNATHRAO
GANDEWAR (Hingoli) : Mr. Deputy Speaker,
Sir, | nse 1o support the Rail Budget. First
of all, | congratulate Shri Jaffer Shariet. He
has almost fulfilled our long standing de-
mand ot Manmad-Nanded line. | demandto
complete the conversion of Jalna-Nanded

line in 1993-94. Similarty, the target of the -

gauge conversion was 1200 kilometres dur-
inglastyear and this target has been crossed
and 1350 kilometre- hne has been con-
vented into broad gauge. | therefore con-
gratulate the hon. Minister ot Railways and
| went to draw his attention to some of the
flaws. Just now many hon. Coileagues have
asked to check immediately the corruption
rampant in the Depanment ot Railways. We
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also oppose inverse in the rate of fare.
Similarly, The pilferage in Railways should
also be stopped. No body gets any informa-
tion as to who are given refreshment stalls
and book stall.

All these things should be made know
through daity newspaper's. The gauge con-
versions are likely to bring about great differ-
ence in income of railways. | request to
attach a first class coach and an A. C.
sleeper coach to the Jalna-Bombay train.
Similarly, a first class coach should be
attachedto Puma Khandwa passengertrain.
The hon. Minister of Railways has startedin
his budget that new train services are going
to be introduced. | think this gauge conver-
sion will be successful. Similarly, -the
Hyderabad-Jaipur Meenakshi Express
should be extended upto Delhi which wil
cover Nanded also where the holly
Gurudwara of Sikhas is located. It is a
religious place and Sikhs from North India
will be able to visit there and their long
standing demand wil be met. This Express
train should be named as Sachkand. Simi-
larly, a passenger train runs between Jalan
and Purna. It should be declared as an
expressed train. This are in the vicinity of
Knwat in Andhra Pradesh where large
number of nexalites are living. If an express
train passes through this area, it will bnng
about greatchange inthatarea, Marathwada
is a very backward area. If the hon. Minister
of Railways accepls ourdemand. it will bring
about great change there.

The 10to 12 percent increase in freight
and fare rates should be reduced by 5 per
centand every body will think the Minister.
The work of gauge conversion undertaken
by the Government is going on very
smoolnly. | appreciate it and support this
Rail Budget.
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SHRI SUDHIR GIRI (Contai): Mr.
Deputy-Speaker, Sir, at the outset | oppose
the Demands for Grants of the Indian Rail-
ways. outset | oppose it one the ground that
it is anti people; anti-productive and it is at
the cost of self-reliance of the Indian
economy. Itis anit-people because, increas
have been made in freight and fire. This will
create inflationary trend in the Indian
economy as a whole. It will increase prioes
and essentially the price increase have its
chain of reaction and those reactions wil!
definitely affect the Indian economy ad-
versely and it has begun to affect also.

Sir, as a result of this, peopie wil face
tremendous hardship and the common
people who earn very little have to bear the
increased fare. It is anit-productive be-
cause, the Budget has restored to regional
imbalance. All the regions of the country
have not been properly looked into and that
is why it will be anti-productive and itis also
anti-Government.

Sir, Such a Budget has definitely been
prepared at the dietrtes of the Internatioral
Monetary Fund and the World Bank. The
IMF and the world Bank advised the third
world countries’ Governments to take mea-
sures which will create dependence of those
developing economy on them they never
create a situation which is conducive to the
self-reliant economy. in other countries also
such result have been found. Sir, | point out
only one problem of my constituency and
that 15 regarding raiiway line construction.
Digha, in my constituency Comtal in the
District of Midnapore, is a sea resorn of west
Bengal; itis bordering Orissa also. Digha is
alsoafinetouristspori. Thousands of people
visit Digha every day: but thereis no railway
link. So, the construction of the Digha-Tumiuk
railway line in the District of Madnapore is

going on, but it is going on at a very low
speed.

Thisyear, onlyasum of Rs. 1 crorehas
been provided for the construction work; but
this is quite insufficient. How many years will
be needed for the completion of the con-
struction work atthe present speed ! do not
know.

So, | urge upon the Government and
make a fervent appeal to the hon. Minister
to increase the fund quota for the construc-
tion of the Digha-Tumluk railway line so that
the construction work can be completed
within the shortest cossible time in order to
help the tourists as well as the Government
ot West Bangat.

{ Transiation)

SHRI KRISHAN DUTT SULTANPURI
(Shimla): Mr. Deputy Speaker. Sir, itis very
late now. So, | would like to make a few
submissions in regard to my constituency.

in Himachal Pradesh no expansion of
Railways has been done since 1947. There
is norailway line beyond Shimla. | wouldlike
to point out that in 1982 the then Railway
Minister Pt. Kamalapati Tripathi had con-
ducted for Jagadhari-Paonta Sabib and
Kalka-Parvanulines, but neither the raitway
line has been laid till date nor any provision
of funds has been made in the Budget for
this. 1 would like to say thal railway lines
shouid be laid at both the places. The
expansion of raiway line 1s @ must as hit
cement factories anamany other indusines
have heen located in this region. The de-
partment speni enough maoney on the said
survey but railway line has not been laie so
far. Thislineis onlv five to six kilometre long
and will prove beneficial for the people of
Himachal Pradesh.
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Mr. Deputy Speaker, Sir, the Kalka-
Shimia rail route ts not in good condition. So
the speed of the train 1s quite low on this
route. This railway line should be repaired
to accelerate the speed of trains.

Mr. Deputy Speaker, Sir, there is a
ralway station called Dhanauli in Ropar
district of Punjab. Avery old railway line runs
through this station since the British times.
It has been dismantled. | would like to
request you to reconstruct it so that it could
be extended uplo Nalagarh. Railway net-
work has been expanded in Nangal and Una
with a provision to extended upto Mukena.
But a very ameagre amount has been pro-
vided for this work. | would request you o
provide adequate funds for this work. Nec-
essary steps should betakentoincrease the
speed of trains on these lines which runata
very low speed. This will help people avail
the benefits of rallway service. The raiway
line from Jogindernder nagar to Pathankot
should be extenged upto Mand for the
benefit of tourists coming to KulluandManah
There are major power projects along the
route form Nagal to Bilaspur via Nathappa-
Jhakari. Crores of rupees will be spent on
transportation of their machinery It has
been surveyed. The Government of
Himachal Pradesh has deposit money for
the project. So this railway line should be
laid.

| would like to point out one more thing
that railway land has been encroachea |
hadsaid earher alsothat the rallway surplus
land should be distributed among poor and
needy people. It should not happen that
powerful people wil encroach railway land |
have seen encroachment everywhere on
Kalka-Shimla railway hne at Dharmpur,
Parmanu, Kumarhatti, Salan and Shimla. |
would request the hon. Minister of Raillway
to take action in this regard as employees of
railway department are running a racket on
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this land allotment. They allot land to their
favorite people. No one-thinks of the poor
people. Iwould like torequest thatthe Kalka-
Amntsar railway line should be restored as
the Punjab situation has improved. You had
ordered earlier also but that has notbeen
implemented. | will request you to start it at
the earliest for the benefit of the people. |
would congratulate you for presenting a
good railway budget. Many people have
opposed this budget. | oppose the people
who are aganst this Budget and support
the budget. | again congratulate you for
presenting a good rail budget.

SHRI VIRENDRA SINGH (Mirzapur).
Mr. Deputy Speaker, Sir, | would notsay any
thing about the demands that have already
been made by my previous speakers and
hon fnends | will conclude in two minutes
This budget has not given any thrust to
‘swadesh!' ano selp reliance. Tea cups
supplied in railway stations are made of
plastic When Mr. George was the Minister
of Railways. he made a scheme for the
supply ot earthen cups at all railway
stations. | would request you to take steps
for implementation of this scheme for the
development of village industries and village
entrepreners |f earthen cups wil be in use
at every railway stations. potters wil.get
employment and profit. | am sure that you
will encourage this practice.

| would like to say one thing that the
vacant railway land should be utilsed for
growing fruit trees. | would request you to
arrange for implementation of the scheme
of growing fruit tree under your Ministry. In
your budget speech, you have also made
a relerence ro sportsmen. It is .my mamn
subject. | appreciate the facilities prowided
by you tor sportsmen. | would like to submit
that rural sportsmen come from poor fam-
hes. but they have full acquaintance with
rural sponts  You should provide them ser-
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vice in railway department for their encour-
agement good instructors should also be
arranged for them The railway department
wil give a boost to the detenorating standard

of rural spors

Afterthis | would like to make a submis-
sion about my constancy My constituency
1$ Bhadohi Mirzapur ana Bhadohi 1s biggest
centre of carpetindustry Governmenteams
foreign currency to the tunc of Rs 1000
crore to Rs 1500 crore from this incustry
Trains bound for Bombay, Nelhiand Calcutta
etc do not stop at Bhadohi 1aitway station 1
would hke to request you to make arrange
ment for the stoppage of all the trains at this
major carpet industry centre

In short while concluding | would re-
quest thatit s necessary to start providing
tea in earthen cups in every railway station
for the development of rural industries You
should immediately stops supplying tean in
plastice cups for the development of rural
industnes rural entrepreneurs and theirstan-
dard of iming | demand for re-starting the
supply of the tea in earthen cups This will be
an important step 1o boost rural industnes
With these words | conclude

|Enghshy

DR VISWANATHAM KANITHI
{Snkakulam) Mr Deputy-Speaker, thank
you very much for giving me this opportunity
to spcak at this early hours of the day Ithink
this 1s the first tme that the Railway
Budgetis completedinasingle siting 1think
our Railway Minister had presented a novel
Budget which has taken up all the issues
especially for the development with a fore-
sight it envisages the needs of the people
and 1s an attempt to meet them But there
are some COMMISSION ana omIssions

It we look at the Railway map, there are
wide gaps in some areas One suchis inthe
north coastal Andhra, South-west Onssa
and south Madhya Pradesh | anybody says
that those areas are not remunerative, that
the Raillways are not merely a commercial
undertaking it 1s not correct If it 1s a
commercial one and If .anybody presents
himselt then letthe Railway be handed over
to those who deal with it only commercially
The backward areas must be developed
and those areas which need to be taken
care of should be suitably taken care of

There 1s another welfare aspect We
find that the class Il, Class Ill and Class IV
employees are subjected to the present
system of payment, disbursement of money
at the Railway Stations Large number of
money-lenders carrying bags of money are
seen | do not think that the Raillway can
think of any alternative way so that these
employees who are in need of money they
can get the advances rather quicklv and at
atime whenever they need it It1s time that
one looks into it

There 1s another aspect If a train gets
stuck up midwav there 1s no body to take
careof it Inthe recent past, | was held up
tor more than five hours simply because of
hotaxie Anempress train had just passed
andwour train was held up because of the hot
axle Ittook me another four hours to come
out If electronic check-hight communication
system s introduced in the Railways such a
lapse would not have taken place

Regarding my north coastal Andhra
region ARB should be accorded permission
and located at Visakhapatnam such that
more number of people can utihze the RRB

The lona distance express trains wviz
Visaknapatnam to Dellm have no catenng
services The people are hara pressed We
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have been requesting the Department for
the last three years but there is no sign of
relief. | request the railway authorities to see
that not only these express trains but also all
other long dislance trains are being at-
tached with catering services.

Even through three are many new
express trains and extension of trains are
provided in the Budget but there is no such
facility created between Visakhapatnamand
Kharagpur except a bi-weekl Delhi-
Bhubaneswar Rajdhani. So, | request re-
cently introduced Visakhapatnam-
Secunderabad express train may be ex-
tended to Palasa whore there are all the
facilities.

Ifthe three express train from Orissa to
Delhi are made a daily feature, one of them
can be diverted to Delhi via Vijayanagaram-
Raipur-Nagpur, so that the people in this
partof Andhra Pradesh, Orissa and Madhya
Pradesh can avail this facility.

There is a narrow-gauge line between
Naupada and Gunpur. It is about 90 kms. It
must be upgraded and converted into a
broadgauge and must be extended upto
Bisam Cuttack. It is about 50 kms only. By
doing so the distance between Koraput and
Bhubaneswar can be reauced by 150 kms.
It will reduce the expenditure for the com-
mon people. Moreover, the cost ot the goods
will be less.

| request the hon. Railway Minister to
see that the ill-developed areas are given
more importance than the developed areas,
so that they are brought to the level of the
developed areas.

The non. Members from the other side
are cnticising about the fare hike and freight
hike. While opposing the Bill, they are
putting torward many demands and those

and Supp). 902
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demands cannot be fulfilled even in one plan
period. | do not know how they are doing It.
But, still a passenger of 100 kms is spared
whereas a passenger of short distance, less
than 15 kms, is axed. This must be exam-
ined and annulled.

Lastly, | request the hon. Railway
Minister to see that discrimination is re-
moved. with these words, | thank you for
gving me an opportunity to speak.

| Translation]

SHFII SUKDEO PASWAN (Arana) : Mr.
Deputy Speaker, Sir, | rise to oppose the rail
budget of 1993-94 Bihar has been totally
neglected in the matter of development of
rail facilities there. | have been continuously
raising the issue of conversion of Katihar-
Jogbani meter-gauge line into broad gauge
line since my jointing ninth Lok Sabha. 1 had
also staged a dharna and was no an
identifinite hunger stnke at the residence of
hon. Shri Zafar Shahib but after 4-5 hours
| was arrested and was taken to the Mandir
Marg Police Station. In this regard a mass
movement was also started alongwith my
colleagues at Arana, Forbisganjand Jogbani.
A great discontentment is prevailing among
the people of that areas but no action has
been taken in this regard.

When | was on indafinite hunger strike
at the residence of Minister of Railways, |
had a ten minute talk with the Minister. Then
he invited me for a cup of tea. But | submitted
that until my demands are not acceded to.
I would not take tea as | was on an indefinite
hunger strike. He satd he would do his best.

The distance betwaen the Katihar and
Jogbani is aimost hundred kilometres. The
matter had been taken up when the Prime
Minster ot Nepal was on a wisit 1o this
country. Recently this matter was also taken
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up with the High-Commissioner of Nepal
Shnbastola He alsoexpressed hiscountry s
Willingness in case India 1s also willing to
discuss the matter If this Nepas lIne s
converted into broad gauge many people
coming from NepaltoBombay Calcuttaand
Madras would be benefited | would like to
submit through: you 1hat this plan should be
included in this rail budget itself if possible
Jogbani 1s at the Indo Nepal border and
thousands of loaded trucks from Delhi
Bombay Calcutta and Madras enter Nepal
through this point

Our submission is that if this work 15
completed the railways wil earn crores of
rupees as revenue in the comingyears The
former Railway Minister late Shn Lalit
Narayan Mishtra whowas from Balwa Bazar
under Arari parlamentary constituency got
a survey done in this regard It 1s an
important rail route and ifthis route 1s linked
it wil prove to be very beneficial It takes six
hours to reach Katihar at present but after
the conversion of that kne into broad gauge
that distance would hardly take one and a
half hour

Laltgram which isinthe name of Late
Shn Lalt Narayan Misra has its own impor
tance This route 1s through that place viz
Balwa to Bheem Nagar where Nehruji gota
Barrage constructed through the co opera
tion of Nepal It was the wish of Lalit Babu
that this hine should be extended into that
place

The second line should be connectea
to supeel railway line starting from Arana
viaRamgan; Bhargama Tnvenigan] Pipra
The distance between them s only one
hundred and twenty five kms If a railway
line 1s constructed there also then the rural

people of that area will aiso be benefited to
a great extent

Thirdly  a rail reroute should be con
structed between Forbisgan) and Siigun via
Kurshakata Thakuragan) it would save our
seven lo eight hour s journey and it would
tken only one and half hour to reach our
distination The distance between saraigarh
to Nirmaili 1s hardly twenty kilometer but it
takes nearly 4 5 hours to reach there in the
absence of this rail route

The labourers working in railiway de
partment for the last fifteen months to twenty
five months have not been confirmed They
are rendered jobless After sometimes they
are again called on dally wages We would
like to urge the Government that our this
demand should be fulfilled

The train 343 UP between Darbhanga
and Lokha via Jhanjharpur 344 Down has
been cancelledtemporarily afterthe Ayodhya
incident | would like to urge the Minister for
Ralways to restart it immediately

Mr Deputy Speaker Sir ourdemands
arejustified So we would hketoemphasise
on these for their early fulfilment and before
concluding my speech | thank you for giving
me an opportunity to speak

SHRI SANTOSH KUMAR GANGWAR
{Bareilly) Mr Speaker Sir | would like to
thank the hon Members <itting here for
their patience

MR DEPUTY SPEAKER You have to
stay till the end al of us express our thanks
to you

SHRISANTOSHKUMAR GANGWAR
Much has been said regarding this budget
1 would not like to repeat the same QOur
osteemed collages would enhghten us |
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would only like to raise a few points. Govemn-
ment wants to maintain the irrelevancies in
the fare structure. The fares for a distance
offifty kilometers in an express train is fixed
at Rs. 13 which would be increased 10 Rs.
10 when the distance exceeds fifty kilome-
ters. it means the railway department has
increase the fare by Rs. 6 per kilometre
whereas that of sixty kilometres by Rs. 19
and 61 kilometre by Rs. 20 thus making a
difference of Rs. 4 in this respect and a
difference of Rs. 6 when the distance
exceeds from 50 to 51. As | have already
requested the hon. Minister may please
evaluate this difference more deeply. The
total fare for a distance of twenty fn{e
kilometres would come to about Rs. 8 and it
will be Rs. 12 for the distance of twenty six
kilometres. Similarly the fare for a distance
of 100 kifometres would be Rs 22 and that
of 101 kmsitwould be Rs. 27 While fixing the
fare structure the railway department has
not given any consideration to 1t and the
slabs are totally irrational. Many hon Mem-
bers have pointed out various irrelevancies.
| would like to say that you should pay
attention towards this.

Not going into details, | would like to
submit that the number of officers in depart-
ment of railways is constantly on the in-
crease and that of workers is going down.
The process of Recrutment takes a mini-
mum of two to three years. | represent
Bareilly constituency. An important project
of North Eastern Railways has been taken
up. The number of employees is constantly
going down every year. | have raised this
isSue many times. The work s in progress
for many years. A sleeper plant had been
working there but now it has closed down.
Now that space is lying totally unutilised.
Therefore the Government should review
the recruitment procedurein Railways when-
ever | go to Bareilly junction, | find that the
railway staff is so inadequate that they are
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unable to do the work efficiently. Indian
Railways is the largest railway system inthe
world carrying largest number of passen-
gers and maximum number of good. Even
then without imposing taxes the system
does fot work. it means something is wrong
basically with the system,

| find that people travel on the roofs of
the trains when the trains pass from Uttar
Pradesh and Bihar | feel that they certainly
put their life in danger | do realise that all of
them buy tickets. But no one is hereto care
as not its. The Government only increases
the lares and no attention is being paid to
provide the facilities. At the moment Min-
ister of Railways 1s not present. However
they must have at least a single expenence
of traveling in a second class coach. | love
in Bareilly. There is a train from Aligarh to
Bareilly in the night but nobody prefers to
travel by that train. Because there is no
safety of luggage in that trains. Also there
1s another thain called Kumaon Express of
North Eastern Railways. The distance be-
tween Kathgodam and Bareilly is of hun-
dred kilometres and you would be surprised
to know that such an important express train
covers a distance of 100 kms in about three
and a halt hours. | do not find it justied to
charge the fare of an express train when the
same covers a distance of 30-35 kms in
about an hour.

Dispite these drawback country feels
proud of railway in which crore of passengres
travel everyday and we have an respect-
able place in the world. One crore pasengers
travel in these daily but even they we are not
paying attention as to what measures we
should take to give it a proper shape.

To conclude, | would like to draw the
attention of the hon. Minister towards some
problems of Bareilly and | would like the
hon. Minister to think in this respect.
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These measures will be beneficial for
the Department as well as for the passen-
gers. Bareilly is an important city “of Uttar
Pradesh. There has been a long standing
demand of this areas for the expansion of
Railway junction and acomputerised Reser-
vation Office. Reservation quota has not
been increased for Bareilly during last 10-15
years whereas it has been increased for the
adjacentcities, due to the political pressure.
From Bareilly passengers for PUnjab and
Calcutta are available in large number.
Passengers of Kumaun region board train
from Bareilly but no attention has been paid
to this problem for last several years. This
factor should be considered.

Further, the last halt of Sharmayvi Ex-
press, is Bareilly and distance between
Delhi and Bareilly is 250 kms. the passen-
gers feel inconvenience due to bunding of
this distance of 300 kms. | would ke that
instead of 300 kms, concession of 250 kms.
should be given from Bareilly to Delhi in
Shramijivi Express. Besides this, there is
Shyamganj Railway Station in Bareilly and
it has got a vast area. There has been
continuous encroachment al this station.
Time and again | brought this point to the
notice of the Department of Railways that
this Railway Station s not being utilised
property. Hence it should be utillised prop-
erly 1o construct there rallway colony or a
commercial complex or to undertake such a
work in this direction so as to utilise the land
properly otherwise that land would be en-
croached upon in next ten years and the
Railway would have nothing there. In this
regard the Reailway should formulate a
policy as to how the railway can be saved
from encroachment all over the country.
One of my colleagues also suggested that
erther affora station shouid be done orsome
otherwork shouldbe undertaken. This shoud

alsobe considered. As | have said that there
is Railway Workshop and Sleeper Plant in
Bareily. Long ago ithas been contemplated
that a Rail Coach Factory would be set up
there. This is the best location for this
purpose. The Government will not have to
spend any amount there. A good project can
besetupthere by merging these two plants.

As per a scheme of the Government
railway line from Kathgodam to Agra should
beconvertedinbroad gauge line as early as
possible. It wil be very beneficial because
there are a number of tourist centres in
Kumaun and it wil also have a diredtail link
with agra

Besides this there is a demand for
constructing two-three over bridges n
Bareilly. We are asking for it time and again.
There 1s acrossing of North eastern Railway
and North Railway named Chaugala. It is
located on tne main raod. No aecision has
so far been taken in this regard. | would like
thatthe Government should consider about.
Through you | would like to say that the
Railway Department should review its work-
ing and should develop an ideal system in
the orgamisation lest the railway journey
should not become beyond the reach of
general public and people abandon the idea
of undertaking journey bytrain. Today people
are interested more to travel by bus than by
train. The Government 'should also con-
sider about it.

At last, | wouid like to say that inspite of
important city bareily is neither linked with
South India norwith Bombay. This demand
has also been made for the past several
years. The Government should also con-
sidertolink Bareilly with these places. Even
Bareilly is not so far linked with Kanpur. A
Ink Express runs between chandausi
Muradabaa. Time and again we have re-
questea 10 run this tran via Baredlly. It will
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beneficial for the Government. The Gov-
emment should consider my above sug-
gestion and take suitable decision. | would
like to thank you for giving me time to speak.

|English)

SHRI RAMA KRISHNA KONATHALA
(Anakapalli): First of ail, | would like to
appreciate the steps being taken to improve
the Railways. Particularly during last year,
Railway Budget was one of the best Budgets
we had afterindependence, particulary the
conversion, electrification, doubling oftracks,
replacing metre gauge by broad gauge and
all these things.

Inthe Eighth Five Year Plan, they have
taken up 6,000 KM and that is one of the
exemplary aspecls and that proved the
railway depariment and railway ministers
mettle.

Compared to the last year Budget, this
year Budgetl vs something not that com-
mendable even through all efforts are being
made to present a Budget with a given
parameters and given economic consider-
ations, The railway line we have laid is not
sufficient if we take population into consid-
eration. It is unwieldy.

" ldonot want to go into the details of the
Budget. Let me present a few points. Our
railway has introduced "Own your Wagon”
Scheme. That indicates liberalisation and,
to some extent, privatisation also. Our
Indian Airlines already liberalised and they
have given some routestothe private people.
Right now we have many lines which are not
covered by the Indian Railways. That canbe
offered to the private operators and it may
attractcriticism. Eventhen, ithastobe done
to cope up with the needs of the people to
enable private entrepreneurs to go into op-
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erational lines also. For example, justnow a
few friends mentioned that North-Eastemn
part is not convred sufficiently by the Indian
Railway. They canlay the tracks and, atthe
same time, they can operate some trains
there shorily.

Coming to other aspects, our Indian
culture can be seen by any foreign visitor or
overselves when we visit our railway sta-
tions. Sanitation particularly, as you all know,
is in a very bad shape.

That has to be looked into seriously.
One will have a very bad impression of the
Indian conditions When one enters the rail-
way platform. Right now, we are having the
place on wheels in the Northeren parts. That
can be extended to the Southem parts of the
country also which can attract the foreign
tourists and can eam foreign exchange
also. Last year also, we have made it a point
to have a public announcement system in
every compartment. We have got the so-
phisticated electronic systems available in
India. | do not think this is a difficult task.
(Interruptions)

Coming to Vishakhapatnam which |
represent our district is not linked up with
New Delhidirectly. Rightnow, we are have
one link express whose running time is 43
hours. [t is not having either pantry-car or
any other catering facilities. Many of my
people coming from my consituecy to Delhi
inthis train complain that they are not getting
drinking water. This is their first complaint.
Through not they are provided good hy-
gienic with conditions in the train, at least
they must be provided with drinking water.

Sir, Vishakhapatnam is one of the.
fastest developing industrial cities having
Eastem Naval Command. Headquarter: =
largast Steel Plan in Asia. a Port Trust and
many other industries. That hastobe linked
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up with New Delhi with a superfast train If
direct train is not viable, something should
be provided. Of course. |do not think 1t is
not possible. Right now, we are having the
New Delhi Bhubaneshwar Express. That
can be extended to Vishakhapatnam also.
Right now, there is one direct link

Secondly, as my fnend has already
mentioned, there has to be one recruitment
board at vishakhapatnam. There s a
longstanding demand thatVishakhapatnam
has to be merged in the South Central
Railway instead of hawving it in the South
Eastern Railway. Right now, renovation of
Vishakhapatnam railway station is on. You
know, Sir, Vishakhapatnam is getting high-
est revenues by ore transporiation and
other things. There 15 a plan nght now
before the Railway Board for renovation of
it costing Rs. 5 crores. | request the hon.
Minister to see that this renovation plan i1s
cleared. Anakapalh in Vishakhapatnam, in
South Central Rallway Zone, is the second
biggest jaggery market in India which is
eaming a lot of revenues to the Railways |
request the Minister to allot pilecemeal wag-
ons, uninterrupted wagon service so that
the penshable commodities can be trans-
ported at the earliest possible time

Finally, we have a long pending de-
mand to have a shuttle train from Tuni to
Vishakhapatnam to cope up with the de-
mand of the commuters and employees
coming from long distances to
Vishakhapatnam. Electrification of
Vishakhapatnam-Vijayawada line hastobe
speeded wup. Electrification of
Vishakhapatnam-Kharagpur | ine has to be
taken up at the areliest. | requrist the Minis-
ter to exjended the Madras-Kakinada Circar
Express to Vishakhapatnam to meet the
heavy passenger traffic. There is no direct

train to Varansi from Vishakhapatnam. |
would like to suggest that two bogies can
be attached to Govdavari Express leaving
for Hyderabad from Vishakshaptnam and
can be shouted to Ganga-Cauvery Express
at Vijayawada to reach Varanasi., The other
altemative is to attach two bogies to the
Konarak ExpressieavingforBh war.
From Bhubaneshwar, it can be ited to
Nilanchal express to reach Varansi so that
we can have direct ink with Varanasi.-The
other point 1s about the inter-city express
from Vishakhapatnam to Vijayawade. Right
now, In the last year's budget, Tirupati-
Katpad doubling of the line has been sanc-
tioned. Butthat has to be speeded up. What
| heard was in 1995-96 annual plan it would
be completed. That has to be advanced a
ttle turther There is a long pending de-
mandto have a railway line between kakinada
and Kotipalli. It has been surveyed already
and it has to be taken up. The second
railway line 1s between Kovvur and
Kothagudam Bhadrachalam. Itis the short-
est route covering the tnbal agency area of
Andhra Pradesh Itis averybackward area.
As you know, next movement is very well
there. To curtail the naxal movement, com-
munication system has to be developed in
this area. And Kakinada to kotipalli rallway
hne is under active consideration. Itis cov-
enng approximately distance of 35 kilome-
ters. It has to be taken up. Now the Puri-
Tirupati train 1s running once a week. It may
be continued to undelay to Tirupati.

[Translation]

SHRI RAJENDRA AGNIHOTRI
(Jhansi) : Mr. Deputy Speaker, Sir, | rise to
oppose the Railway Budget. My conscious
is allowing me to oppose this budget be-
cause this budget will increase burden on
the poor particularly weaker section living in
villages. The hon. Minister said that there 1s
onty 10 per centincrease in fare and freight.

.
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| don't know what sont of Arthmatics he
applied here But in accordance with the
pnnciples of Mathematics this increase 1s
about 25 percent | don't know whalt sort of
proficiency he possesses in Mathematics
but I think that he has made arrangement to
compel the general public toface pnce hike
by making this increase of 25 per cent

Mr Deputy Speaker, Sir, through you
| would hke to thank the hon Minister
because s present in the House | would
ke to give some important suggestions to
the Hon Minister | am sure that if the hon
Minister is interested in removing corruption
from the Railways and increasing the in-
come of Rallways then he will certainly pay
attention to my suggestions (Interruptions)

Mr Deputy Speaker, Sir, if the Govern-
ment wants to increase income of the
Railway many fold and give consideration io
the Public services and wants to remove
corruption from the Raillways, he should
cenainly accept my suggestion that the
administration should be geared up so as
to ensure that the latters received from the
Members of Pariament to the Ministry of
. Railways should be replied to timely and
suitably These latters of the Members of
the Parliament will be very useful for you in
streamlining the funclioning of the Rail-
ways Excuse me,fyou allow {can provide
record in this regard Improvement had
been made duning four year of the Ninth Lok
Sabha Hon Minster, Sir, | am sorry to say
that at present the information of receiving
ofthe latters of the Members is given by you
but the information regarding as to what
action has been taken on these latters and
the contents of the letters of the
members of Parliament 1s not qiven

{interruptions)
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The Minister of Raillway ( SHRI CK
JAFFER SMARIEF) We reply that too

SHRI RAJENDRA AGNIHOTRI Cer-
lainly there are some Members which are
influential in your opinion but from my
expenence | can say that if this system 1s
strengthened in the Ministry of Rallway and
its records are kept it would be helpful in
strengthening the Railways | would like to
give sone suggestions Decisions have al-
ready been taken inthe House but itis not
clear why leniency 1s being shown to imple-
mentthose decisions Jhansiis asimportant
station of the Central Railway and there 1s
a big coach factory in this area  When Shn
George Femandes was the Minister of Rail
ways, he had made some provisions in the
budget to modernise the factory but il now
no funds have been received to modernise
that factory and hourdies have been created
to release the funds as a result of which
efficiency of the factory deciied Railway 1s
suffenng aheavy loss The second thingis
thatthe workers should have participation in
the management of the Railways This
demand 1s being made for several years |t
will strength the railway and the workers
would work honestly Forthis itis essential
to constitute unions on the basis of election
There are important Railway Stations and
the passengers have to wait for hours to
take another train The Goveinment should
provide a small chemist shop at those rail-
way stations so that passengres may buy
medicines and there should also be dispen-
sary on such rallway stations | have read
such news in the newspapers that due to
lack of such facilities the passengers are
unable to save his ite

SHRIC K JAFFER SHARIEF For your
information | would like to say that you can
ask for adoctor on any stations, and doctor
would be made avalable
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SHRI RAJENDRA AGNIHOTRI: This
system of the Railways is not effective,
Jhansi is an important station. | know well
about the arrangements made on that
station. Sometimes | have totake the patient
to the district hospital. So | am seriously
raising this demand. District hospital of
Jhansi should be modemised and more
funds should be allocated for it.

The Judgement pronounced by courtin
the case of labours should be accepted so
that justice may be honored in the Railways
and the labourers may also get justice.

Iwouldliketo raise some issues relatea
tomy constituency. Railway tickets for state
capitals and for Delhi should be issued at
the station where the superfast trains halt.
Jhansi is a very important railway stations
where superfast trains halt but tickets for
state capitals are not available at Jhansi
Railway Stations. Lalitpur station, which
falls under central Railway, connects many
districts of Madhya Pradesh. A retiring room
should be constructed here with the facility
of at least five berths because this is the
district that connects many districts of Uttar
Pradesh and Madhy Pradesh.

Talabahatis animportant place fer both
Uttar Pradesh and Madhya Pradesh. Itis
the demand of the general public ofthatarea
that a stopage of Bombay Q.T. and Punjab
Mail should be provided there. The bi-
weekly train between Gwalior and Hawrah
should be made to run daily in public inter-
est. 25 kilometer railway track has been
constructed between Kanpur and Jhansi
The Govemnment should initiate to link this
line with Etawah. It is very essential in the
interest of both the Railways and the people.
Jhansi-Kanpur railway line is very important
from the point of view of trade. This line is
aiso important because it connects South
india with Eastern state. This line should be

doubled and electrified. Similarly rail line,
passing through, Manikpur station of Jhansi
should also be doubled. Passengers from
South India and Eastern state will benefit
from it. Daily commuters travel on Jansi,
Salitpur and Gwalior section. They face a lot
of problems. | would like to submitthat a fast
passenger train should be run between Bina
and Gwalior Keeping in view the office time
so that inconvenience being faced by the
daily commuters in traveling in main train
may be over.

SHRI V. KRISHNA RAO
(Chikkaballapura) : Mr. Deputy Speaker,
Sir. | whale-heatedly welcome the Railway
Budget for the year 1993-94. This is an
epoch making budget. | congratulate the
Hon'ble Prime Minister ShriP.V.Narasimha
Rao and the Railway Minister Shri Jaffer
Sharief. The people of India have expressed
their satisfaction over the Budget.

Conversion of Narrow-gauge and Meter-
gauge intobroad-gaugeisthe major achieve-
ment of Shir Jaffer Sharief. Infact | am proud
to call him as the "MAIN OF THE CEN-
TURY™". |nfact Mr. Jaffer Sharief had proved
his worth as a Railway Ministerwhen he was
the Minister of State. It is he wha set by an
Axel Plant in Yelahanka (Banglore). He has
completed many other important raiiway
projects. |, therefore, prefer to call him as
Ghototkacha of Maya Bazar. Mr. Sharief is
a revolutionary Minister.

I shall confine myself to some of the
problems of Kamataka due to paucity of
time.

The construction of new railway line
between Manglore and Udapi has already
been completed. In fact, the entier Konkan
Railway project would be completed within
the Scneduled time.

*Transiation nf tha snaach nrininallv deliverad in Kannada
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The railway line between Chitradurga
and Royadurga has to be completed as this
1s a very important line in Kamataka Hubli
and integral part of Kamataka. Strangely,
this has been includedinthe Central Zone of
the Railways. Some parts of Kamataka are
included in South Central Zone. Therefore,
it is very essantial to set up South-Western
Zone in Banglore. In fact we are demanding
for this Zone for the last one decede.

Mr. K.H. Maniyapa has already men-
tioned about the narrow gauge line between
Yalahanka and Bangarpet. This has to be
converted into Broad gauge immediately.
This 1s very essential for transporting potato,
Fruils and vegatables are grown Translation
of the speech onginally delivered in Kannada.
abundantly in my area. There agricultural
procedure have to be iransporiedto Shimila,
Rangoon and many other places. The
Ministry has already ordered to conduct
survey. | wish that the survey would be
completed early and the actual conversion
work may be taken up at the earliest.

Meeraj-Bangalore gauge conversion
work I1s also pending for the last several
years. We have raised this matter in the
Parliament several times. Several repre-
sentations have been sent to the Hon'ble
Minister. | hope thatthis would be completed
within a penod of two years.

Banglore city is one of the fast develop-
ing cities in Asia. Metro Railway is very
essential to Banglore to avoid vertical
growth and pollution.

| congratulate the Hon'ble railway Min-
ister for introducing Rajdhani express be-
tween Banglore and New Delhi. it is too
costly to travel by this train. Hence | request
the Hon'ble Minister to importance some
ordinary berths aiso such that common
peopie can avail the benefit of Rajdhan

Dem. for Grants (Riys.), 1992-93

express. This express train should be made
a daily train.*

| urge upon the Hon'ble Minister to set
up an Axel Plant and a Coach Factory in
Kolar Gold Fields. In KGF many people
have lost their jobs and industrial centres
are diminishing. Hence it is high time to set
upan Axel Plant and a Coach Factory. lalso
request the Minister not to increase the
rales of season tickets.

Catering Service is not at all satisfac-
tory in the train. Here in our Parliament
House wo get good food at subsidised
rates. ShriJaffer Sharief is a very liberal and
hospitable person. My request to him is that
his hospitality should be reflected in the
Caternng Services in

PROF. RASA SINGH RAWAT (Ajmer):
Mr. Deputy Speaker Sir, | raise to oppose
the Railway Budget presented by the Minis-
ter of railways. Infact, Railways are life-line
of the country. On this occasions. | am
reminded of a couplet which | would like
recite while salutirig hon. Jaffer Sharief.

‘Bulbal ki jindgi Hai, Chaman ki Bahar
Par,

Hindustan kijindgihai, Railway ki Raftar
Par.'

In fact, railways are very imporant for
the nation. They also fact hafts revenue.
There is no doubt about it. But the hon.
Minister has put additional burden on the
travellers by raising the price of platform
tickt and by raising the passenger tare- 10
percenton the journey beyond 100 kilome-
ters and 25 per cent for travelling in sleeper
class which isindeed agonising and painful.
I think the hon. Minister of Railways is a
very sensitive person, so he will be able to
understand tne agony of the people. There
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is already an increase in cost of wheat,
cooking gas, kerosne oil, sugar etc. for
general public and with an increase in pas-
senger fare how will they be able to support
their lives properly.

Railway are cheap mode of transpornt
for the poor because bus fare is already to
much due to hike in price of petrol. That is
why the poor prefer railway jouney to bus-
journey. | would, therefore, like to submit to
you that you should take the pain of
reconsidering it.

The rise in the fare of monthly season
tickets is also pinching. Another pinching
thing is the raise in charges of reservation
done through computers The most trou-
bling thing is, however, the fact that the
concession in freight on items ke food-
grains pulses, sugar, diesel, palm-oil etc.
granted earlier has been withdrawn. It ap-
pears that there is some pressure some
where from the International Monitory Fund
or the World Bank. Nevertheless, the hon.
Minister of Railways has been sympathetic
towards Rajasthan. Some of our colleagues
where just saying that aitention has not
been paidto Rajasthan. Rajasthan has been
bletent by neglected for the past 40 years,
but eversince the hon. Jaffer Sharief Sahab
has assumed office in the Ministry of Rail-
way he has pawd attention to the backward
state like Rajasthan. As such through you, |
would like to extend special thanks to the
hon. Minister on my behalf and on behalf of
the people of Rajasthan for paying attention
to the conversion of metre gauge line into
broad gauge which he might have done from
strategic angle or with a view to removing
backwardness of the state or for the sake of
connecting the capital.

Sir. under the provision of new Buaget

he has started a new superfast train be-
tween Agra and Jaipur. | would like to
request that this train service should be
extended up to Ajmer because lakhs of
travellers come to Ajmer from Uttar Pradesh.
There is only one train on that line for the
post 40 years. Dargah Shanf is also there in
Ajmer and Pushakar raj is also situated
nearly.l There is only one train. Ahmadebad
Agra Fonl. There is so much rush inthat train
that the pasengers have to gace lot of
trouble. So, it would be better if the running
of that train is extended up to Ajmer. There
is, however, one more superfast train. Ifthis
train is extended to Ajmer then expenses on
runming that train will come down and
earning will go up and moreover, travellers
going from Ajmer to Uttar Pradesh will get a
great comfort.

Sir, in this context, | would like to add
few more points. This Congress Govern-
ment claims to have brought down the rate
of ntlationby 7 per centbut it has raised both
the fare and freight. It appears to be Contra-
dictory. If the rate of inflation has come down
by 7 percent, then Railways should have
adequate resources of money on its own.
Nevertheless, through you | would like to
suggest that efforts should be made to
strengthen the capacity of internal resources
and the problem of pilferage wastage, and
wide-spread corruption at every level should
be tackled strctly.

Sir, three slogans are wntten on rail-
way-stations-safety. secunty and punctual-
ity. If the hon. Minister evinces personal
interest in all the three ana it the authorities
of the Railway Board also evince personal
interest in all the three slogans and if the
hon. Minister issues directives to the Rail-
way Administration to work honestly tor
these three things. then | think there will be
no scope for petty complaints against Rail-
ways and they can be re dressed properly.



921 Rfy Budget, 1993-94CHAITRA 9, 1915 (SAKA) (Rlys ), 1993-94,

Gen Duss., Res re approval of 3rd
Report of R C C., Dem for Grants
Sir, a poet once said-

Bharliya Rail yeh Karati hai sab se me,

Aur Janata karh hai 1s mein Dhakham
pel, Ajeeb!

Isaliye Mantn y mat Karen isase khel

I would, therefore, like to submit that
these points should be considered seriously
because the railways arothe greatestmeans
for the unity of the country | would further
like to draw the attention of the hon Minister
to vanous examinations conducted by the
Ranway Service Commission Question
papers generally leak out before the com-
mence of the examination Moreover, the
invigilators are themselves engaged n un-
far means Candidators are themselves
engated in unfar means Candidates from
many states come to Amer, Ratlam and
Bombay to take examination The Raillway
should try to improve its administrative sys-
tem there i1s generally no facilities for the
candidates at the places where examination
are helo So they have to fact a lot of
problems

Sir, the Speed of ‘Chetak’ Train that
runs between Delhi and Udaipur 1s quite
slow The Chetakhorse of maharana Pratap
used to run so fast that its name 1s immortal
in history But this chetak Express. tran
takes full 24 hours in reaching Udaipur from
Delhi Sir, the name of this train should
justify stself | would. therefore. like to say
that efforts should be made to accelerate
the speed of this train This tran runs at
snail's pace which 1s not worth its name

Sir, through you, | want to attract the
attention of the hon Minister towards some
problems of Aimer There 1s an apprehen-
sion that the Loco and Garnson factory
which 1s situated there, where engines are

and Suppl 922
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repaired and bogies are manufactured and
repaired, may be shifted The work of gauge
conversion from metre gauge into broad
gauge, | feel would be taken elsewhere also
on a war footing and it will also be taken up
trom rawan onwards and this work will be
completed within two-three year's sched-
uledtime Butyouwil have tomodemize the
factones there You should not shift these
factones to Jadhpur or elsewhere under
political pressure You know, Ajmer s a
railway city, where Khwaja Saheb's Dargah
and Tirthraj Puskar are focated

The moghul kings also made it a point
to visit Ajmer, the histonc city The infra-
structure required for broad gauge should
be provided there and the bogies and the
engines should be manufactured there and
work relating to their repairs should also be
undertaken by these factones Besides the
work regarding metre gauge line shouldalso
be undertaken from Aymer to Chittor (Inter-
ruptions) Sir, my colleagues are asking me
to recite a couplet

Sitaron Se Aage Jhan Aur Bhi Hein

Abhi Jaffer Saheb Ke Imtahan Aur Bh
Hein

Talashe Yaar main Jo Thokare Khaya
Nahin Karte

Manjile Maksud Ko Woh Pahuncha
Nahin Karte

I specially want to than him for taking
the revolutionary steps of gauge conversion
on a large scale throughout the country
agamnst heavy odds and all sorts of prob-
lems | would say

**Khudi Ko Kar Buland itha Ki Har
Tagdeer Se pehle,

Khuda Bande Se Ya Puchha Bata Ten
Razar Kya Hai

Goodhelpthose how help themselves

God help those who believe in these
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lines:
“Hariya Na Himmat Bisariye Na Ram
Age age Barthe Jaiye Sidh Hoga Kam™.
“Himmat Marda Madade Khuda"

The conversion of Chittor-Ajmer Rail-
way line should also be done in near future.
Kota has been linked to Chittor but it will be
more useful if historical place like chittor is
linked to Ajmer.

| have already attracted your attention
towards loco and Garrison. There is a
dispute among Railway Unions. If you carry.
an objective survey you will come to know
that Railway employees Association, affili-
ated to B.M.S. is the most powerful and
largest union. But so far you have been
avoiding this fact. High officials often invite
the office bearers of a recognised union for
discussion but the office bearers of the
union releated to Western Railway employ-
ees Association are never invited and they
are ignored.

1 would request you toissue directives
to your officials in this regard that they
should be more responsive to the problems
of Railways and welcome any suggestion or
any reform in railway factories from any
Railway Organisation or Union. Their prob-
lems should be haard and a solution found
to them. Scrap, worth crores of rupees in
lying in Railway factories at Ajmer, besides
machines worth crores of rupees are also
lying idle there. Mechanics and operators
for these machines are not available.
Economy drive should be undertaken in
Railways and a beginning in this regard can
be done with the spare parts being manufac-
tured by small scale industries... (Interrup-
tions)

Mr. Deputy Speaker, Sir. | have been

sitting here since 8 O'clock in the morning
and 19 hours have passed. | would like to
conclude my point in two minutes.

Working regarding computerization
should be completed in Ajmer at an early
date. You have done remarkable modern-
ization as well as renovation of the station,
but with that, facilities should also be pro-
vided for its computerization.

During Pushkar festival lakhs of people
visit Ajmer, if a Yatri Nivas like in other cities
is also provided in Ajmer, it will certainly
facilitate the railway passengers Visiting
Ajmer. Kindly carry out surveys in respect
of following routes, Ajmer-Pushkar-Merhta;
Ajmer-Roonagar-Kuttaman-Makrana;
Ajmer-Nasirabad-Devli‘Kota and Ajmer-
Beawar-Bhim-Kamlighat, as will further add
to the facilities.

If you could provide a Railway agency
in Durgah Sharief, which is far off from the
station, it willfaciitate the passengers. This
facility has already been provided in Pushkar,

Members can avail of Railway passes
for their spouse when they come to attend
the session or while going back at the end of
the session. But suppose they have to come
alone and suppose if his wife wants to come
later over here then she does not ‘have a
pass facility. Therefore, | request you to
kindly issue separate passes forthe spouse
of the sitting Members, so that if they wish to
travetalone even before or afterthe session
they may do so. Through you, | want to give
this suggestion to the Government.

There are Railway Mandals. Ajmer -
Mandal was formed, another was at madar
near Aymer and further ahead Japur Mandal
then from Ajmer to Khandwa, Hathundi at
another mile and thereafter Ratlam division
starts. The formation of division in Ajmer
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division is faulty. Westem Railway has its
headquarter in Bombay but one sub-head-
quarter is established in Ajmer. Similarly for
unknown reasons during the British period
when B.B. & C.I. Railway was operational,
its headquarters where at Bombay and but
another office was located in Ajmer. Half of
Aymer.s surrounded by railway property. By
establishing a zonel headquarter there, this
railway property can be used in better way.
You had earlier introduced a new train be-
tween Ajmer and Marwar junction. This train
was very useful for the villagers but there
was no engine available foriton permanent
basis as a result of which is started accumu-
lating losses. The officials discontinued this
train delibrately. You should restart this
train from Ajmer to Marwar junction. It links
Districts Ajmer, Pali and Udaipur. If this train
is restarted it will facilitieate the passengers
going to small places falling in between.

If a bogie is attached from Ajmer with
Marudhar Express which runs from Jodh-
purto Lucknow, it will reach Jaipurandthere
will be no need of changing a train for going
to Lucknow. The hon. Minister should give
attention to it.

Beawar is the largest wool market of
India. The population of this city is more
than one lakh. If you could provide a halt of
the Supretast train for two minutes there,
we will thankful to you. The Marwari people
Iving in Madras and Bangalore wil be thank-
fulto you.

Nasirabad is the biggest cantonement,
ifit Pink city Express running between Delhi
and Jaipur, the Garib Nawaz Express from
Jaipur to Ajmer and Udaipur Link Express
from Ajmer; is stopped for minutes at
Nasirabad it will facilitate the army jawans.

The largest market of marble 1s at
Makrana. Iif atwo minute halt of Pink City is
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provided at Kishangarh, if will facilitate the
powerloom, Handloom weavers and marble
businessmen. '

Please withdraw the raise in the pas-
senger fare, freight charges and monthly
season tickets in larger public interest.

With these words, | thank you for pro-
viding me time to speak. .

(English]

SHRI SANT RAM SINGLA (Patiala) :
Mr Deputy Speaker, Sir, |am greatfuito you
for giving me an opportunity to speak on this
occasion. ’

| raise to support the budget Presented
by our Railway Minister.

Many hon. Members from the other
side have criticised this Budget. Their main
cnticism was that this Budget is anti-people.
It 1s a derailed Budget. It is a directionless
Budget. Some hon. Members even said
that it s under a foreign pressure. It is under
the shadow of IMF. But there was no weight
n the arguments they advanced in support
of their view point. The hon. Railway minis-
ter has in fact tried to take the railway from
its old traditional system to a modemised
system. He is conscious that they country
is to enter into the 21 century and the
railways should be geared up and be
modemised enough to keep pace with the
21st Century.

The provisions like gauge conversion of
6,000 kilometers and insurance scheme for
the persons who die in train accidents,
terrorist attacks, bomb blasts efc. are very
laudabad steps. Similarly starting of new
trains, extension of trains, increasing the
fraquencies, computerisation of passenger
reservation upto 80 per’'cent and new line
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projects, track renewals, railway electrifica-
tion are some of the important feature of this
Budgel.

Above all, the Konkan Railway that has
been recently inaugurated by our Prime
Minister will help bringing about revolution-
ary change inthat region. All these steps go
to show that this Budget is not a directionless
Budget: it has a particular purpose, a par-
ticular direction i.e. it intends to modernise
the total railway system of this country.

| want to humbly brirg to the notice of
the hon. Minister that in the Budget, except
conversion of Fazilka-Katakpura from meter
Gauge into Broad Gauge, Punjab does not
figure anywhere. No provision has been
made for new railway lines electrification of
the Railway, New trains computerisation of
passenger reservation has been made for
Punjab. | fail to understand why the Railway
Minister has skipped and ignored Punjab
completely.

You know our National Anthem starts
with Punjab. Punjab is the sword arm of
India. Punjab is the bread basket of India.
Punjab has great importance religiously,
Culturally, gegoraphically, politically and
lustorically place of pilgrimage for the people
of all paiths and religions centre. Thousands
of people from other contries visit Punjab.
Anandpur Saheb the birth place of Kahalsa
and is an important place of pilgrimage.
People from all over the world come to
Anandpur Saheb at Amritsar to pay their
obeisance to the great Guru similarly in
Amritsar Gurudwara Haridandir Saheb is a
place of worship. Similarly in Sirhind there
is a grave of Peer Muzaddad Alfasaniwhich
is even wisited by people from Afgnistanand
Is recognised second to Mecca.

Moreover Punjab is a border State. As
a border state, from the security point of
view, from defence point of view. punjab
should have been given more importance.
Punjab should have been given move
importance. Punjab should have been
given more railway lines and more railway
trains.

We contribute substantially to the na-
tional stock of foodgrains. Similary we also
earn for the country crore foreign exchange
from export of industrial goods. Ludhiana,
Jalandhar Amntsar which are important
centres of industry export articles and eam
foreign exchange for this country. | fail to
understand why all these aspects have
been ignored.

Chandigarh is the capital of Punjab, but
You will be surprised to know that not even
a single town of Punjab is connected with
Chandigarh by rail.

| want to tell you something about my
own parliamentary constituency, Patiala. |
want to bring to your notice that it was the
capital of the erstwhile State of PEPSU.
even today itis the second capital of Punjab
Almost half of the offices of PUnjab are
located in Patiala. ate Shri Rajiv Gandhiji
selected for Northern Cultural Centre. Na-
tional Institute of Sports, a very important
institution, is located over here and stu-
dents from all over the country come to get
training trom here. DCW workshop is also
located at Patiala.

Patiala is also selected as one of the
satellite town under the Capital Region
Plan, in order to dispute the Pressure of
population on Delhi. Patilais alsothe Centre
of Malwa Belt. In spite of all this an in spite
ot the importance of Patila, it is tofally ne-
glected in the budget. | would humbly re-
quested the Railway Minister that some new



u29 Rl‘y Budget, 1993-94CHAITRA 9, 1915 (SAKA) (Rlys ), 1993-94; and Suppl. 930

Gen. Diss.; Res. re. approval of 3rd
ReporrofRCC Dem. for Grants

railway lines should be laidinthis region. For
the last over 40 to 45 years our people have
been clamouring and requesting every time
that Patiala should be connected with
Jakhalwvia Sanana-Ghagga-Patran-Moonak
which will cost roughly Rs.95 crores. With
this rail ink this. the entire region will be very
much developed in terms of trade and In-
dustry. Similarly, New Railway line between
Kurukshetra to Dhun via Somana Ghula
railway which costs roughly Rs. 115 crores
would help developing this area. But tl this
date no steps have been taken in this direc-
tion.

Chandigarh to Rajpura, Chandigarhto
Sirhand and Patiala to Sirhand these are
some of the new railway lines which should
be laid in order to develop this region It will
be of some reliel to people of Patiala region
if two or three trains are diverted Amnisar
Dadar Express should be diverted trom
Ludhiana to Rajpura via Dhuri and Pabala,
Mon Express should also be diverted on its
onginal roule, 1.e., Ludhiana to Rajpura via
Dhun-Patala, Both these trains would be of
great help to this region.

Since Patiala 1s declared as a satellite
town under the Capital Region Plan, Shatabch
Express from Patiala to Delhi should be
introduced immediately.

As request was made earlier by late
Shri Yash, Member of Parliament from
Jalandhar, to start the Shatabdi Express
from Jalandhar to New Delhi, and the hon
Minister agreed to it. but the train has not
been started yet. So, it mat kindly be
introduced immediately.

There are central small demands which
do not cost anything to the Department, but
they can be of great help to the people.
Take the case of Rajpura. Rajpura 1s a
junction which 18 on the Ludhiana-Ambala
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rail route If a stoppage of two minutes both
ways f8r Shan-e-Punjab (Amritsar-New
Delhi) train is provided at Rajpura, it will be
of great help not only to the people of
Pujpura But also to people belonging to
Patiala, Nabh eic. | madce a request to the
Department in this connection and it was
agreed also, but | do not know what is the
ditficulty in implementing it.

Another stoppage of two minutes should
be provided to Ludhiana-Delhi (Via
Saharanpur) Supertfast train at Rajpura on
both ways It wiil help the people of Patiala,
Rajpura and Nabha Particularty the busi-
nessmen and the labourers of Rajpura who
are to go to Muzaffemagar and Saharanpur
in confection with trade and employment.

These are all small demands which
should be agreed by the Minister.

twantto tell you, Sir, That the condition
in Punjab has greatly improved It i1s under
the leagership of Shn P.V. Narasimaha Rao
and Sardar Beant Singh, the Chief Minister
of Punjab, that nomnaly has almost been
restored Three 1s total pace in the State
today. Al present the trains on branch lines
stand suspoended in the Statye. The people
are expenencing grade difficulty So, |would
request that all these branch line trains
should be restored. They should not have
been stopped sarlier. Suppose there is a
bomb blast in bus, do we stop running the
bus services Recently in Bombay, so many
bomb blasts took place including onein the
Slock Exchange. But we did not close the
Steck Exchange. So, | do not find any
justification for trains bewng suspended if
some mishep takes place.

There is a need of Railway bndge at
Rajpura and Suman. | woulg request the
hon. Railway Mwwster that attention shouid
be paid 10 all these thing. | am great full to
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the Railway Minister for broad gauge con-
version of Fazilka-Kotakpura from meter
gauge. Though this work has been com-
pleted, has not been inauguarted so far. |
request him that it should be inauguarted
immediately in order to avoid inconve-
nience to the people.

Al present, sention citiizens above the
age of 65 years have been given 25 percent
rebate in fare for a distance of 500 kms or
above. Itis requested that this rebate should
begivenfora distance of 100 kms or above.
They should also be given this concessions
in second class AC Chair and first class
because it casier for them to travel in these
closes as 2nd classin always over crowded.

At the end, | will request that Punjab
should be given due share in the Railway
Budget. The hike made in the passenger
fare and freight charges should be with-
drawn as itis going to affect the poor people.

SHRI DWARAKA NATH DAS
(Karimganj): Sir, | am thankful to you for
giving me time 1o ventilate my views on the
Railway Budget.

At the outset, | oppose the Railway
Budget for 1993-94 because it is simply a
photo copy of the previous one without any
innovation. The concemed Ministry has to
place an annual Budget on the Table of the
House and it has done it faithfully nothing
more, nothing less.

The hon. Railway Minister has claimed
that originating passengers increased by
about 5 per cent and passenger kms. about
6.4% and freight traffic over 6 per cent but
these need not have been mentioned be-
cause the same are automatic and will ba
autormnatic. Therefore, nothing really is added

to the credit of all Railway Ministry. it is
stated that markel borrowings by Indian
railway Finance Corporation to supplement
the Railway plan are becoming increasingtly
difficult and expensive. But | would say,
borrowings have never been difficult par-
ticutarly inthe case of Railways provided the
Corporation acts in a judicious way. How-
ever, setting up of Capital Fund is a
welcome move to meet part of the capital
requirements for Railways. Rail transport is
after all a business. it 1s not running on no-
profit no loss basis. So, the proposed com-
mittee of experts may be set up to suggest
ways and means to make Indian Railway
rural oriented. Drinking water supply, light-
ing, catering service cleanliness elc., are
taken care of all the suprefast trains but in
the rest of the trains, it is being neglected,
particularly in the passenger trains.

Booking and transporation of Goods is
in the worst condition in the Railways. No-
body knows when the same would reach
their destination. There is every likelihood of
their being damaged and subjected to theft
by wagon breakers and as a result, freight
traffic is fast being replaced by surface
transport. Hon. Railway Ministerwould have
duone better if he would show the amounts of
compensation open annum in respect of
freight traffic due to theft, damages etc and
the suffenngs of the person who booked
their goods by rail traffic.

| have nothing to comment about the
increased passenger fare because it is all
the same to the rural rail users as they have
net work of road transpor covering remote
comers and, as such, railcomes of little use
to them.

The present Railway Budgat has made
strenuous efforts of offer amenities to urban
terminais like extension of run of train, intro-
duction of new trans, frequency of trains
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elc, topleasethe middle and upper class rail
users. | think there 1s a clear unaerstanding
between rail and road transports that the
urban Indha be covered up by the formerand
rural by the latter. Whenever the question of
frequency of Trains, new construction of
railway line in rural areas anses, the ready-
made answer is lack of patronisation and so
itis simply avoidance of reality.

North Frontier Railway Servicesw to-
wards Delhi and vice versa are not at all to
the mark. Trains are always running late
and amemties to the passengers are less
compared lo other super-fast trains.

Holiganism seems to be common fea-
turesin superfasttrains. tsometimes causes
inconvenience toinsultaitontolong-run pas-
sengers.

Prowision of reservation in superfast
trains 1s not conducive to passengers In 72
seater three tier second class coaches with
equal number of berths, short-run pasengers
are allowed dunng day ime causing sernous
inconvenience to the regular passenger. |
would suggest that the rate of reservation
should very on length of journey and not on
number of nights short-run passengers must
not be allowed in such coaches.

In Railway Budget 1993-94, practically
nothing I1s said about Assam except broad
gauge from Lunding to Dibrugarh which was
in previous year's budget, newconstruction
from Amgun to Tuh and frequency of trains
from Guwahati to Dadar. It is the only State
in India. in spite of ample scope of
expansion, remains neglected in Railway
Budget every year. Assam has no share in
laying down of 297 Km of new railway line.
and electrification on any rail ink although
there 1s provision for 500 Km of electrifica-
tion of railway line in the Budget. The speed
limit of so-caled Barah valley Express and

Dem for Grants (Rlys.), 1992-83

Cachar Express remains confined within 20
KM peghourbecause of augmented railway
track in hill section from Lumdingto Badarpur

04.00 hrs

It takes almost 24 hours to reach
Guwabhati from Silchar to covera distance of
380 kms. only. The cum-traffic survey for
the alternative B G. Railway line in likey of
the existing Badarpur-Lumding Hill Section,
from Lanka to Chandranathpur Station had
alreadybeen donein 1974 but no budgetary
provision has since been made. Balanced
growth of railway networkis absent in Assam
and particularly Break Valley has to remain
content with only new construction like
Badarpur-Bhairabi ine Besides, back-dated
rallway stations, along with platforms, trains
with worn-our coaches and engines on
unaugmented tracks are the common fea-
tures of this Vally Furtheremore, amenities
to passenger are hardly looked into.

Sir, in the end. | should say about the
demands of the people of southemn Asia
which are . 1) extension of railway hne from
Dallabacherra to Rampur in Karimganj-
Dallabacherra Branch Section; (ii) improve-
ment of Lumding-Badarpur Hill Section as
an intenm measures till B.G. is constructed;
(ni) upgradation of Badarpur junction into
Railway Diwision; (iv) reinstatement of the
dismissed casual railway employees of the
1980; (v) job-prionty for the Schedulea Caste
and Scheduled Tribe youths; (iv) one regu-
lar express train should be introduced from
Karimganj junction to Guwahati because of
constant demand from the public, (vii}
construction of either fly-over or bye-pass
on the level-crossing in the main entrance
of Karimganj town and (viii) One Rajadhani
express should be introduced from New
Delhi to Guwahati at least thnce a week.

Finally, | would like to submit that the
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Rail Budget for 1993-94 has failed to fulfill
the hopes and aspirations of the people of
Assam. So, as a representative of the
people of that area, | sirongly oppose this
Railway Budget.

With these words, | conclude my sub-
mission.

Thanking you, Sir,

SHRI SUBASH CHANDRA NAYAK
(Kalahandi): Mr. Deputy-Speaker, Sit, | rise
to congratulate the railway Minister for pre-
senting this Railway Budget for the year
1993-94.

| congratulate this Govemment on
behalf of the people of Kalahandi on ac-
«count of the sanciton of rupees one thou-
}sand for starting of construction of the rail
line from Junagarh to Lanjigarh Road made
in the Budget provision of 1993. | further
request the Government to provide more
funds for Completion of the above work.

Sir, the hon. Pnme Minister of India has
decided tovisit kalahand district inthe near
further. Therefore, the Department is re-
quested to take the work as per the budget
provision so that during the time of the
Prime Minister's visit, the foundation-stone
laying caremony can be performed.

In spite of several demands before the
State Government, the over-bridges of
Kesinga and Narla Road have not been
started yet. He said that both the places are
the gate-way and leading business centre ot
Kalahandi. There is heavy traffic in these
stations. In view of the above, | requested
the Centre to take the work accordingly for
completion of long standing demand of the
district without waiting for the State

Govemment's decisions.

The railway stations of Narla Road and
Kesinga require extension urgently due to
heavy traffic. The Hirakud Express running
from Sambalpur to Nizamuddin may be
extended up to Rayagada. As a result of
this, the people of Kalahandi, koraput and
adjacent Andhra region will be highly ben-
efitea.

The speed of Chhatisgarh Express run-
ning from Delhito Balapurvia Raipurmay be
accelerated as the passengers are facing
lot of problems due to late and slow running
of trains. Steps should be taken urgently to
avoid delay in between Delhi and rapur.
Proper care should also be taken to ayvoid
the problem of lighting and water facilities in
1st AC. The survey work for double line
between Lanjigarh Road to Titilagarh may
be taken up. To check the unfair activities in
railway stations namely, Kesinga, Narla
Road, Kandel. Rupra Road and Lanjigarh
Road Sufficient RPF personnel should be
placed and steps should be taken to open
one GRF. Police station in Kesinga rallway
station

To release the foodgrains from FCI
good, Kesinga, sufficient wagons may be
provided to Kesinga station for quick
delivery. This is a most genuine problems of
the district faced by farmers and mill-
owners. As a result of which, the FCI
Kesinga will be capable to purchase more
rice and other foodgrains from the district.

Steps should be taken to provide stop-
page of Link Express at Lengigarh Road.
This is purely a mining area and forest goods
bauxite and othermining materials are avail-
able in plenty. At present Samata Express
is running only once a week. Necessary
action may please be take 1o run the train
twice a week. The office of the Chief Con-
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struction, Calcutta may be transferred to
Onssa The office of the Southern Rallway
Zone may be functioned in Sambalpur dis
tnct of Onssa for the greater mater interest
of ralway departiment as will as the public

At there is no advanced and large in
dustry in kalahandi distnct action should be
taken to established a rail coach manufac
tunng unit or other large scale typo of
ralway Engineenng Works or industnal
estabhishrnent in distnct

In Onssa there lies the holies place of
L ord Jagannath temple at Pun In thc State
of Gujarat there lies industnal and techno-
logical helds like cotion mills which provide
employment to a number of poor people of
Onssa To Facihitieate their travel one mail
express train should be operated from Surat
to Pun via Bajaynagarm and Titilagarh

Estabhsh health care unit and hospital
by the rail department

Introduce a new passenger train from
Rayagarh to Sambalpui

Extend the Samaleswan Express train
upto Reyagada which presently operates
from Titlagarh to Howrah

Construct complete roofs on the new
platforms that are currently under consider
ation from Kesinga to Lenpgarh Road, S E
Raslway

Construct new houses of postal de
partraent in the railway stations

Construct one police station 1 the rail
way slation)

Estabhsh the RPF station and its Head
auaners

Dem for Grants (Rlys ), 1992-93

Expend the overbndge facility i the
rallway §tation and construct another new
platform

| Transiation)

I am siting here since moming, Kindly
allk'w me to specch for two minutes

[Enghish)

A small natural stroam lies lowards the
down portion of kesinga Hailway Station As
a 1esult during every 1.ainy season the
water from this stream flows into the houses
of may focal inhabitants thereby causing
heavy loss of property 1aking advantage of
this sheam  a number of anti-social
aclrnties and thell proshitution etc are tak
ng place thereby hampenngthe image of
the railway slation So if one side of this
strcam 1s constructed with stone wall the
ncrease in the theft of the commerclal
articles of the goods site can be checkod
Achion should be taken 1o expedile those
things

Talking about the main problems of the
local inhabitants it 1s the most unfortunate
fact that there 15 continuous irregulariics on
electnuity supply along with reqular power
cust In order to eradicate these problems
arrange lo cstablish a generator from the
rail depantment for the benefit of the town

pecple

Arrange fordaily opecation of the Samate
Express which is at present runming weekly

Active work 1s beingundenaken to con-
vert the single in the double ine There
exists one very old rail bndge over the Tel
nver in my distnct Apart from this one new
double line shoula be constructed having a
tacniv of bridge
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To provide employment tor the local
youth of Kalahandi district in the railway
department provision for them should be
kept on priority basis. One employment
interview centre should be opened in this
station.

The Town of Kesinga is a big business
centre. So, the goods site should be ex-
pended to accommodate the in-coming
temporary booking articles.

Arrange 1o construct a ticket room and
dormitory in the recently constructed quota
second platform.

The ticket reservation quita should be
raised for travelling of pasengers.

MR. DEPUTY SPEAKER: Mr. Nayak.
this is not fair. Your name was not in the list,
but still, | caled you fo speak. You should
conclude now. This is a very odd hour; you
should not lose your patience. All along you
were waiting; you understand the himitation
of the time and conclude.

SHRI SUBASH CHANDRA NAYAK:
The departmental land of this division which
is remainingdle should be given on lease for
the welfare and appointment on telephone
attendance in the railway station.

Sir, lastly | hope that the Government
ofIndia as well as the railway depariment will
take effective steps in solving the genuine
needs of the people of the backward district
of Kalahandi in Onssa. | once agan thank
you for having given me a chance to speak
for my Constituency.

SHRI SRIKANTA JENA (Cuttack): Sir,
thank you every much. At this moment, |
must congratulate you that today we are

MR. DEPUTY SPEAKER: The credit
goes to the whole House.

SHRISRIKANTA JENA: This, I thank is
the first time that we are sitting up to this
time. | do not know how much time we will
consume. Mr. George Femandes is there.
He will be the main speaker today.

SHRI GEORGE FERNANDES
{Muzafferpur): What about Mr. mani Shankar
Aiyar?

SHRI SRIKANTA JENA: I do not know
whether Mr. Mini Shankar Aiyar will partici-
pate or not, Mr. Ram Naik is there.

The problems is that the staff are also
really facing serious problems because
since mormingthey areonthairlegs and they
ale working round the clock.

About the railway budget, | wil not go
into any detailed deliberation.

The Minister of Railway (ShnC.K. Jaffer
Sharief): You can discuss with me in detail.

SHRI SRIKANTA JENA : 1 will certainly
discuss with the hon. Minister in detail. But
| wil mention only about the plight of our
State, that is, Orissa. Since Mr George
Feranandes is going to participate, | will
request him also because he knows the
details about the problems of railway so far
as Orissa is concerned

As you know. South Eastern Railway
gives the highest revenue to Indian railway.
And South Eastern Railway gets maximum
revenue from the State of Orissa. But Orissa
gets minimum from the |ndian railway. Till
today. Orissa has been neglected in a way
that Onssa stands atthe lowest level of the
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Indian railway. If you look at the railway map

Orissa’s railline in the lowestin the country
If you look at the total recruitment in the
Indian raitway, Orissa's representations s
the losest. If you see the electrification,
Orissa stand at the lowest level. If you see
modemisation. Onssa stana at the lowest
level.

In any activity of Indian raillways, Onssa
stands at the lowest level through we
contribute the highest revenue to Indian
railway This is the plight of our State.

It was brought to the notice of the hon
Minister many a time last time also, the
Pnme Minister intervened while the hon.
Minister was replying to the railway budget
thatthe neglect that has been there towards
Orissa wil be dilupted and railway will try its
best to compensate whatever neglected
has been done in the past. Thatis why | will
only request the hon Minister at this hour
that he must look at the problems that onssa
1s facing The allocation which has been
made in the current year's budget i1s really
not sufficient

Aboutthe new lines. | think. the Taicher-
Sambalpur rail ine has been includea andis
supposed to be completed by 1993-94 but it
has now been extended to 1994-95. Today,
I have an apprehension that will not be
comploted by 1995 also. The way the things
are moving and the work 1s being done, |
think, that wil take anothei three or four
years to complete that Imk also.

We ail met in the Consultatve Commit-
tee meeting. We demanded that at leastthe
khurda-Bolangir railway should be given the
top prionty so that westem Orissa and the
coastal Orissacan be linked. it goes through
the most backward region of the State. |
hope while replying to the budget discus-
sion, the Railway Minister will kept it in mind

Suppl. 942
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He wil positively respond to this demand
that Khurda-Bolangir will be included and
the work started immediately.

At least some token grant can be given
to this particular project. Apart from it, asfar
as gauge conversion is concemed, Onssa is
not getting anything. Therefore, | request
that the Rupsa Bangriposhi line and the
Gunupur-nayapada line may pleased be
given priority. The hon. Minister of Railway
knows the problems of our State and | hope
he will take care of t | would request
George Saheb that while participating in the
debate, he should also mention about the
problems of Onssa. | say this because when
he was the Minister in charge of Railways,
he tned his bast to help the State of Orissa
and he also knows its problems Thank you.

SHRI MANI SHANKAR AIYAR
(Mayiladuturai) - Mr. Deputy Speaker Sir, |
have, what | think, the unique distinction of
representing a constituency which does not
have adistrict town, but has as many as two
railway junctions. And yet, the only use that
the Railway is making of my constituency is
to pass through W. | think | would be entitied
to request the hon. Minister of Railways that
since Mayiduturi and Kumbhakonam are
both major railway junctions, some actvity
of the railway, in addition to merely running
the trains through them, should take place.
There is a serious altempt being made to
undertake an element of industnalisation in
that area and without a major push from the
public sector, | don't think we are going to
be able to bring about that industrial revolu-
tion | would request the hon. Minister of
Railways to consider the possibility of es-
tablishing a major railways engineering un-
aertakings in that area so that it gives a filhp
to the inaustnahsation of the constituency

The secona thing that i woula urge
upon the hon. Minister of Railways is that at
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this juncture i the life of the nation, every
Department, not merely, the Ministry of
Home Affairs and the Prime Minister's Of-
fice, but every Department has to see what
contribution it can make to strengthening
seculansm in India. As no one knows better
than the hon. Minister of Railways himself,
there is no single example in the whole
country, of how people of different religious
communities can lve together in perfect
harmony then my constituency and its ad-
joming constituency. Becauseitis there that
we have Nagore Shareef which is the South
Indian equivalent of Ajmer Shareel, & is
there that we have the Vaideeshwam Kowil,
one of whose most faithful adherents n
none other than our hon Munister of Rail-
ways himself; anditis thera that we have the
Church out Celankanm, which 1s generally
regarded by the Catholic community of India
as the roots of Asia. And yet, you have to be
a truly intrepid travetler to be able to visit
Vaideeshwarn Kovil and then Nagore
Shareef and then the only Shani Temple in
india at Tirunallar and then the Church at
Velankani, because the Railways have not
roally made the arrangements that are nec-
essary totake the people of Indiato see how
members of differentreligious communities
can ive togetherin the kind of extraordinary
narmony that the Distnct Nagapatnam Quaioi
Millat demonstrates in ourland. So, | would
like the hon. Minister of Railway to consider
whether by strengthing the rallway system
in that area, he could not make a distinctive
contribution to the preservation of the secu-
lar ethos of ourland.

| would also like to draw the hon.
Minister's attention to the fact that he has
under considaration the Place on Wheels
Scheme for Tamil Nadu. At the moment
there 1s a railway line actually in existance
between the old Danish Fort attarangambadi

or Tranguebar and the Railway Junction of
mayiladuturi. For some reason, | am not
able to try to understand why the railways
have decided to close down that branch line
from Mayiladuturi to Porayar near
Trangambadi at just the time when the
railways onthe other side is planning tobring
in the Place on Wheels

Now. Sir, since Targngabadi has been
declared by the Union Depariment of Tour-
1sm and the Tamil Nadu Government to be
a special tourism area and sanction has
been accorded forthe building of a Heritage
Hotel at Tarangambadi which 1s goingincor-
porate Deiush Fort and since the particular
concern, that is building the Hentage Hotel
1s the same one fhat built the hotel around
Port of Aguada at Goa has proclaimed,that
the Danish Fort at Tarangambadiis going to
do for tounsm on the Coromandal Coast in
the 90s, what Port of Aguada did for tounsm
to the Konkan Coast of the 70 and 80s. It
seems to be the peculiarly in apposite time
to close down that branch line between
parayar and Mayaladuturai. This i1s the mo-
ment to open up, utilise it, upgrade it and
ensure that the Palace on Wheels stops for
lunch at the Heritage Hotel and then goes
down to give a iving demonstration of what
real seculansm in real India means taking
them past Nagore Sharief, the Velankan
Church. and Shani Temple at Tirunallar We
have got all these things and we can show
aur people and the people of the world what
it means. So, it is not merely the Ayodhya
syndrome that remains the example of the
destruction of seculansm in this country.
There is another request that | would wish
to address to the hon. Minister of Railways
particularly in his capacity as a Kannadiga.
Itis in your hands Sir, to tum oft the tap of
Cauveri and starve Cauiven Delta ot water
and theredy wreck agncultural prospects of
Tamil Nadu, Tanjavoor and this country. It
1s alsoin Your hands as an upper nparian to
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ensuredthatjustice comes afterthe Cauvern
water Disputes Tribunal gives its final award
and ensure that water continues to flow
down Cauveri.

In the last two years, we have had a
demonstration that even if Kamataka is a bit
reluctant to give us water, God Himself
intervenes and gives us water. we have had
two bumber crops in succession. Now, the
crop has been 50 successful that the Rail-
ways is unable to move this crop. It is clear
that the progress of agricultural technology
has had the consequence of increasing
even in the normal year agricultural produc-
tion, particularly, rice production in the
Cauveri Delta to the point where the old
narrow gauge system that you had is inca-
pable of coping with the quantity of agricul-
tural production inthat area. Now, when you
combine savage fact that the grand anicut
canal is coming through the drier part, non-
delta parts of Tanjavoor district and there-
fore, there is going to be additional good
production in those drive parts to the West
and the South of Tanjavoor district an you
add it to the traditional rice production in my
part of the district which is the Mayaladuturas
constituency, you wil find that itis impossible
for the railways in its present condition in
that area to cope with this increased agricul-
tural production. Since is it essential for us
to reach about 230 million tonnes of output
of goodgrains by the tum of the century to
feed the growing Indian population 1 think it
is @ssential for the railways to study in depth
what are the upgraded railway require-
ments of that area.

T:e Tamilnadu Civil Supplies
Coomoration has indeed already under-
taken such a study establishing conclusively
that it is not enough for you to upgrade into
broad-gauge on that bit of the railway line
sarving the South that goes from Villupuram
to Jayakondam and on to Tiruchchirapphlli
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but also to consider doing the samething on
an urgent crash basis for the line as it
extends dawn to Mayiladututurai going on
to Kumbakonam upto Tiruchchirappalli and
inded to consider whalt you can do in this
regard from Nagapattinam to Kumbakoram
because only then will the increased food
production that is inevitably in consequence
of the agreement that § hope my home State
and your hone State will arrive within the
next few months will result in such an in-
crease inthe agncultural production that the
railway must not at that point then fail fiat on
its face not being able to cope.

Consequently, to sum up, for this
rather narrow and chauvinistic presentation
of my interest in the railways (1) we need a
contribution from the railway to the process
of industralisation which is rampantly in
progress in the Quaid-e-Millet district but
which requires a pub'.c sector injection and
for which | cannot think of a better depart-
ment than the Department of Railway, be-
cause your Department has been associ-
ated with my constituency for over 100
years; you used it just for 100 years. Now,
| request you to give us something in retum.
Secondly, it 1s essential that you move into
broad-gauge line in that area without which
railway wil not be able to cope with the
increased agricultural production in the of-
fering. And thirdly, that you must take into
account the immense tourist potential of the
area and make it possible for the railway
touring in passengers into their area, be-
cause it will not only bring us much needed
and percussive way to teaching the be-
nighted people of the North how it is that we
inthe South live in perfect religious harmony
among all our different religious communi-
ties.

Thank you

MR. DEPUTY SPEAKER : As per the
list, all hon. Members have spoken except
two.
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SHRIRAMNAIK (Bombay North): Good
moming to the hon. "Deputy Speaker, to
waking members and also to the members
like Shri Sultanpuri who had a short sleep in
their chairs. Perhaps, we are going to seta
new record in Parliamentary history. | was
asking my senior colleagues about the ear-
lier record who told me that earlier the House
has worked maximum upto 4.00 a.m

SHRIMANI SHANKAR AIYAR: Eardier
record is of 3.58 a.m.

SHRI RAM NAIK: That is all right, but
nowitis4 35a.m. Iwillbe briefinmy speech
and after that Shri George Fernades, who
has enough material to speakech upto 9.00
a.m, if he desires so that will be a record for
the Guinness Book. | was just jokinganddo
not think that he will do that. it s a sorn of
injustice being done to ail of us and to the
staff members who are working with us. All
of us are sitting late here to discuss the role
which the Railways can play in making
* efforts to remove injustice being done to the
people of India. When |lookintoitifindita
great injustice. The Railway Mmnister has
vigorously attacked the interests of com-
mon people. Itis acruel attract. | think hon.
Minister will give reply to the discussion in
the second session of the siting of the
House today. He should try 1o lessen ihis
crualiy by making appropnate changes in it
so that the common people may believe that
something has been done for them.

First of all we will have to see that what
is the actual place of railways in our eco-
nomic life. Is it acommercial organisation?
ifit is so, we will have to think overitin those
terms. And if it is a means of economic
development and to provide an infrastruc-
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ture for economic development, then we
have to think over itin other terms. |, myself
believe that railway is a means of economic
development and from that point of view we
should thing overit. ~

The Railway Minister presented the
Railway Budget on 24th February. We are
making history by sitting too late in the night
of 31st March to discuss railway Budget.
There is no proper planning which is visible
from Budget speech of the Railway Minister.
He has stated in his speech that during last
one year railways has eamed maximum
revenue by record transportation of goods
and carmying a record number of passen-
gers, It is self-praising but | regret that |
cannot do that. Not for the sake of criticism
but | would like to quote para 10.2 of the
resolution made last year by the Railway
Minister in which he said:

[English]

“Sir, in my last Budget speech | had
indicated that a Commitige of Experts would
be set up to make recommendations to
bnng about the changes in managing ethos
so that ral transport becomes a way of
business.’

[ Translation)

It was decided last year to set up an
Expert Committee. What you have done in
the last one year?

[English)

‘I wish to inform the House that a
Committee of Experts is being setup
shortly to conduct a detailed study
and give recommendations on the
necessary orgamnisational and struc-
tral changes.”
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You were not even able to set up an
Expert Committee in one year and now you
are talking about the improvements in the
railway. He is saying that an expert commit-
tee will be constituted but he has not done
that. Your performance has not been good.

Another thing which you have said in
your speech is directly related to me. You
have stated that before conducting study,
the Advisory Committee of Railway Ministry
constituted three study groups. | was con-
vener of one of the study group relating to
Finance and store. In a way | was entrusted
a responsibility and for this | am TB's Aim
thankful to him. My report is ready and | will
officially present it in the House today at
11.00 a.m. Being the convenor of this study
group | got an opportunity to study the
financial resources of the Railways. |, defi-
nitely, got more knowledge about the finan-
cial resources but what | found is that the
view point ofthe Planning Commission about
the railways i1s not fair. [f they consider it a
main force for the development of the coun-
try they should have paid more attention
towards it. Planning Commission allocated
75 per cent funds for the railway in fifth Five
Year Plan but later on it reduced it to 58 per
centin 6th Five Year Plan, 42 percentin 7th
Five Year Plan, 19.8 per cent in 8th Five
Year Plan and for the year 1993-94 itIs just
14.7 percent. What | mean to say is that the
planning commission is not paying adequate
attention towards railways. | believe that it
is all due to faulty system of the Govermment
and it is the duty of Pariiament to make
improvement in it. We should pay attention
towards that. The hon. Minister shouid take
responsibility for it and being the Members
of Lok Sabha whatever help we are able to
do, we would definitely do that and | think
without bringing a change in the system, we
cannot set it right.

and Suppl. 950
Dem. for Grants (Rlys.), 1992-93

Now you have set up a Railway Fi-
nances Corporation to collect more funds
for the railways. Now railway secunty scam
has take place, last year there was ‘Securi-
ties Scam . Our hon. Finance Minister has
repeated it time and again not only in India
but all over the worid that.

[English)

“This scamis being blown out of propor-

tion’
[Translation)

It was a coincidence that | was also
in London in connection with a Parliamen-
tary Conference, when our Finance Minister
gave his speech in London and lateron’in a
press conference, when he was asked by a
journalist, he said,

[Enghsh)
“This 1s being blown out of proportion.:”
[ Transiation)

The railway Ministry issued tax free
bonds of Rs.1200 crores at a higher rate of
interest of 10.£ per centinstead of 9 per cent
but the total contribution received by the
railways from the market was only 10.5
crore. Those who are sayingthatitis notthe
result of security scam but you can very well
judge the impacts of the scam on it. The
people who have money are not making any
investment in it because they think that their
money will not be properly utilised by the
Govemment and the Finance Ministry is
also not providing the facilities which should
have been given to Railway Ministry. There
is a reason for it. We should keap it in mind
that if we want to make improvement in
railways and if we are not able to provide
adequate finance to the railways it means.
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That we will be starving the’ Railways of
finances. Then if. we say that train is not
moving, then how that can move without
coal, diesel or electricity. | think we need to
pay attention towards this paint also.

Secondly Finance Ministry is also giv-
ing step-motherly treatment to Railway Min-
istry as if the Finance Minister has nothing to
do with it. We are realising that Budgetary
support which the Railway Ministry should
get is constantly reducing. If we look at the
figures of last three years we will find that in
1991-92, Budgetary support of Rs. 1756
crores was given which was 33 per cent of
total railway tunds and for the year 1992-93
budgetary support was Rs. 1935 crores
which was 34 per cent but during the current
year it is just Rs.960 crore which means 15
per cent of the total Railway funds. Itis the
duty of Lok Sabha to exercise a check over
the Ministries be it Finance Ministry or Rail-
way Ministry. Sudden fall in the budgetary
support from 34 percent to 15 percent is not
good for financial health of Railways. So
long as we do not make changes in it we
cannot make any improvemeant in railways.

As | have mentioned it at the outsat that
if we want to run railways as commercial
organisation then tha railway ministry should
tell the Govemment accordingly. Railwayis
transporting some items of goods on subsi-
dized rates. | do not want to give details of
those items tosave time. As | know lastyear
there were 29 items of goods on which the
railways have provided subsidy and on ac-
count of that it received Rs.323 cores less
on freight charges. If the Govemnment in-
tends to make it commercialised, anamount
of Rs, 323 croers whould be paid to the
raiiways If it is done, the financial health of
the railways can be improved lo a great
extent. As | have mentioned earfier that

(Rlys.) 1992-93

being a convener of a study group 1 got an
opportunity to study financial resources in
details. | am stating these facts before the
House so that we may bring about neces-
sary changes to facilitate more improve-
ments in the Railways

" Now I shall make my submission about
the metro-railway. in Bombay. It is myfourth
consecutive speech onrailway Budget. |
have been making speeches on railway
budgets every year for the last four years.
Shri George Fernandes is sitting beside me.
| made my first speech on railway budget
when he was the Railway Minister. At that
time | humorously remarked that once Shri
George Femandes sat on Satyagra_on
railway track at Dadar station against the
hike in fare. | also gave that photograph to
him. | have been repeatedly saying the
same thing for the last four years but it
seems that we are hitting out heads against
adead wall which does not move. Nothing is
done for the people of Bombay | do not get
tired so soon but it has started frustrating
me. It a cool mined person like me get
frustrated it is very difficult to say about the
reaction of the people of Bombay. Things
have come to such a pass.

That is why the hon. Minister of the
Railways needs to be more kind to the
people of Bombay. For that, the foremost
thing that has to be done is to make the
suburban railway an autonomous corpora-
tion. About one crore people in total travel
daily from one place to the other throughout
the country, out of which about 50 lakh travel
daily in Bombay alone. Will it do it the
Govemnment takes no initiative for such a
large number of paople travelling there. The
Govemnment introduced nine more trains,
out of which four are superfast trains and
three others. For whom the Govemment is
doing all this. The citizens of Bombay make
such a great contribution to the exchequer
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of the country and the Govemment has also
released it. The hon. Minister of Finance
has staled in his statement that the loss
occurred due to the bomb explosions in
Bombay was worth more than ten thousand
crore rupees. What does the Government
proposatodoin Railway services forBombay
citizen who contributes to raising huge wealth
for the Government with his hard labour.
Trains are important role in Bombay as
arteries are in our body and the Govemment
has no new programme to launch in this
connection. The Govermment is doing so
because it adopts discriminatory attitude
towards this city. | would like to place before
the hon. Minister some detailed figures about
the metropolitan cities. He must be knowing
thatthere are dour metropolitan cities-Delhi,
Calcutta, Madras and Bombay. The total
funds allocated to Delhi have been Rs.25
crore and that allocated the to Calcutta is
Rs.125 crore though the total percentage of
commuters in suburban traffic there is 17.
Madras has been allocated a sum of Rs.19
crore while the percentage of commuters
there 1s 7. Amount all these metropolitan
cities Bombay is the place where the per-
centage of commuters 1s 76 bu! a meagre
amount of Rs.26 crore has been allocated to
it. Is it not a step-motherly treatment to
aliocate Rs.125 crore to Calcutta and Rs.26
crore to Bombay, the Govornment should
keep this fact in mind and do away with
discrimination. It has been repeated again
and again in the Budget as well as in the
speech of the hon. Minister that Railways
suffer a heavy loss in the suburban traffic
service. The Government says that st incurs
loss but we don't say so. When Shri George
Fermnandes was the Minister of Railways a
status paper was published giving figures
for 88-89, a copy of which is also available
with the Govemnment. It showed a profit of
As.45 crore to the suburban railways of
Bombay which included Westem and Cen-
tral Railways where as Cailcutla suffered

Dem. for Grants (Rlys.), 1992-93

loss of about As.96 crore and Madras suf-
fered loss of Rs.26 crore Thus the total
comes to about Rs.12 crore, and the entire
burden falls on the commuters of suburban
services in Bombay who constitute about 76
per cent of the total travellers.

Sir, | would like to know as to why the
Government does not pay any heed to
provide justice to citizens of Bombay. Last
year Shri George Femandes had submitted
and now | would like to repeat that it is
extremely inconvenient to travel in the
crowded trains of Bombay. As per the
Government figures itself the trains having
capacity of 852 passengers carry 852 pas-
sengers in sitting and 876 in standing thus
making the total of about 1728 passengers.
In case, there is more crowd, the total
number may nse to 26892 and during the
office hours what has been called super
dense crush load"s itmay reach 3408. The
total number of passengers thus go up by
four times that means 10 persons standing
in the space of one sq. mt, and the Govern-
ment cannot imagine the plight of the pas-
sengers traveling in this snanner for hours
together |would alsolike the hon. Members
tocome to Bombay and have an experiecne
of travelling in local trains for seven
days,anyone of the hon. Members may dare
to get on a local train on Churchgate-Vihar
section between 9 AM to 9 30 AM, regularly
for seven days and then recount their expe-
rience as to how 9 man in Bombay lives
there. They are after all human beings and
contribute most to the income of the nation
, and the Govemment is doing nothing for
them |would like the Govemment to give
up such an discriminatory attitude. The
Govemment should make the suburban
railway an autonomous cooperation only.
Then it will know whether there is profit or
loss on this section. The hon. Minister's
Buaget speech states that subsidy will not
begwen | fail to understand on what basis
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the Railway Board officials have convinced
the hon. Minister about it. and that how it is
wrong 1o give subsidy.

Sir, now on the basis of the figures
available with me, | would like to state that
British Railways give 20 per cent subsidy
suburban travelling whereas Switzerland
gives 35.7 per cent subsidy, German Fed-
eral Railways give 51 per cent subsidy and
French National Railways given 49 per cent
subsidy and as compared to these countnes
Indian Railways give only 2.2 subsidy. (in-
terruptions)

SHRAIC.K. JAFFER SHARIEF: Bombay
is out Switzerland.

SHRI RAM NAIK: Have you seen the
conditions in Switzerland.

SHRI C.K. JAFFER SHARIEF :
Bombay's share has been given to Bihar.

SHRI RAM NAIK. | would not like to
associate Bihar with it. My submission is
that the cowthat gives milk shouid be feeded
properly. |f something is not done for
Bombay, then the development in Bombay
. may be hampered if the anti social elements
began to do something anti-national. Even
today, if a train becomes late just by 2-3
minutes, there is utter confusion. The hon.
Minister may personally witness the situa-
tion along with me without informing any
railway officer. Therefore, the entire con-
cept with regard to planming and financing
the suburban railway should be changed
and the funds for such aninitiative should be
allocated in this Budget itself, only then it
would be possible to do something concrete

Before | conclude | would like to submst
that the Government have put an additional

burden on season ticket holders. Fare had
been increased to a great extent a few days
back. The figures gathered after this in-
crease reveal how much revenue does the
Government eam. As per the revised asti-
mate of 1992-93, the net revenue comes to
about Rs.2245 crore, and the source of this
eaming is the increase already effected in
fare. Yet, the Govermment continues 1o
increase the fare. It is not justified on its
pan. Ifthereis profit the Govemment should
think as to how the expenses can be cur-
tailed, when the Government is eaming a
good amount of revenue, it would be unjus-
tified toput a burden on people by increasing
the fare. Therefore, | wolsd urge upon the
Govemment to withdraw its decision that
puts burden on the passengers of second
class as well on the seasonticket holders. If
the Government withdraws the proposed
increase, it would seem that it may do
something in the interest of common man or
middle class people.

1 would also like to paint out that no
project has been proposed for Bombay.
When Shri George Femandes was the Min-
wler of Railways a status per. “Suburban
Need for new incentives” was published in
which piojects worth Rs.2000 crore were
shown Some facilities will have to be
provided to the cruizens ot Bombay, if the
Government want that they should travel
without inconvenience which is tolerable,
then planning will have to be made for using
that amount of about Rs.2000 crore. How-
ever, the Government has not allocated
funds for ever: a single project. The amount
of Rs.17 crore allocated in the Budget is for
the on-going projects. No new project is
there. It had been decided to launch
“Satyagraha’ at all the suburban railway
stations in Bombay on 13th March. Butin
view of a series of bomb explosions thattook
place on 12th March, we decided to post-
pone that ‘Satyagraha’. The hon. Ministar
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must be remembering that we have with-
drawn our agitation in view of these inci-
dents but the anger in people’s mind had not
assuaged. Therefore, | would like the Gov-
emment to withdraw the increase in fare so
that people are convinced that the Govern-
mentwants to dosomethingin theirjnterest.

| have given three suggestions , the
Govemnment may please try to accept them.
There is atwo-line railway track from Bonvali
to Vihar. There has been a demand for the
last 10-.12 years make it four-line track.
This work should be taken in hand and at
least one or the other token provision should
have been made in this Budget.

05.00 hrs

On the same section, i.e., Bonvali to
Virar, a newover-bridge has been constrcted
near Vasai with an expenditure of about
Rs.40 crore. That project was proposed to
be completed by August, 1992 and we have
seen that the work has been completed. But
we do not know whether the Railways have
started using it not. People have doubts
whether does it have any structural defects.
The General Manager of Railway told the
correspondents that the new bridge would
begin to be used from August, 1992. What
happened to it, people have doubts, that is
why | have informed you aboutit. Aline has
been laid to connect Vasai with Central
Railway. Few trains including goods train
run on that line. This track should be kept
open for suburban traffic, and trains should
be run atleast during the day to facilitate the
travelling people. My next demand is that
Virar is 60 kms. trom Bombay. But the
people who come to Bombay to work come
there evenfrom Palgharand Dahanu. There
is a big project of Tarapur Atomic Energy at
Vasai and people in thousands come there
daily. A shuttle service for them runs trom
Dahanu and Virar. When Shn George

Dem. for Grants (Rlys.), 1992-93 .

Femandes,was the Minister of Railways,
two shuttle services were started but five
additional trains are required to be pressed
into semvice there and a decision to this
effect should be taken at the eariiest. Why
does the Govemment not start four more
shuttle services. What is the need to attack
all the AC coaches. There is a ray of hope
in it. There had been a long standing
demand to extend the Dahanu-Virar shuttle
service to Borivali-Andheri. It would facili-
tate the traveling people.

itis very often stated that electric lines
keeps on changing from DC to AC and vice-
versa on the railway track at Virar and so the
electrical locals are not run beyond Virar.
Regarding the technology improvement, it
has been stated at page 16.

[English] .

“Designs have beenfinalisedfordesign
multiple units which can be run with high fuel
efficiency and faster acceleration in any
combination from three to nine coaches.
These units will have the capacity to achieve
the same transit system as Mail/Express
trains and can be utilised on branch lines
andinnon-electrified suburban areas around
the city.”

[ Translation]

iwould like to demand thatthe electrical
units, which have been developed, can be
utilised for Dhahanu, Virar and Borivili. |
would like to requestthat as sconasthey are
manutactured. they should be unitlised for
DOnahanu and Borivili sector. There 1s al-
ready a platform at Bonvili. So diesel loco-
motive should be put to use as soon as it
comes. | have a lot to say, but then, Shri
Femandes will speak upto 8 p.m. and that |
do not want. The increase made in the
suburban train tares shouid be withdrawn.
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At the same time fares for second class in
long running trains should also be with-
drawn. The computerisation charges have
alsebeenincreased. Computers havebeen
introduced to increase the efficiency and to
issue tickets faster.

THE MINISTER OF RAILWAYS SHRI
C.K. JAFFER SHARIEF : The people are
not required to stand in queue.

SHRI RAM NAIK: If anyone asks for
manual tickets will be given? When you
provide one service, why do you charge
separately for it? At Borivaili, we get reser-
vation ticket for Delhi, but return ticket is not
issued from there. So, youshould withdraw
this increase.

Kirtan was being held at a place. Differ-
ent musical instruments were being played
anditwenton fortilltwo and half hours. After
some time, the kirtan party felt that it has
been very late, as all the people have gone
except one person, who was still sitting
there. They told him that he was the true
devotee as he was still sitting there. But then
a man from their group said that he was not
adevotee, but he was sitting there to wind up
durries. This kirtan which is taking place
here should also have some results. Thou-
sands of rail passengers should get some
benefit out of this discussion which is taking
place here, otherwise we will resort to agita-
tion. So | request you not to act like this.

SHRISURAJ BHANU SOLANKI [Dhar]:
mr. Deputy Speaker, Sir, | welcome the rail
budget of 1993-84. Now, itis 5 O’ clock in
the moming and the stars also went to
sleep. What should | say on the Budget. The
entire night has passed and now mytum has
come. While welcoming this Budget , 1
would like to express some regrets also.

(Rlys.) 1992-93

Dhar is my constituency. It will be better if
| confine my speech to it only. Already so
many hon. Members have spoken and all
the problems have been covered. This will
be convenient for the railway Minister and
he will be able to reply.properly. There are
two districts Dharand Khargoun under my
constituency.

In the last 40 years, no efforts have
been made by the centre to provide rail
facility to these districts which are tribal
dominated areas. | : m not saying what has
been done in these 40 years, but would like
1o submit that in this 32nd year of my life, |
have got an opportunity to present the prob-
lems of my area before the hon. Minister
dunng this railway budget. | have written tc
him several times and met him also, but no
attention was paid in this regard. Recently
an effort was made to bring Dhar distnct in
the railway map of our country and to link it
with 316 kms. long Indore-Dahod-Maksi
line. Earlier this project was to be started by
Shn Madhavrao Scindhia and the name
given to the project at that time has been
changed now. May be there is some con-
vention that any scheme introduced by a
Minister is dropped as soon as he goes out
of power. | would like to submit to the hon.
Minister that as the word 'sharief’ is also
there in his name, he Is listening to me. Our
hon. Prime Minister wants that the work on
the schemes approved recently should be
completed first and no new schemes should
be announced now. The hon. Minister must
have understood the indication given by the
Prime Minister. So, in regard to the recently
approved railway lines | would like to know
whether more funds would be provided or
efforts will be made to complete them ai the
earliest? The speed with which funds are
being provided to this projecti.e. Rs. 1 crore
in a year - it appears 10 me.

‘ Naam Goom Jayega. Chehra Yeh
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Meri Awaaj Hi Pehchan Hai, Gar
Yaad Rahe'.

If the hon. Minister has to provide funds
only, whether he will allocate some more
funds to this project during his tenure, be-
cause, duringthe 11th Lok Sabha, when he
willtace the public ne will have to reply them.

Mr. Deputy Speaker. Sir, Madhya
Pradesh has also got some facilities out of
the new railway schemes provided 1o the
southem railway. Bhopal has also goi some
facilities. Indore is a big city closer to my
constituency and il is a business centre also.
It will be good, if it is provided some special
railway tacilities. Recently a demand was
made to run an Integrity Express from Bhopal
to Indore. May be the hon. Mimister hasd
made efforts in this regard or as usual, he
has tried to make us understand this 1s a
long-standing demand. it would be better if
the hon. Minister gives an assurance in this
regard. The residents of Dharand Khargoun
districts will have to beg before Shn Shanef
whenever they are requinng to come to
Delhi- -

“de data ke naam, tujhko allah rakhe”

It would be better if such a situation
dces not arise in the railway.

Mr. Deputy Speaker, Sir, | would hike to
repeat ancther demand put forward by some
Members of the Opposition. Dunng the
session, this spouses of the Members are
alowed onward and return joumey from
their constituencies to Dethi and vice-versa.
This facility should be extended for the
entire year and from every place fo any
place. Because. the Members wno live in
Delhi or go to any place to take part in any

Dem. for Grants (Rlys.), 1992-93

demonstration and are jailed, their families
could meet them. | will talk to Shn George
Femandes about it. | am telling you some-
thing practical. | had been in the opposition
also. Through this system, the Membercan
atieast meet his tamily members.

Mr. Deputy Speaker, Sir, | do not want
1o go into issues of increased fares and
freight charges or the faciities provided or
withdrawn toanycity Butcomputers sheuld
be gvenpriority asthey are an essential part
in modemusation of railways. This will make
the work of railway employees convenient
and the passengers will also benefit from
this system We will also get the opportunity
to reduce the number of complaints re-
ceived daily. ’

Mr. Deputy Speaker, Sir, itis now 5.15
a.m. There s very little tme and | would like
to submit a few points about my constitu-
ency. | would ke to request Shri Jaffer
Sharief that.

‘apne hathon ki lakiron ka samundar
dekhun,

laa tere hath ki main apna kukaddar
dekhun.

What | wantto say is that priority should
be given 10 my constituency. Allocations
should be increased and the facilities which
have natbeen provided to the area for many
years, should be provided in the coming
years lusedtobeapilot earlier. Now, when
1 have entered politics. | have to travel on
roads and by trains. The hon. Minister
should pay attention in this regard and the
allocation for Indore-Dahoa-Maksi rail line
going through Dhar district should be in-
creased. With these words, | welcome the

Budget.
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SHRI GEORGE FERNANDES
(Muzaffarpur): Mr. Deputy Speaker. Sir |
cannot support this Budge! inspite of my
willingness to do so. We may try to project
inside or outside the House that the Railway
is a sparate organisation but in fact it func-
tionlike any other Govemment organisation.
It is a part and parcel of the Govemment
because for the allocation of funds Railway
comes before the Parliament fike any other
Department of the Government. It is not
possible for me to support this Budget be-
cause the intention of the Government is
also not good as far as Railways 1s con-
cemed, | am happy to learn that the hon.
Minister of Railways also admit this fact as
he is nodding his head.

Mr Deputy Speaker, Sir, the hon Min-
ister of Finance had presented the Eco-
nomic Survey in the House the very day the
hon. Minister of Railways had presented
this Budget. This economic survey is pre-
pared by the Economic Division of the Min-
istry of Finance. Three pages have been
devoted to Railways in this Economic sur-
vey. | would like to quote three senlences
from it.

[English)

“There has been a progressive decline
inthe share of freightcarned by the railways.
Since rail trasport 1s more energy efficient
and environment frinedly, the decline in its
share of feight needs to be revered by
means of higher efficiency, lower, costs and
a competitive mangement of the railways
Improvement in rallways can be achukeved
by increasing the productivity of the existing
activiies as well as augmenting the mvest-
ment.”

[ Transiation)

This 1s what they preach and practice.

(Rlys.) 1992-93

The Govemment has allocated only. Rs.
960 crore to Railways this year whereas its
plan for this year is of Rs. 6500 crore. The
entire progress of the Railways is restricted
to Rs.6500 crore. On the one hand, the
Govemment accepts the need of ‘augment-
ing of investment’ while on the other hand,
it allocates only Rs.960 crore. So, the
intention of the Government I1s not good.
The hon. Minister of Railways has put a
burden of Rs.2000 crore on the people by
way of increasing both the freight and fare
rates. Now the hon. Minister can say that he
had no other wayout except increasing the
fare. | would not like to enter into any
controversy. But in a capacty of a former
Minister of Railways | am of the opinion that
tne Government had other altematives also
but they did not muster courage to explore
those alternatives.

| would not like to discuss all those
altematives. But | would like to state that
three years back when | was the Minister of
Railways, | had discuss many plans of
mobilising the resources. One of such
altemative was the railway land. When Italk
of rallway land | do not mean by the land
which 1s lying unused opposite the ralway
stations or the land on which people have
built their houses. The persons who have
allowed these people to construct their
houses on such land or have entered into
deal with then are making merry. | am not
talking about that land.

| had used a word ‘air space’. | think
that thousands of acres of land above the
railtracks can be obtained as airspaceinthe
metropolitan cities like Bombay, Calcutta,
Madras where sub-urban trains operate.
Now the question anses as to why no eftorts
have ever been made to use this *air space'?
Why the work of constructing s/build-
ings by the persons willing to do so on the
ar-space has not been undertaken?



965 my Budget, 1993-64CHAITRA 9, . 1915 (SAKA) (Rlys), 1993-94; _and Suppl. 966

Gen. Diss.; Res. re. approval of
RspodofRCC Dem. forGranl’s

This thoughtis not a novel one. Itis welt
recognised and accepted one. When itwas
debated all over the country, why it was not
implemented by the Government? Had the
Govemment implemented this in Bombay
alone, it would have fetched Rs. 2000 crore
from there alone and the problems of
Bombayites would have also been resolved
to a great extent. And in that case the
Govemment would bot have to put fresh
burden of even one paise on the people
Therefore, | do not support this Budget
because the Governmen! did not adopt the
altemative which was available and put an
additional burden of Rs. 2000 crore on all
people. We Members of Parliament escape
from this burden because we are entitled to
travel free of cost by train. The Government
officials and railway officials do not have 1o
bear this burden Moreover this burden is not
an ordinary one.

Just now Shn Ram Naik has said that
this burden is increasing every year and this
increase at the rate of 10 or 12 per cent per
annum doubles the fare within 4-5 years.
Such s the position. In my opinion, the
railway fare has increased nearly three-fold
in last 10 years.

THE MINISTER OF RAILWAYS [SHRI
C.K. JAFFER SHARIEF] . It was you who
encouraged us 1o raise i..

SHRI GEORGE FERNANDES : No, it
1s not the matter of giving encouragement
if other altematives are available and we do
nol intend to avail of them and the Govem-
ment goes in for easy altematives, then
complaints are bound to be made. Other
altemnatives did exist there. "

Now, | do not know how much informa-
tion does the hon. Minister of Railways has?
There are book-stalls on meany one thou-
sand railway stations and there are alsotea-
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stalls qr light refreshment stalls at about
seven or seven and a half thousand railway
stations, barring a few very small railway
sations of small villages. In metropolitan
cities like Bombay or Delhi and in other such
big cities and big junctions there are restau-
rants also.

05.25 hrs
[SHRI RAM NAIK in the Chair|

| would like to know from the hon
Minister when the rent for book-stalls, news-
paper stalls or refreshment stalis, tea-stalls
was last fixed? How many years back their
rent was fixed? Mr. Chairman, Sir, if we go
to Bombay V T., Dadar and Bombay central
railway stations and try to find out, the rent
of such stalls of these stations, we will find
that the rent of each of these stalls was fixed
at Rs.500 some time back. Now these stalls
are sold by contractors to sub-contractors
and by sub contractors to other people at a
premium of Rs.20 to 25 thousand or more.
| do not know whether this situation has
improved a bit dunng the last two or three
years If we assess the rent of these stalls
at market rates and revise the rent accord-
ingly, 1do feel that the deficit will be made
good, to some extent, if not fully The money
that goes in the pocket of those people who
use public places of railways for building
houses etc would have been gone o
proper authority. Moreover, what | have
said about refreshment stalls, is true about
book-stalls also.

Mr. Speaker, Sir, | had a umque expe-
nence during my short tenure as a Minister
of Railways. We used to bnng out amonthly
newspaper named “Pratipaksha”. Once
there was a long discussion onitin this very
House in 1973. We used to publish hardly
2000 copies of the paper. At that time its
editor was a young P.H D schotar trom the
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Jawaharial Nehru University. One day, after
much insistence he suceeded in obtaining
an appointment from me and came to my
house and told me that the A.H. Wheesler
had invited himto dinner andtalked a lot with
him regarding the paper"Pratipaksha”. They
expressed surprise atthe fact that only 2000
copies of such a good newspaper were
beingbrought out. They then suggested the
editorto publish at least. 75,000 copies from
next month onwards and they would pur-
chase all the copies. It s evident that they
wanted to strike a deal with us and | then
asked that young chap that he did not know
as 10 what sorts of people can create what
kind of troubles. Thus, the matter ended
there. Mr. Chairman, Sir, | have stated all
these things simply to know from the Hon.
Minister as to what rent is being paid by the
A.H. Wheeler who have nearly 300 stalls. |
also want to know as to when this rent was
fixed and what were the terms and condi-
tions. | alsowant to know the facilities being
provided by them to their employees? | also
want to know whether they are paying them
salary, or have engaged them on contract or
commission basis? They are engered in
loot. They would not spare anybody not
eventhose who are sittingin the Rail Bhawan
or who are working on their shops. They are
prepared to even purchase 75 thousand
copies of your newspaper. They would sell
these copies in waste but would pay you the
full price just to bribe you. Mr. Speaker, Sir,
thus, i may be termed as a problem or
weakness of the Government Or it may be
interpreted that the people in Government
are opportunists and take side with these
who exploit the poor. So Mr. Minister, | am
sorry that | could not support your Budget as
you have explotted other sources while know-
ing the problems of the railways.

There is one more area on which you

(Rlys.) 1992-93

should take strict measures. Every year
people express this type of anguish on rail
budget in-side and outside the House as
they are doing just now. Mr. Rambhau has
said that he has become frustrated. paople
of Bombay are frustrated can you think what
will be its out coma? | can understand the
frustration of people, as this type of things
happen every year. Today we are sitting in
the House upto 6 to 6.30 p.m. This speaks
the importance of railway in the life of com-
mon man, hon. Members elected to this
House and people in their constituencies.
We are not sitting here to set any new
record. There was no other alternative
except sitting here. This also indicates the
importance of railway in the life of common
man.

The railway which is closely connected
with common people, is not running in loss.
| feel very sorry when newspapers write
front page aricles before the budget that
railway is running inloss. Soit has to raise
Rs.2 crore from people, Railway is not in
loss, itis making a lot of money. The social
cost has been estimated at Rs 2200 crore.
This amount should have been provided
from general revenue and not from eamings
of railways. The social cost could be more
than Rs.2200 crore. The burden of social
cost by way of giving concessions in freight
charges on salt, food-grains and other nec-
essary items and giving free passesto some
people should not be put on the railways.
This concept of social cost is prevalent all
over the worid and not in India alone. In
foreign countnes, ke America it may have
some other terminology By prowiding this
trom general revenue, a sum of Rs.2200
crore would have been credited to railway
eamings and there would have been no
need to put a tax burden of Rs.2000 crore.
The Government should take a dacision on
it.
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The point of social cost is nothing new
for India. Every railway in the worked gets
subsidy from the Government. Intemna-
tional Monetary Fund and World Bank tell
India to stop subsidy but in their own coun-
tries they provide large sums on subsidy.
Japan provides subsidy of Rs.3.5 lakh per
heatere of land for growing paddy. Where
as it asks us through Intemational Monetary
Fund and World Bank to stop subsidy. Our
Government should think over its responsi-
bilities. In principle, | agree that concession
on freight charge. on fodder, salt, rice and
12 things you have listed s correct, bul its
responsibility should bot be restricted to
people availing train services.

Banana is transported at concessional
freight charges but eaten by rich people.
The railfare is paid by the poorest of the poor
people who travel by train sitting on its roof.
After paying fare for second class if he does
not get space in the train, he travels on the
roof of the train. If this money is spent
providing fruit, chicken to rich people. it is not
a justice. So you please do not add the
amount of Social cost in the balance-sheet
of the raitway. This should be provided from
the general budget of the Govermnment. This
is done in all the countries of the world. Why
do you fear about it and why a discussion on
itis made under compulsion. The poorest of
the poor in the country would provide sub-
sidy to decorate the table of rich people and
to arrange mitk and butter for them at cheap
rates. When the Government implements
built-in-subsidy it is the poor who subsidies.
As a matter of fact the Govemnment shoyid
give subsidy from its own Budget as it has
been done in Germany and other countries
in Europe.

It is said that our railway is eaming
profit. | can give you the figures of the
amount of profit for the current year. After
giving interest to the Govemment, without
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adding pension fund of the department, the
pl'oﬂlk:rmecurmnl year comes to Rs.4640
corre or 3300 crore. What is your davelop-
ment fund or capital fund? You save money
on whatever account you like but the Gov-
emment provided you Rs.960 crore out of
which you want to collect Rs.900 crore
through sale of bonds. Itis a well known fact
that this money cannot be recovered during
this year. Neither you are going to get the
money of LLA.F.C., Itis not because people
have no faith, As you have said all these
bonds have never reached the common
people. These bonds are taken by financial
institutions and banks and later put on specu-
lative activities.

Today bank and financial institutions
are facing the problem of liquidation. Soyou
are not going to get the desired profit, If you
substract the amount of Rs.900 crore and
Rs.960 crore which you have got from the
Govemment as budgetary support you are
eaming a profit of Rs.3 to 3.5 thousand
crore. So far a decision has been taken to
raise a profit of Rs.2000 crore. By doing so
the Govemment has shirked its responsibil-
ity. This is the reason why you are required
to collect this As.2000 crore from the com-
mon people. Mr. Minster, you have cor-
rected your speech of last year you had said
last year that the catering depariment would
be privatised. The year you said that this
idea has been abandened, We would con-
tinue with the earlier practice of having the
departmental catering and try to to provide
better food to peopie. | hove a fear in- my
mind that the railway budget support has
gradually been decreasing for the last 3-4
years. s it not thetery conspiracy of the
Intemational Monetary Fund which is trying
to stop budget any support to railways com-
pletely in coming 2-3 years. If the budgetery
support is stopped once and Railway is
asked to develop itself by its own funds then
it will not be privatiasd. The hon. Rallway
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Minister perhaps does not know that deci-
sions are taken at several places. Some
decisions are taken in Washington andimple-
mented here. So the hon. Minister perhaps
doaes not know about it. Gertain people think
that railway is a large concern and it cannot
be privatised. Forthis | can saythatin Indian
railway was introduced by private people
and then the English people constructed it.
Today the same thing may taken place
again as there 1s amaximum that “The wheel
has rolled a full circle”.

It will be dangerous if after completing
afull circle railway slowly becomes a private
structure. So today | would like to have a
clear assurance from the hon. Minister that
Indian railway will remain a public
organisation and it will not be privatised. No
pressure from World Bank and International
Monetary Fund will be put onit. | would like
to hear this from him.

| would not support your budget for one
more reason and that is the system of
development. | do not agree to your views.
When you took up the work of gauge conver-
sion last year in hand | had protested against
it both pnvately as well ~s in public. | will not
relate you all the reasons but the main
reason is that railway is a Government
industry. it should not be seen by the
singular aspect of improvement,
modemisation and computerisation. Under
the present situation railway could be an
important section for generating additional
employment. You have no other powerful
measures exceptthis. it would havebeenin
better had you started the work of laying of
1000 k.m. new railway line. By taking up
guage conversion you want to show that you
are doing a bigwork and you are firm on your
decision. By constructing 1000 k.m. new
railway hine you can generate 7 iakh empioy-
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ments in the country.

Iwould like to urge even todayto decide
in favour of the construction of 2,000 kms of
new rail track each year. It should be kept
in mind that unemployed suffer the most
whether it be the Bombay roots or tension in
any part of the country for whatever reasons
andthen it will be proper o talk of secularism
and non secularism. if we do not take note
of the reality and simply get entangled in the
game of one upmanship then problems will
be very difficult to identity.

05.43 hrs
[MR.DEPUTY SPEAKER nthe Chair]

Why are you shy of laying down 2,000
kms of rail irack each year when on the
other hand Britishers during their rule each
year used to construct 1,000 kms of rail
track. This is being reiterated time and
again, but | do not understand the bottie-
necks in this task? | fail to understand why
laying down of new rail tracks 1s not being
considered prudent in India, while the U.S.
President, Mr. Bill Clifnton, dunng the com-
passing promised construction of new rail
tracks for generating employment to boister
the countries economy. The U.S. President,
Mr. Bill Clifnton, of the world’'s most
modemised country, dunng the election
compaign promised generation of employ-
ment avenuas through oconstruction of new
rail tracks to tackie the problem of unem-
ployment. Funds could have been diverted
to that. This year a sum of Rs.180 crores
has been allocated in the Rail Budget for
construction of new rail lines. However, this
allocation has been made for gauge conver-
sion. Had the scheme for 3,000 kms of new
rail tracks been finalised, by clubbing funds
or by realiocating funds. it would have
generated 1.5 million jobg in the county
Dwrectly only 60000 myobs will be generated
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inthe country, indirectly innumerable other
jobs, will be generated. | am not submitting
allthis on my own but on the basis of the data
collected by Federation of Indian Chamber
of Commerce and Industry. Therefore any
infrastructural work indirectly generates 25
other jobs. You have got the opportunity to
solve unemployment problem in the coun-
try. Therefore,| submit to you to ponder
over on this because the declared policies
will not generate jobs in the country.

Nowadays a thinking in favour of the
conversion of metro gauge into broad guage
is gaining ground in the country. This de-
mand has been put forth by several bon.
Member in the House. Demands for provid-
ing halt on superfast trains near the native
villages are being made inthe House. Strikes
and other means were resorted to demand
halt on superfast trains. Demand for con-
version of metregauge into broad guage are
made in the House on the premisee that
metre gauge is useless. Thisis the report of
the Government. | do not know by what
nomen clature itis known. Annual Report or
whateveritmay be. Please gothrough page
- 77 of the report today in the moming. A
mention of average speed of goods trains
has been made in the report. There is no
point in discussing the scheme as it is quite
an old one. Average speed on diesel
broadguage is 23 kms per hour, on morn-
gage 18.9. and on electric broad-guage is
23 kms and on metrgnage it is 21 kms per
hour. There is just the difference of one or
two kms per hour in the South as Shri Mani
Shankar Aiyar mentioned. Had anyone
raised the issue of conversion of metre
gauge in South India. Did anyone talk of
launching agitations andlodging other forms
of protests to demand conversion of
metregnage line into broad gauge in South
India. Nobody is complaining about
meterguage lines between Madras -
Tiruchirapalli. Tanjaour and Madurai.

Dem for Grants (Rlys.). 1992-93

SHRI C K. JAFFER SHARIEF : Wher-
ever there is metre gauge rail track indus-
trial devedopment has not taken place. In-
dustrial development also generates em-
ployment.

SHRI GEORGE FERANDES : At this
time | do not want to discuss on this point.
However once upon a time Tamil Nadu was
ranked third in India as far as industrial
developmentis concemed. Whereverbroad-
gauge existed industrial development did
not take place. Most of Bihar is connected
by broad guage but no industrial develop-
ment did take place there.

[English]

SHRI MANI SHANKAR AIYAR
[Mayiladuturai] : | was not talking about the
speed of movement from my constituency.
| was talking about the carrying capacity of
the Railways which s vastly increased with
the broad gauge as compared to narrow
gauge.

[ Transiation)

SHRI GEORGE FERNANDES: Mr.
Deputy Speaker, Sir, | am not refuting what
all has been stated in the House. Itis before
all of us to see. In the broad gauge more
persons can be accommodated. However,
this is not the bone of contention. The main
issue before the country is the proper
Utilisation of tunds for development pur-
poses in India as we are short of funds. |
would like to submit that these available
funds could be utilised for contstraction of
oroad gauge rail lines after pacitying the
youth of the country. We are prepared to
accept that there should be un-gauge sys-
tem in the country. However. inthe interven-
ing period limited funds should be utilised for

generating jobs in the country. Maximum
new rail lines be constructed in the country,
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especially inthe backward regions and whar-
ever absolutely necessary metre gauge be
converted into broad gauge. Howaver, | am
sory to say that the hon. Minister is not
propertied to accept my suggestion.

Sir, | would also like to dwell on two
more points. An hon. Member of B.J.P.
raised the issue of earthen tumblers during
his speech. Intrains paper cum plastic cups
are being widely used. These used to cost
41 paisa three years back. These earthen
tumblers costing 15-20-25 paisa need be
used for serving tea, curd, milk elc. by the
Railways, both in trains and at stations,
without investing a single pemny, Services
of the World Bank or any other Bank need
not be necessary for generating jobs. Pot-
ters are there to do the job. In the face of
unemployment one lakh jobs could be
croated daily through these steps.

Sir, | would like to dwell on the plight of
weavers. Railway proceids uniforms to its
employees and also uses cloth for uphol-
stery and linen for guest houses and on
trains too. | do not know raliways purchases
cloth worth how many crores of rupees each
year? Earlier Khadi uniforms used to be
supplied by the railways, but in the face of
the agitation launched by the employees
this was discontinued as Khadi was being
considered below dignity. Later on cotion
uniforms were supplied, but this was also
not considered appropriate. Then man
made fibre cloth uniforms were demanded
as it drapes well on body. The workers are
unaware of the plight of one crore weavers
in the country and if the Govemment De-
partments do not think about them then who
else will think about these weavers. Bit Mills
insert glossy advertissments of their cloth
on Television to promote sales, but who will
advertise khadi cloth. It has been seen that

eveninU.S.A., Japanand otherindustriaised
countries no worker is prepaned to wear man
made fibre cloth. Only after agitations when
workers are supplied Tericot uniforms in
India thay start complaining about adverse
effect on health because of nonopresence
of air gaps which prevents drying of sweat.
Though WHO and ILO documents mention
many things yet nobody cares for them
because of the advertisement propaganda
to promote sale of latest vanety of cloths.
However, if khandi and cotton uniforms
could not be provided to the employees by
the railways for various reasons such as
inability of railway officers to convince the
employees about adverse effects on heaith
then atleast man made fibre cloth uniforms
could be supplied to the railway employees.

Mr. Deputy Speaker, Sir, you will not be
able to differentiate between a handloom
product and a mill product. You will not be
able to make out as to which mill have
produced it and whac'kind of yam has been
used. So we are much worried over the fact
that the priorities of the Govemnment have
not been worked out in consonance with the
problems being faced by the country. |,
therefore, just cannot suppoit this Budget.

Mr. Deputy Speaker, Sir, there is one
more question related to the employees. |
would like to say one thing to the hon.,
Minister of Railways that it is the policy orthe
philosophy of the Railway Department to
keep tha workers divided. | have a written
proof in this regard. The administrative
class in the Railway are pre-occupied with
the thought that workers shoukd be kept
being divided by creating a disputre among
themseives and then and then only they will
be able to run the whole aftair properly. The
Govemment is first required to change this
policy. Labour's agitation is the protect of of
democracy in the world. Wherever and
whenever the dictatorial trend had emeasged
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in the worked, it is the labour’s agitation that
fights it. If this agitation is suppressed or
corrupted by engineering intemal fighting
through deceitful means then it would tanta-
mount to a great loss. | would therefore like
to submit that the Govemment should bring
about a ch‘nnga toits pol:cy

Similarly, a policy should be framed in
regard to the organisations in the Railway
department. The draft that we prepared
regarding that policy is already kept there
which could not be enforced. The govern-
ment should frame a policy so that only the
recognised organisations can function in the
Railway. It is difficult to say as to which
organisation the labourers should recognise.
The Government should itself make a de-
parntment to ascertain the facts in this re-
gard. The organisations thathave come into
being ii various depariments may all be
intimated thatthe system of departmentwise
organizations will not work. The photogra-
phers have a different union. At present
there are 140 unions working under Rail-
ways. Only 15 persons can make a unjon.
The Government should make it clear that
there will be no more department-wise
unions. Rather, there will be one union - an
industrial union. There will be no category
wise union. The tendency of allowing a
street fight for getting recognition of the
union should come to an end.

Mr. Deputy Speaker. Sir, regarding
R.P.F. 1 would like to say that justice has not
been done to them so far. The issue of
forming union m the R.P.F. 1s notan ordinary
1ssue. Itis a watch and watered depanment.
They have guns with them yet they do not
have the powers as are enjoyed by the
police. They cannot arrest any person.
When the police can form associations then
why not the R.P.F.? They have been pro-
vided with guns 1o protect Railways property
and the Government has deprived them of
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all powers by declaring them paramilitary
foce. The Govemment need to rectify this
soon.

.SHRIC.K.JAFFER SHARIEF : These
days we are using them for maintaining low
and order situations; we are using them as
army, we are uslasting them in Punjab days
they were deployed for tackling the situation
born out of Ayodhya issue.

SHRI GEORGE FERNANDES: Mr.
Deputy Speaker, Sir, after independence
the Govemment has on many occasions,
used even the Rashiriya Swam Sewak
Sangh [RSS] to maintain law and order in
this metropolitan city. It has been used to
control traffic on the roads. The service of
the organisation has been sought on other
places also for different purposes. It does
not mean that they should be deprived of
their rights. it is not proper; we gannot
accept it. We want justice in this regard and
wahopeﬂmlhlstioemubemm%to
them. '

| would like to say two more things
about the labourers. The first is regarding
victimsation. There was some order issued
in favour of 80O retrenched workers. The
Govemment has to sort out this problem any
how. It does not stand to my reasoning as to
why the career of the workers should be
spoiled for the reasons that they went on
strike. The higher officers in railways do all
sort of cirmes but none of thes are removed
from service. will the poor be kicked out?
Will there be different rules tor difterent
persons? Eventhe militams whofight against
our military and kill thousands of them are
also called for a dialogue. They are given
share in power.They are also given special
privileges. Well, the labourer’s view might
be wrong but is the view of armed-militants
right ?
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The Government do not he sitate in
having negotiations with them but the poor
must suffer. You may do it to some extent.
But we should realise that the anger for
manifestation in the form of terrorism in
different shapes. We haye actually closed
the door for solving the human problem in a
decent manner keeping the dignity of hu-
manity intact. | would especially like to dnve
this point home to the mind of Jaffer Sharief
saheb and | know what kind of mind and
hear he possesses. | am not appreciating
his vitues. My acquientance with him is not
new. We may have political differences, but
| know him and that is why | have expecta-
tions from him. When he is not able to work
out things, how can | then, support his
Budget. That is why | am notin a position to
support the Budget although | want to sup-
portit. There is one issue related to Konkan
Railway. It 1s a serious matter Our col-
league Shri Sirkant Jena had raised the
issue of Onssa. When Konkan Railway
Corporation was set up in order to construct
Konkan railway, it was not confined to
Konkan alone. Rather, as per the plan the
State Government had also to provide
equity. Their participation was also sought
along with the equity to be given by the
Central Government As perthe whole plan
the Governments of Onssa and West Ben-
gal were to provide equity amount so that a
similar scheme could be inttiated in the
eastem areas also. Some progress was
made inthis regard. Jyoti Babu had decided
to provide funds for this purpose in the
budget, but | do not remember that Shri Biju
Patnayak could actually allocateten ortwenty
crore rupees in the state budget. But provi-
sion of twenty or fifty crore rupees was made
m the budget following the announcement in
this regard. Similarly. it was also decided to
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do It in the South India. | held talks with the
hon. Chiet Ministers of Tamil Nadu and
Karnataka. The Chief Minister of Tamil
Nadu further held talks with the Chief Sec-
retary andthe other authorities and finalised
this scheme. The Chief Minister of Kamataka
had some troubles regarding making prowvi-
sion of funds. Since all other states were
accepting the scheme. So he also came
forward to consider this. | had talks with the
hon. Chuef Ministers of Gujaratanc! Rajasthan
and both of them agreed to execute this
plan. The plan was lo ensure the develop-
ment of the whole of Rajasthan, Gujarat and
not of them agreed to execute this plan. The
plan was to ensure the development of the
shole of Rajasthan, Guarat and Onssa
through the said corporation and that is why
this expenment was not kept confined to
Konkan alone. |can say it with full authen-
ticity that the pace of development woulid be
slow if we totally depend upon budgetary
aliocation. | am afraid.... (Interruptions)

SHRIC K. JAFFER SHREF The deci-
sion of your Government s there and the
plan of the expansion of Konkan Railway 1s
also there, but there 1s no mention of other
things at all {Interruptions)

SHRI GEORGE FERNANDES' What
you are saying 1s nght The Planning Com-
mission was initially not ready to clear this
plan. Now it 1s the responsibility of the
Minuster of Railways to overcome the hurdles
posed by the Planning Commission. The
Konkan Railway Corporation would not have
come inlo existence had the suggestions of
the Ptanning Commission been followed. |
know that the Commussion would not have
allowed the formation of the Konkan Rail-
way Corporation and the reasons thereof
are not worth mentioning here... (Interrup-
tions) Now you nave gottodoit What |fear
1S tnat we are graaually heading towaras the
pnvatisation of Raiiway. but we are deter-
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minedtocheckit (Interruptions) Sowhat
1s required 1s to revamp the structure of the
Railway in regard to its policy of develop-
ment That change is hkely top come only
when the people of that area will involve
themselves in the developmentwork Monay
will also flow in when the peopli- nvolve
themselves in the development wnrk and
that way the State Governments will take
more interest in this matter Subsequently,
the work of the Government would become
casier and policy In this regard may be
prepared foreach Ralway |would not ke
to refer to each and every scheme and each
and every Rallway Through you | would
however like to submit the hon Minister of
Railways that he should reconsider this
issue afresh as towhich State Governments
can be involved in this work to make a
progress in this regard

| am happy that the Government has
provided Rs 25 crore during current year for
the work on ChattauniBangha raiway bndge
The total estimated cost was howcver
Rs 160 crore Funds likely to be received
from the two states has been delayed

SHRIC K JAFFER SHARIEF Funds
have not come

SHRIGEORGE FERNANDES Funds
must be preceded by them but the Central
Government s required to remind the State
Govermments | n this regard We are here
to co-operate the Govermnment we will ex-
tend our best co-operation The Ministry of
Water Resources was also to provide some
financial assistance for this work but there
1s delay on their part as well The resuit
might be that the bndge may be constructed
but no road will be constructed As per the
plan the road bndge of the rall was alosto be
constructed | am sorry that there has been
somich neghgence in tms matier on the pan
of the Ministry of Water Resources and the
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two State Governments that it should not be
tolerated | would hke to submit to the hon
Minister of Ralways that he should take
concrete staps and we are here to support
himin holding talks with the persons outside
It 1s not fair on the part of the Government to
ignore the demand of the people Too much
reference 1s made In regard to Bihar The
issue of Ganga bndge is also very important

Other schemes for finance can be for-
mulated and it should be formulated You
can think over it You can discuss this with
the people of Bihar and other people but it
should be given priority in the hist of agenda,
because there 1s no required development
in Bihar There 15 no link betweaen North
Bihar and South Rihar while there is a great
beenof development Thatis why the bndge
1s must there The people of Bihar are not
getting any remarkable benefit from the
existing Raillway system in Bihar

| would hike to express my sorrow re-
garding the Konkan raiway On the 20th of
this month the Prime Minister has inaugu-
rated the 60-65 k m Manglore-Odipi rail-
way track moreover the construction work
between Dasgaon and Roha rallway track 1s
also complete, and it will also be inaugu-
ratedn afewdays |have ananguishforthe
last so many days over the incidents hap-
penedinGoa Sime controversy was raised
when Shn Dhananjaya Kumar was speak-
ing. in the morming Whatever he said has
created some misunderstanding and it was
wronglyunderstood Propagandawasmade
that this railway ahgnment in Goa would
destroy the cultural hentage which s hun-
dreds of yearsold Churches willloose their
eustence while no rail line had to be con-
structed near any church Not only the pro-
paganda was made but it has also made the
vigorous church orgamsations active and-mn
tis way this matter was manipulated which
should not be happened so (Inierruptions)
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would not like to discuss the political aspects
of this issue as | do not like to discuss the
inner conflicts in Congress bacause | would
like to get constructed this Konkan railway
and this train must start on 2nd October
1994. |t could have started if the work would
not have been stopped. Here the questionis
aboutourmentality. Itis unmaterials whether
we have an emotional link with this project or
not. You have already spent Rs.700-750
crore on this project. You have borroswed
this monery from U.T.L. in the interest of 18
per cent and from Indian Railway Finance
Corporation on the interest which perhaps
may very from 15 to 17 percent, Railway
Minister has granted this money generously
beyond the limits of equity otherwise this
work had been stopped much earfier. We
have to pay interest on it. The Railway has
spent there about Rs.760-800 crores and
with 15% rate of interest. The amount of
interest accrues to Rs 120 crores in a year
which means that Rs.30 lakh of interest is
accumulating there daily. The stoppage of
work for one day mean to put a loss of Rs.30
lakh per day on the corporation. This funny
situation has been going on in the name of
environment. There not only one but three

reports on the project.

Today | got an opportunity to read an
article written by Madhav “Gadgilt in ‘Front-
line’ which has stated:

(English}

“We were part of a team of expens to
carry out an environment impact assess-
ment of the Konkan Railway.”

It further adds : "The impact assess-
‘ment, is converted into a closed-door pro-
cess conducted by a coterll of tachnical
consultants,”

[Transiation)

And this Madhav Gadgil is tamous per-
son of indian Institute of Science, Banga-
lore. He is famous for many reasons. The
hon. Minister knows it very well as to why he
is famous. Gadgil has sent a on the letter-
head of the Institute stating that they had
performed their responsibility and they should
get the payment of their outstanding dues
and later on he writes that ‘he 2 was part of
the cotene who producted a bogus reports’.
How these people could be trusted. We
would like to know about it because the
Indian Institute of Science s such an Insti-
tute as runs on the basis of the grants given
by the Govemment of India. Earlier the
estimate was Rs. 38 thousand but later on it
was provided Rs. 49500/- The letter had
been issued under the signatures of Gadgil
it says that as per our conversation we have
taken the responsibility to do this work of
assessing the environmental impact of
Konkan raillway. so we should be given our
fee forit. Andnow he writes thatcotene has
done the whole work. if cotene which is
under the department of indian Institute of
Science works like that then who will frust
onn it. If these people work in this fashion
and prepare irresponsible report after re-
ceiving money. the who will believe on such
reports

[Enghsh)

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY [DEPARTMENT OF ELECTRONICS
AND DEPARTMENT OF OCEAN DEVEL-
OPMENT AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): [ think | should have
the honour of wishing you Good Moming.
The Sun has nsen. | think,
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SHRIGEORGE FERNANDES: We will
conclude it as per your desire. Mr. Deputy
Speaker, Sir, the mischief being played on
Konkan railway should bastopped, | request
the Railway Minister to stop it. As this
question may shake the total Konkan re-
gion. If it happens; it will be dangerous for
the whole of the country., Whatever has
started in Goa; it has taken the shape of
Hindu-Christian issue. Its results will be
highly dangerous. We have already created
so many fronts like it. Was it necessary to
open one more frontit Goa? Sir,|amunable
to understand as to why the Government is
doing such things. Is it onty for some petty
politics or for giving a seat only or to over-
come their internal estrangement’s? It is
material as to what happens in Goa but
whatever has happened in the entire Konkan
region, it can not be imgined. Mr. Deputy
Speaker, Sir, you come from Karnataka.
The farmers of your State from Manglore to
Karvaar, have given their land to the Gov-
ernment by saying that you can give money
for this later but please construct the railway
line first. The people in the region Konkan
from Bombay to Kunal and the border area
of Goa are much generous. They are
generous in the sense that they are not
prepared to think beyond keeping their re-
gion all right.. But the issue of construction
of Railway line in the region is much more

_important fomthem., as it was their dream
for the last 100 years, they had written
articles, delivered speeches over it, there
are such stories in the ragion that the per-
sons who do not give subscription to trade
unions in Bombay on the pretext of not
having small of Rs.10 have given their land
far constructing raihw?y line without taking
the cash money for therr land. The develop-
ment of Konkan is linked with it. itcanbe a
dream for us but it is the future ot the paople
residing there. it Ratnagiri district you will

Dem. for Grants (Rlys.), 1992-93

not find, a single man between the age
groups of 18 to 55 years as they all have
gone to Bombay for livelihood, there are left
only ladies, children and oid people . You
should not play mischie! with them at the
time of development. | will not say anything
more, | have already said a lot of things
outside the House. | would not like to say
anything more in the House as to how the
money coming from foreign countnes for
this purpose, has been stopped. One who
wishes to make an enquiry into it, can do it,
and one who wishes 1o fight with us can do
s0. The Prime Minister goes tothe countries
only from where he edpects money for the
development of the country and he says
there itself not to send the money for the
sake of environment. These are the things
which we have faced because we ' do not
wish that there should be any controversy
in respect of the construction. Konkan
railway. | request the Railway Minister and
the Prime minister who is not present here
at the moment to get done the work of
Konkan railway and the should not create
any hindrance in this work. As regards that
funds forthis construction work.. | would like
to tell the hone. Minister for Railway that he
should pay his attention towards that Ex-
planatory memorandum on the railway Bud-
get. | am concluding. | know that the hon.
Minister is feeling sleepy. Sir, | would like to
draw the attention of the hon,. Minister
towards the two points mentioned in "the
Explanatory Memorandum. Itis not neces-
sary for the hon. Minister to see it in person.
There is the account of railway fund on page
25. There is a capital fund of Rs. 145 crore
62 lakh. for this year, an amountof Rs. 1183
crore and 80 lakh as depreciation reserve
fund is also shown here and some amount
for some petty items like Railway Pension
Fund and Railway Development Fund has
aiso bean shown. it means that a total sum
of Rs. 1680 croreisinsaving. knowthatthe
same monay 1 with the Government as



987 Rly Budbet. 1993-94 Gen MARCH 30,1993 and Supp! Dem for Grants 986

Diss . Res re approval of 3rd Report

(Rlys ) 1992-83

of RC C, Dem for Grants (Rlys ), 1993-94,

(Sh George Femandes]

shown inthe balance sheetonpage 72inthe
column of habilihes and Assets You have
toldthat this fund s availlable with the central
Government and the Government does not
pay any interest on it while the Government
1s making use of this money

I would ike to request thatif there 1s any
financial problem for the Konkan railway
project we are pre-pared lo co-perate with
you in all respect Mr Deputy Speaker
through you | would request the Pnme Min-
ister andthe Finance Minister thatthe bonds
for Konkan railway corporation should be
iccued separately for the common people If
some institutions or Banks and specially
Cooperative Banks are interested to pur-
chase these bonds you should give these
bonds to them for a small period in the
presentconditionsintheformof SL R The
Prnme Mimster has alse qiven a sper hin
this regard in Roorkee

[Enghsh]

“| am prepared to bend the rules to see
thatthe problem Is taken care of Butplease
donot ask meto produce the funds Butlam
prepared to bend the rules "

Please bend the rules in sofar as the
Konkan Railway Corporation bonds are con-
cerned and in so far as they relate 1o the
Cooperative Panks from Mangalore 1o
Bombay on the konkan issue

| Translation}

If you do it you will get the money
Instead of taking loan on 18 per cent of
interest you can borrow money from the
Govemmment on 12.13 or 15 per cent of
nterest asihe Governmentlakes ioan from
you without any interest When we go to

market for seling or purchasing our bonds,
we gave 1o give a discounting commission
including the rate of interest payable on the
loans Itallaccrues about 15% Soyoucan
getloanon 15percentof interest for Konkan
Raillway project Although the Finance Min-
ister has not wnitten any where m hys budget
to deposit Rs 400 crore, he has only tokd
here that you plan i1s not for Rs 6500 crore
but it 1s worth Rs 6900 crore and Rs 400
crore 1s for Konkan Railivay

So In today's context | would like to
request you that you should direct the Gov-
ernment to implement this scheme as this is
the hopes and the aspirations of the people
If necessary you should persuade the Pnme
Minister and the Railway Minister What-
ever role has been played by the Railway
Minister in the Budget in the context of
Konkan Railway 1s soul hurting so | cannot
suprort your R niway Budget Mr, Deputy
Speaker Sir | appreciate the hon Minister
for gving a new direction to the rallway
development by introducing new schemes
in various fields of rallways butin the light ot
some apparent constraints | oppose this
rariway budget

[English}

THE MINISTER OF STATE IN THE
MINISTRY OF SCEINCE AND TECHNOL-
OGY (DEPARTMENT OF ELECTRONICS
AND DEPARTMENT OF OCEAN DEVEL-
OPMENT)AND THEMINISTEROF STATE
IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS {SHRI RANGARAJAN
LUMARAMANGALAM) Mr Deputy-
Speaker, Sir, at the outset, firstly | would hke
to thank ytou for having really borne with us
dunng the last over 15 hiurs of the debate
that we had Aalso. | would like to thank the
Members who participated in the debate
night through the night and those who did not
pancipated and attend the Holuse also as
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well as the Reports the Watch & Ward Staff
and all the staff of the Lok Sabha Secreanat
andthe Press who have worked sofar Itake
this opportunity to thank them | think this is
a record which the Lok Sabha has never set
sitting night through the nght siting nght up
to the morning tll the sun nises

Sir | would like to infrom thgat we can
have the reply of the hon Railway Minister
if possible immediately after the Question
Hour We will have the reply and the voling
| suggest tnat after that we can have the
Zero Hour Beging the last working day
some of our Members would like to raise
some issues Also he has tosend the Billto
the Rajya Sabha The Appropnation Bill has
togotothe RajyaSabha Leaving thataside
also on top of it it would be nice if the
Members are given a chance on the last day
tovoicetheirviews so thatwecando it alittle
more frealy | think the House would agree
to my prposal

At 12 Clock we will take up the reply
or the Rallway Budget and then go ahead
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| wish to express my regrets 1s there isan y
inconveniece | am sure there nas been
many inconveniences to which we all have
been put through

THE MINISTER OF RAILWAYS (SHRI
¢ K JAFFER SHARIEF) The House was
really benefited

SHRI RAM NAIK (Bombay North) You
declare first holiday for the staff

(Interruptions)

MR DEPUTY SPEAKER The discus
sion onthe Rallway Budget is overnow The
reply willl be taken up today at 12 o clock

Now the House stands adjourned to
meet agan at 11 o clock

06 25 hrs
The Lok Sabhathenadjoume-t .

of the Clock on Wednesday M i
1993 Chanra 10 1915 (Saka)
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